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3378457    25/05/2016
[International Registration No. : 1303365]
Hunter, Jeff
15478 Sylvan Street Van Nuys CA 91411 United States of America
Coker, Kristina
15478 Sylvan Street Van Nuys CA 91411 United States of America
Proposed to be Used
IR DIVISION
Athletic equipment, namely, guards for protecting the hand and wrist.

4801
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3363961    21/12/2015
[International Registration No. : 1301504]
Laixishi Shunxiang Peanut Products Co., Ltd.
Zhanjiahui Village, Yuanshang Town, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Processed sesame; processed manufactured bean; processed hazelnuts; processed pine nut; potato crisps; peanut 
butter; refined nuts; nuts, prepared; processed melon seeds.
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3387243    16/03/2016
[International Registration No. : 1305603]
FUJIAN HAISHAN FOODS CO., LTD.
Xiaye Village, Chengxi, Longhai Fujian China
Proposed to be Used
IR DIVISION
Charcuterie; fish (food products made from -); fruits, tinned [canned (Am.)]; meat, tinned [canned (Am.)]; seafoods, tinned 
[canned (Am.)]; vegetables, tinned [canned (Am.)]; vegetables, preserved; pickled vegetables.
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3387514    20/03/2016
[International Registration No. : 1305990]
Qingdao Chengyang Vegetables and Aquatic Products Wholesale Market Co., Ltd.
Chengyang Village, Chengyang District, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Meat; shellfish, not live; shrimps, not live; frozen fruits; vegetables, preserved; milk products; edible oils; jellies for food; 
vegetable salads.

4804
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2910059    15/09/2014
[International Registration No. : 1228617]
Otkrytoe aktsionernoe obschestvo "MAKFA"
pos. Roshchino, Sosnovsky raion, RU-456513 Chelyabinskaya obl. Russian Federation
Proposed to be Used
IR DIVISION
Vermicelli [noodles]; farinaceous food pastes; macaroni.

4805
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Priority claimed from 07/12/2015; Application No. : 2015-119969 ;Japan 
3364298    16/03/2016
[International Registration No. : 1302978]
ITO EN, LTD.
47-10, Honmachi 3-chome, Shibuya-ku Tokyo 151-8550 Japan
Proposed to be Used
IR DIVISION
Tea containing matcha; tea beverages containing matcha; tea-based beverages containing matcha; tea containing 
matcha, in the form of powder or granulation; tea containing matcha, in tea bags; green tea containing matcha; green tea 
beverages containing matcha; green tea-based beverages containing matcha; green tea containing matcha, in the form of 
powder or granulation; green tea containing matcha, in tea bags.
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3379161    08/04/2016
[International Registration No. : 1303222]
Hebei Jin Sha He Flour Manufacturing Group Co., Ltd
Eastbound 200 meters along, Shahe Crossing, G107 National Highway, Shahe City Hebei Province China
Proposed to be Used
IR DIVISION
Flour; flour products; noodles; cereal preparations; fine dried noodles.

4807
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Priority claimed from 20/10/2015; Application No. : 1319301 ;Benelux 
3380219    19/04/2016
[International Registration No. : 1303668]
SOREMARTEC SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel
Proposed to be Used
IR DIVISION
Pastry and confectionery, biscuits and cookies, filled wafers, cocoa and cocoa-based preparations, edible ices.

4808
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3383092    22/03/2016
[International Registration No. : 1305387]
Open-Type Joint Stock Company "ROT FRONT"
2-oy Novokuznetskiy pereulok, d. 13/15 RU-115184 Moscow Russian Federation
Proposed to be Used
IR DIVISION
Confectionery made of sugar, namely candy, sweets, pralines, chocolate, pastilles [confectionery], halvah, wafers; fruit 
jelly candy, marshmallows.
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3387465    20/03/2016
[International Registration No. : 1305989]
Qingdao Chunming Condiment Co.,ltd.
Yuangezhuang Village, Jiaoxi Town, Jiaozhou, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Coffee; tea; sugar; candy; molasses for food; bread; wheat flour; noodles; vinegar; condiments.

4810
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Priority claimed from 22/02/2016; Application No. : 40201603221Y ;Singapore 
3387505    27/04/2016
[International Registration No. : 1305512]
Hamada Soy Sauce Co, Ltd
6-9-1, Oshima, Kumamoto-shi-nishiku Kumamoto Prefecture Japan
Proposed to be Used
IR DIVISION
Miso bean paste; salad dressing; cooking sauces; flavourings in the form of concentrated sauces; soy sauce; sauces, 
seasonings, spices, teriyaki sauces in this class.

4811
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3387517    28/03/2016
[International Registration No. : 1305986]
Jiangsu Hengshun Vinegar Industry Co., Ltd. 
No.66 Hengshun Road, Dantu New Town, Zhenjiang City Jiangsu Province CN
Proposed to be Used
IR DIVISION
Candy; honey; soya sauce; vinegar; condiments; chow-chow [condiment].

4812
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3378158    26/05/2016
[International Registration No. : 1303356]
Middlesworth, Darren, S.
Apt A 553A Lombard Street San Francisco CA 94133 United States of America
Proposed to be Used
IR DIVISION
Pet food.

4813
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3382259    29/12/2015
[International Registration No. : 1304257]
NUTRION INTERNACIONAL S.L.
C/ Plaza de Conde Casal, 2 E-28007 Madrid Spain
Proposed to be Used
IR DIVISION
Agricultural, horticultural, forestry products and grains, not included in other classes, live animals, seeds, natural plants 
and flowers, foodstuffs for animals, malt.

4814



Trade Marks Journal No: 1795 ,   01/05/2017           Class 31 
 

Priority claimed from 30/04/2015; Application No. : 522038 ;Czech Republic 
3383061    23/10/2015
[International Registration No. : 1304247]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic
Proposed to be Used
IR DIVISION
Fodders for animals, primarily dry.

4815
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3387266    22/03/2016
[International Registration No. : 1305662]
Qingdao Kailide Biological Technology Co., Ltd.
No. 7, Jiaheng Road, Ducun Village Industrial Park, Jiaoxi Town, Jiaozhou City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Animal foodstuffs; pig feed; bred stock; strengthening animal forage; groats for poultry; flax meal [fodder]; stall food for 
animals; by-products of the processing of cereals, for animal consumption; fodder.

4816
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3387470    20/03/2016
[International Registration No. : 1305988]
Qingdao Hejiayuan Food Co., ltd.
Private Economic Zone. Jiaoxi Town, Jiaozhou, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Grains [cereals]; plants; live animals; vegetables, fresh; seeds for planting; fodder; pet food.

4817
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2917192    03/11/2014
[International Registration No. : 1194464]
Feldschlößchen Vertriebsgesellschaft mbH
Cunnersdorfer Straße 25 01189 Dresden Germany
Proposed to be Used
IR DIVISION
Beer.

4818
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Priority claimed from 08/09/2014; Application No. : Z-433140 ;Poland 
2918857    24/10/2014
[International Registration No. : 1230482]
VAN PUR S. A.
ul. Cybernetyki 7 PL-02-677 Warszawa Poland
Proposed to be Used
IR DIVISION
Beers, mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices.

4819
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3379156    12/05/2016
[International Registration No. : 1303313]
Carlon Holdings
7248 N. Pennsylvania St. Indianapolis IN 46240 United States of America
Proposed to be Used
IR DIVISION
Fruit-flavored beverages.

4820
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Priority claimed from 04/06/2014; Application No. : 012935235 ;European Union 
2877791    16/10/2014
[International Registration No. : 1218248]
Heineken Brouwerijen B.V.
Tweede Weteringplantsoen 21 NL-1017 ZD Amsterdam
Proposed to be Used
IR DIVISION
Alcoholic beverages; cider.

4821
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2900875    06/08/2014
[International Registration No. : 1227443]
SOUTH BEACH WINE LLC
335 S. BISCAYNE BLVD. UNIT 2407 MIAMI FL 33131 United States of America
Proposed to be Used
IR DIVISION
Alcoholic beverages, namely wine.

4822
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2915791    23/10/2014
[International Registration No. : 1230698]
Krzisnik Urska
Dunajska 158 SI-1000 Ljubljana SI
Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049
Proposed to be Used
IR DIVISION
Vodka. 
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3344080    03/03/2016
[International Registration No. : 1295868]
AKCINE BENDROVE "VILNIAUS DEGTINE"
Paneriu g. 47/2 LT-03202 Vilnius Lithuania
Proposed to be Used
IR DIVISION
Aperitifs; vodka; distilled beverages; cocktails; spirits (beverages); pre-mixed alcoholic beverages, other than beer-
based; alcoholic beverages, except beer; bitters; fruit extracts, alcoholic.

4824



Trade Marks Journal No: 1795 ,   01/05/2017           Class 33 
 

Priority claimed from 21/10/2014; Application No. : 14 4 127 723 ;France 
3358779    04/05/2016
[International Registration No. : 1252879]
G.H. MUMM & Cie, Société Vinicole de Champagne, Successeur
29 rue du Champ de Mars F-51100 REIMS France
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

4825
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3370634    03/05/2016
[International Registration No. : 1302188]
MARTELL & Co
Place Edouard Martell F-16100 COGNAC France
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).

4826
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Priority claimed from 30/03/2016; Application No. : 2016-036008 ;Japan 
3381243    04/04/2016
[International Registration No. : 1304030]
KIKU-MASAMUNE SAKE BREWING CO., LTD.
7-15, Mikage-Honmachi 1-chome, Higashinada-Ku, Kobe City Hyogo Prefecture 658-0046 Japan
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers; awamori [distilled rice spirits]; sake substitutes; distilled spirits; shirozake [Japanese 
sweet rice-based mixed liquor]; sake; whisky; vodka; gin; brandy; rum; liqueurs; alcoholic beverages containing fruit; 
wine; perry; laojiou [Chinese liquor]; wujiapie-jiou [Chinese liquor]; Japanese liquor containing herb extracts; liquor 
flavored with Japanese plum extracts; Japanese liquor containing mamushi-snake extracts.

4827
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3381817    03/05/2016
[International Registration No. : 1304312]
Rural Developments Pty Ltd
18 High Street FREMANTLE WA 6160 Australia
Proposed to be Used
IR DIVISION
Wine.

4828
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Priority claimed from 30/03/2016; Application No. : 2016-036007 ;Japan 
3382241    04/04/2016
[International Registration No. : 1304031]
KIKU-MASAMUNE SAKE BREWING CO., LTD.
7-15, Mikage-Honmachi 1-chome, Higashinada-Ku, Kobe City Hyogo Prefecture 658-0046 Japan
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers; awamori [distilled rice spirits]; sake substitutes; distilled spirits; shirozake [Japanese 
sweet rice-based mixed liquor]; sake; whisky; vodka; gin; brandy; rum; liqueurs; alcoholic beverages containing fruit; 
wine; perry; laojiou [Chinese liquor]; wujiapie-jiou [Chinese liquor]; Japanese liquor containing herb extracts; liquor 
flavored with Japanese plum extracts; Japanese liquor containing mamushi-snake extracts.

4829
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3382273    03/05/2016
[International Registration No. : 1304311]
Rural Developments Pty Ltd
18 High Street FREMANTLE WA 6160 Australia
Proposed to be Used
IR DIVISION
Alcoholic beverages, wines.
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3382756    03/05/2016
[International Registration No. : 1304232]
Rural Developments Pty Ltd
18 High Street FREMANTLE WA 6160 Australia
Proposed to be Used
IR DIVISION
Wine.

4831
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Priority claimed from 07/11/2013; Application No. : TO2013C003300 ;Italy 
3383534    06/04/2016
[International Registration No. : 1197010]
AZIENDA AGRICOLA GIOL S.S. SOCIETA' AGRICOLA
Viale della Repubblica, 1/6 SAN POLO DI PIAVE (TV) Italy
Proposed to be Used
IR DIVISION
Wines; sparkling wines; spirits.

4832
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3383756    16/03/2016
[International Registration No. : 1304728]
QINGDAO YIMEI LANDSCAPE GARDEN CO., LTD.
No. 50 of Shimeian road, Licang district, Qingdao city Shandong province China
Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic; wine; spirits [beverages]; brandy; whisky; alcoholic beverages, except beer; rice alcohol; yellow 
rice wine; cooking wine; arak.

4833
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Priority claimed from 25/06/2014; Application No. : 28785 ;Andorra 
2908127    11/09/2014
[International Registration No. : 1229666]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland
Proposed to be Used
IR DIVISION
Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe 
tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, 
cigarette paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for 
rolling cigarettes, lighters, matches; tobacco sticks, tobacco products to be heated, electronic devices and their parts for 
the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; electronic 
smoking apparatus; electronic cigarettes; electronic cigarettes for use as an alternative to traditional cigarettes; 
electronic devices for the inhalation of nicotine-containing aerosol; oral sprays for smokers, tobacco products and 
tobacco substitutes; smokers' articles for electronic cigarettes; parts and components for the aforesaid goods included in 
class 34; extinguishers for heated cigarettes and cigars as well as for heated tobacco in the form of rods.
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3385893    21/04/2016
[International Registration No. : 1254783]
SERBETLI GIDA VE AMBALAJ SANAYI TICARET LIMITED SIRKETI
Organize Sanayi Bölgesi 1, Cadde No:1 Besikdüzü TRABZON Turkey
Proposed to be Used
IR DIVISION
Tobacco and tobacco products; smokers' articles including those made of precious metals; pipes, mouthpieces for 
cigarette holders, ashtrays, tobacco boxes, pocket apparatus for rolling cigarettes, cigarette paper, tobacco pipes, 
firestones, lighters for smokers; matches.

4835
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Priority claimed from 03/09/2015; Application No. : 014530935 ;European Union 
3387458    25/02/2016
[International Registration No. : 1305897]
Didier MARTZEL
50 rue des alliés F-57410 ROHRBACH LES BITCHE France
Proposed to be Used
IR DIVISION
Smokers' articles; boxes, cases, holders and cases for electronic devices, inhalation devices, inhalers, inhalation devices 
or personal electronic sprayers for use as a substitute for all electronic cigarettes, cigars, cigarillos, hookahs and pipes; 
boxes, cases and holders for electronic cigarettes, electronic cigars, electronic cigarillos or electronic pipes or electronic 
hookahs; electronic devices used for medical and non-medical use, with or without tobacco substitutes, used as 
substitutes of cigarettes, cigars, cigarillos, hookahs and pipes; inhalers, inhalation devices, electronic inhalation devices 
and electronic personal inhalation sprays, for medical or non-medical use, all with or without tobacco substitutes, for use 
as a substitute for all cigarettes, cigars, cigarillos, hookahs and pipes; electronic cigarettes, electronic cigars, electronic 
cigarillos, electronic pipes and electronic hookahs, all for medical or non-medical use, all with or without tobacco 
substitutes; apparatus for heating liquids or e-liquids, apparatus for steam generating, ovens, atomizers, cartomizers, 
clearomizeurs and burners, all for use with electronic devices, inhalers, inhalation devices, electronic devices inhalation 
or electronic personal vaporizers for use as a substitute for all cigarette, cigars, cigarillos, pipes or hookahs; apparatus 
for heating liquids or e-liquids, apparatus for steam generating, ovens, atomizers, cartomizers, clearomizeurs and 
burners, all for electronic cigarettes, electronic cigars, electronic cigarillos or electronic pipes, electronic hookahs; 
flavorings or additives all for medical and non-medical use, other essential oils, electronic devices, all for inhalation 
devices, inhalers, inhalation devices or personal electronic sprayers for use as a substitute for all cigarettes, cigars, 
cigarillos, hookahs and pipes; flavorings or additives all for medical and non-medical use, other than essential oils, all for 
electronic cigarettes, electronic cigars, electronic cigarillos or electronic pipes, electronic hookahs; flavorings or 
additives all for medical and non-medical use, other than essential oils, all for cartridges, refills and for aromatic bulbs, all 
for use in electronic devices, inhalers, inhalation devices, electronic inhalation devices or electronic personal vaporizers 
for use as a substitute for all cigarettes, cigars, cigarillos, pipes or hookahs; flavorings or additives all for medical and 
non-medical use, other than essential oils, all for cartridges, refills and aromatic bulbs used in all electronic cigarettes, 
electronic cigars, cigarillos electronics, electronic pipes or electronic hookahs; tobacco substitutes; e-liquids and liquids 
all for medical and non-medical use, all with or without tobacco substitutes, all for electronic devices, inhalers, inhalation 
devices, electronic devices and electronic personal inhalation sprays for use as a substitute for all cigarettes, cigars, 
cigarillos, pipes or hookahs; e-liquids and liquids all for medical and non-medical use, all with or without tobacco 
substitutes, all for electronic cigarettes, electronic cigars, electronic cigarillos, electronic pipes or electronic hookahs; e-
liquids and liquids all for medical and non-medical use, all with or without tobacco substitutes, all for cartridges, refills 
and aromatic bulbs all for electronic devices, inhalers, inhalation devices, electronic devices inhalation or electronic 
personal vaporizers for use as a substitute for all cigarette substitute, cigars, cigarillos, pipes or hookahs; e-liquids and 
liquids all for medical and non-medical use, all with or without tobacco substitutes, all for cartridges, aromatic bulbs and 
refills all for electronic cigarettes, electronic cigars, electronic cigarillos or electronic pipes, electronic hookahs; aromatic 
cartridges and refills, bulbs, all for medical and non-medical use, all with or without tobacco substitutes, all for electronic 
devices, inhalers, inhalation devices, electronic devices inhalation or electronic personal vaporizers, all for use as a 
substitute for cigarettes, cigars, cigarillos, of pipes or hookahs; aromatic cartridges and refills, bulbs, all for medical and 
non-medical use, all with or without tobacco substitutes, all for electronic cigarettes, electronic cigars, electronic 
cigarillos, electronic pipes or electronic hookahs.
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Priority claimed from 24/02/2014; Application No. : T1402693A ;Singapore 
2910258    19/08/2014
[International Registration No. : 1228576]
Forevertrust International (S) Pte. Ltd.
51 Changi Business Park Central 2, 09-09 The Signature Singapore 486066 Singapore
Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions; demonstration of goods; distribution of 
samples; import and export services, not being transport services; export-import agency services; market studies; 
marketing; marketing and business development of inventions; negotiation of contracts (for others); presentation of 
goods on communication media, for retail purposes; procurement of contracts (for others); procurement services for 
others (purchasing goods and services for other businesses); project studies for businesses; provision of business 
information; retail services; wholesale services.

4837
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Priority claimed from 24/02/2014; Application No. : T1402690G ;Singapore 
2911442    19/08/2014
[International Registration No. : 1228894]
Forevertrust International (S) Pte. Ltd.
51 Changi Business Park Central 2, 09-09 The Signature Singapore 486066 Singapore
Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions; demonstration of goods; distribution of 
samples; import and export services, not being transport services; export-import agency services; market studies; 
marketing; marketing and business development of inventions; negotiation of contracts (for others); presentation of 
goods on communication media, for retail purposes; procurement of contracts (for others); procurement services for 
others (purchasing goods and services for other businesses); project studies for businesses; provision of business 
information; retail services; wholesale services.

4838



Trade Marks Journal No: 1795 ,   01/05/2017           Class 35 
 

 

Priority claimed from 24/02/2014; Application No. : T1402692C ;Singapore 
2912832    19/08/2014
[International Registration No. : 1228959]
Forevertrust International (S) Pte. Ltd.
51 Changi Business Park Central 2, 09-09 The Signature Singapore 486066 Singapore
Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions; demonstration of goods; distribution of 
samples; import and export services, not being transport services; export-import agency services; market studies; 
marketing; marketing and business development of inventions; negotiation of contracts (for others); presentation of 
goods on communications media, for retail purposes; procurement of contracts (for others); procurement services for 
others (purchasing goods and services for other businesses); project studies for businesses; provision of business 
information; retail services; wholesale services.

4839
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Priority claimed from 19/03/2014; Application No. : 1286305 ;Benelux 

2914780    16/09/2014
[International Registration No. : 1230221]
Randstad Holding N.V.
Diemermere 25 NL-1112 TC Diemen

Proposed to be Used
IR DIVISION
Cl.35;Recruitment of personnel; employment of personnel; placement of personnel; secondment of personnel; advice 
in the field of personnel management; administrative services, in particular salary and personnel administration; advising 
in respect of personnel and personnel management; advisory services with respect to the choice of profession; 
evaluation of personnel requirements; psychological testing for the selection of personnel; outplacement of personnel; 
information services relating to career opportunities; commercial interim management services; business project 
management; consultancy on the subject of business organisation and business economy; all aforementioned services 
also via telecommunication, including the internet.

4840
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3364261    19/05/2016
[International Registration No. : 1302400]
Signium International, Inc.
Suite 1040, 150 North Wacker Drive Chicago IL 60606 United States of America
Proposed to be Used
IR DIVISION
Executive search and placement services; employment recruiting services.
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3370713    08/04/2016
[International Registration No. : 1302713]
Qingdao Lijun, Food Co., Ltd
Dongzhuangtou Food Industrial Park, Dianbu Town, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Outdoor advertising; distribution of samples; marketing studies; import-export agencies; sales promotion [for others]; 
procurement services for others [purchasing goods and services for other businesses]; book-keeping; sponsorship 
search.

4842
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3381188    02/05/2016
[International Registration No. : 1303695]
Forward ventures Co., Ltd
(Samsung dong), 17th Floor, 501 Teheran-ro, Gangnam-gu Seoul Republic of Korea
Proposed to be Used
IR DIVISION
Advertising; providing recommendations of products and services to consumers for commercial purposes; providing 
computerized online ordering services for others featuring a wide variety of consumer, business, and industrial products; 
online trading services, namely, business evaluation relating to online buyers and sellers; dissemination of advertising of 
goods and services of others via local and global computer networks; advice in the field of business management and 
marketing; business administration and office work; retail department store services; retail services provided by 
hypermarkets; online comprehensive shopping mall services; business intermediary services relating to mail order 
selling by electric communication; commercial information and advice for consumers (consumer advice shop); contracts 
for the purchase and sale of goods for others; business intermediary services for the sale and purchase of goods and 
services; mediations for the purchase and sale of goods; evaluations relating to commercial matters; business appraisals 
and evaluations in business matters; providing of product information; dissemination of advertisements; providing of 
business information; presentation of goods on communication media, for retail purposes; administrative processing of 
purchase orders; demonstration of goods; providing commercial information relating to consumers, companies, 
industrial products and services; providing databases about advertisement of goods and services; providing commercial, 
advertising and business database of goods and services; procurement of contracts for the purchase and sale of goods 
and services; online retail store services featuring toys [playthings]; online retail store services featuring books; online 
retail store services featuring pushchairs; online retail store services featuring babies' napkins [diapers]; online retail 
store services featuring baby food; online retail store services featuring baby wipes for cosmetic use; online retail store 
services featuring furniture for babies; online retail store services featuring baby food made from agricultural products; 
online retail store services featuring baby food made from aquatic products; online retail store services featuring baby 
food made from livestock products; online retail store services featuring cosmetic preparations for baths; online retail 
store services featuring bath sponges; online retail store services featuring bath linen [except clothing]; online retail store 
services featuring cleaning preparations; online retail store services featuring under garments; online retail store services 
featuring footwear; online retail store services featuring bags; online retail store services featuring watches; online retail 
store services featuring eyeglasses; online retail store services featuring cosmetics; online retail store services featuring 
perfumery; online retail store services featuring make-up; online retail store services featuring pet food; online retail store 
services featuring sporting articles [other than golf articles/climbing articles]; online retail store services featuring 
downloadable magazines; online retail store services featuring downloadable books; online retail store services featuring 
downloadable newspapers; online retail store services featuring downloadable periodicals; online retail store services 
featuring electric audio and visual apparatus and instruments; online retail store services featuring smart phones; online 
retail store services featuring telephone sets; online retail store services featuring computer hardware and computer 
peripheral devices; online retail store services featuring printers and their parts; online retail store services featuring 
televisions; online retail store services featuring electric humidifiers for household use; online retail store services 
featuring electric refrigerators; online retail store services featuring electric heating and cooling systems for household 
purposes; online retail store services featuring preserved/frozen/dried and cooked fruits and vegetables; online retail 
store services featuring instant or pre-cooked soup; online retail store services featuring dried cooked-rice; online retail 
store services featuring nutraceuticals for use as dietary supplements; online retail store services featuring health 
functional food mainly based on jujube; online retail store services featuring health supplement food mainly based on 
deer antlers; online retail store services featuring health supplement food based on dried fish and shellfish; online retail 
store services featuring fresh fruits and vegetables; online retail store services featuring grains [cereals]; online retail 
store services featuring fish and shellfish [live]; online retail store services featuring fresh seaweeds; online retail store 
services featuring meat; online retail store services featuring eggs; online retail store services featuring milk; online retail 
store services featuring interior decoration fabrics; online retail store services featuring interior textile window blinds; 
online retail store services featuring vacuum cleaners for household purposes; online retail store services featuring 
laundry washing machines for household use; online retail store services featuring household shears; online retail store 
services featuring containers for household use; online retail store services featuring gloves for protection against 
accidents; online retail store services featuring helmets; online retail store services featuring protective clothing; online 
retail store services featuring safety goggles; online retail store services featuring maternity belts; online retail store 
services featuring sanitary preparations being toiletries; online retail store services featuring sanitary preparations for 
medical use; online retail store services featuring sanitary masks for medical purposes; online retail store services 
featuring sanitary apparatus and installations; online retail store services featuring sanitary vinyl bags; online retail store 

4843



services featuring pharmaceutical and veterinary preparations; online retail store services featuring masks for medical 
purposes; online retail store services featuring necklaces; online retail store services featuring rings [jewelry]; online 
retail store services featuring jewelry ornaments; online retail store services featuring cuff links; online retail store 
services featuring decorative articles for the hair; online retail store services featuring clothing; online retail store 
services featuring headwear; online retail store services featuring belts for clothing.

4844



Trade Marks Journal No: 1795 ,   01/05/2017           Class 35 
 

3381328    29/04/2016
[International Registration No. : 1304133]
Arctech Solar Holding Co.,Ltd
Building 5, No.6, Baiyang Road, Lujia Town, Kunshan City, Suzhou Jiangsu China
Proposed to be Used
IR DIVISION
Bill-posting; outdoor advertising; dissemination of advertising matter; publication of publicity texts; advertising agencies; 
advertising; radio advertising; television advertising; distribution of samples.

4845



Trade Marks Journal No: 1795 ,   01/05/2017           Class 36 
 

3364267    13/04/2016
[International Registration No. : 1303031]
RARE Holdings Pty Limited
Level 13, 35 Clarence Street Sydney NSW 2000 Australia
Proposed to be Used
IR DIVISION
Financial services, namely, fund management services; management of investment money, portfolio tracking and 
analysis services; providing information about investment and securities; asset management; funds management; 
management of investment portfolios and institutional portfolios.

4846



Trade Marks Journal No: 1795 ,   01/05/2017           Class 36 
 

Priority claimed from 04/11/2015; Application No. : 40201519250U ;Singapore 
3364661    04/03/2016
[International Registration No. : 1302164]
MONIES PTE LTD
16 Raffles Quay, 33-03 Hong Leong Building Singapore 048581 Singapore
Proposed to be Used
IR DIVISION
Payment administration services; payment processing; automated payment services; electronic payment services; 
financial payment services; financial transfers and transactions, and payment services; financial administration services; 
financial affairs; financial transaction services; computerised financial information services; conducting of financial 
transactions; conducting of financial transactions; automatic recording services for financial transactions; services for 
the execution of financial transactions; money transmission services; electronic transfer of funds; arranging monetary 
transfers; handling of standing orders; banking, monetary and financial services; deposit services; bank, investment and 
savings account services; electronic funds transfer services, electronic banking services, mobile phone banking 
services; bill payment services, debt collection services; bank card services, credit, debit and travel card services 
(financial services); foreign currency exchange services, money exchange and transfer services; money order services; 
provision of finance and loans, mortgage lending, guaranteeing mortgages and loans, funds management, funds 
investment, administration of funds, advisory and consultancy services in relation to funds management and funds 
investment; financial investment services; brokerage including securities, trading of shares; insurance services, 
insurance brokerage services, financial sponsorship; charitable fundraising; information, advisory and consultancy 
services in relation to banking, finance, investments, real estate and insurance; research services relating to banking, 
finance, investments, real estate and insurance; all the aforesaid services also provided online and over a global 
computer network; online banking, provision of online financial calculators, currency exchange calculators and mortgage 
repayment calculators via a global computer network.

4847



Trade Marks Journal No: 1795 ,   01/05/2017           Class 36 
 

 

Priority claimed from 18/02/2016; Application No. : 201602368 ;Norway 
3370627    12/04/2016
[International Registration No. : 1302573]
Bain Capital, LP
200 Clarendon Street Boston MA 02116 United States of America
Proposed to be Used
IR DIVISION
Financial services, namely, investment advice, investment management, investment consultation, and investment of 
funds for others.

4848



Trade Marks Journal No: 1795 ,   01/05/2017           Class 36 
 

 

Priority claimed from 19/02/2016; Application No. : 201602376 ;Norway 
3378658    12/04/2016
[International Registration No. : 1303398]
Bain Capital, LP
200 Clarendon Street Boston MA 02116 United States of America
Proposed to be Used
IR DIVISION
Financial services, namely, investment advice, investment management, investment consultation, and investment of 
funds for others.

4849



Trade Marks Journal No: 1795 ,   01/05/2017           Class 36 
 

Priority claimed from 15/12/2015; Application No. : 86849393 ;United States of America 
3387277    15/06/2016
[International Registration No. : 1306134]
WholeSource, LLC
2525 E. Camelback Rd., Ste. 800 Phoenix AZ 85016 United States of America
Proposed to be Used
IR DIVISION
Insurance brokerage services.

4850



Trade Marks Journal No: 1795 ,   01/05/2017           Class 37 
 

Priority claimed from 16/10/2015; Application No. : 302015000062461 ;Italy 
3359420    02/02/2016
[International Registration No. : 1300633]
MARCHESINI GROUP S.P.A.
Via Nazionale, 100 I-40065 PIANORO (BO) Italy
Proposed to be Used
IR DIVISION
Support services, maintenance, repair and servicing of: automatic machines and apparatus, including those managed by 
microprocessors, for wrapping and packaging of pharmaceutical preparations, parapharmaceutical preparations, 
foodstuffs, cosmetics, person care products and person hygiene products; filling machines, counting machines, dosing 
machines, sorting machines, cartooning machines, capping machines, tubing machines, labelling machines, sealing 
machines, thermoform machines, including those managed by microprocessors, for pharmaceutical preparations, 
parapharmaceutical preparations, foodstuffs, cosmetics, person care products and person hygiene products; automatic 
machines and apparatus, including those managed by microprocessors, for filling, capping and assembly of bottles and 
containers for pharmaceutical preparations, parapharmaceutical preparations, foodstuffs, cosmetics, person care 
products and person hygiene products.

4851



Trade Marks Journal No: 1795 ,   01/05/2017           Class 37 
 

 

Priority claimed from 25/09/2015; Application No. : 014595235 ;European Union 
3361614    21/03/2016
[International Registration No. : 1301568]
SAINT-GOBAIN SEKURIT FRANCE
Rue du Maréchal Joffre F-60150 Thourotte France
Proposed to be Used
IR DIVISION
Installation, replacement, repair and customization of glazing for land vehicles, namely application (fitting) of tinted film 
on glazing, fitting of sunroofs.

4852



Trade Marks Journal No: 1795 ,   01/05/2017           Class 37 
 

 

Priority claimed from 16/10/2015; Application No. : 302015000062534 ;Italy 
3363183    02/02/2016
[International Registration No. : 1301140]
MARCHESINI GROUP S.P.A.
Via Nazionale, 100 I-40065 PIANORO (BO) Italy
Proposed to be Used
IR DIVISION
Support services, maintenance, repair and servicing of: automatic machines and apparatus, including those managed by 
microprocessors, for wrapping and packaging of pharmaceutical preparations, parapharmaceutical preparations, 
foodstuffs, cosmetics, person care products and person hygiene products; filling machines, counting machines, dosing 
machines, sorting machines, cartooning machines, capping machines, tubing machines, labelling machines, sealing 
machines, thermoform machines, including those managed by microprocessors, for pharmaceutical preparations, 
parapharmaceutical preparations, foodstuffs, cosmetics, person care products and person hygiene products; automatic 
machines and apparatus, including those managed by microprocessors, for filling, capping and assembly of bottles and 
containers for pharmaceutical preparations, parapharmaceutical preparations, foodstuffs, cosmetics, person care 
products and person hygiene products.

4853



Trade Marks Journal No: 1795 ,   01/05/2017           Class 37 
 

Priority claimed from 17/03/2016; Application No. : 2016-029786 ;Japan 
3364361    11/04/2016
[International Registration No. : 1302471]
Tsubakimoto Chain Co.
3-3, Nakanoshima, 3-chome, Kita-ku, Osaka-shi Osaka 530-0005 Japan
Proposed to be Used
IR DIVISION
Repair or maintenance of loading-unloading machines and apparatus; repair or maintenance of telecommunication 
machines and apparatus; repair or maintenance of power distribution or control machines and apparatus; repair or 
maintenance of chains for loading-unloading machines and apparatus; repair or maintenance of power transmission 
chains, not for land vehicles; repair or maintenance of feeder cables; repair or maintenance of cable and hose guides for 
protecting and guiding movable cables or hoses in machinery; repair or maintenance of flexible supporting devices for 
storing and guiding cables or hoses; repair or maintenance of electric wires and cables; repair or maintenance of 
reduction gears, not for land vehicles; repair or maintenance of speed change gears, not for land vehicles; repair or 
maintenance of linear actuators, not for land vehicles; repair or maintenance of shaft-hub locks for connecting hubs and 
shafts; repair or maintenance of shafts, couplings or connectors, not for land vehicles; repair or maintenance of clutch 
mechanisms, other than for land vehicles; repair or maintenance of mechanical overload protection devices, not for land 
vehicles; repair or maintenance of electrical overload protection devices; repair or maintenance of shock absorbers, not 
for land vehicles.

4854



Trade Marks Journal No: 1795 ,   01/05/2017           Class 38 
 

3379158    25/05/2016
[International Registration No. : 1303561]
PRIMO CONNECT, INC. 
1550 Scenic Avenue, Suite 100 COSTA MESA CA 92626 US
Proposed to be Used
IR DIVISION
Providing voice over internet protocol (VOIP) and peer-to-peer communications, namely, electronic transmission of voice, 
video and data among computers and portable and handheld digital electronic devices.

4855



Trade Marks Journal No: 1795 ,   01/05/2017           Class 39 
 

Priority claimed from 12/05/2014; Application No. : 3.510.564 ;Spain 

2911042    09/10/2014
[International Registration No. : 1228822]
Logitravel, S.L.
Ctra. Palma a Valdemossa, Km. 7,4 - Edificio Logitravel - Parcbit E-07121 Palma de Mallorca Spain

Proposed to be Used
IR DIVISION
Services provided by a travel agency; vehicle rental; transport of persons; cruises; booking of seats for travel; 
organization of excursions; organization of travel and sightseeing tours; travel agency services provided via franchising.

4856



Trade Marks Journal No: 1795 ,   01/05/2017           Class 39 
 

 

3382533    05/05/2016
[International Registration No. : 1304334]
United Airlines, Inc.
233 S. Wacker Drive, 11th Floor Chicago IL 60606 United States of America

Proposed to be Used
IR DIVISION
Air transportation of persons and property.

4857



Trade Marks Journal No: 1795 ,   01/05/2017           Class 40 
 

 

Priority claimed from 01/09/2015; Application No. : 40201515198U ;Singapore 

3364420    26/02/2016
[International Registration No. : 1302646]
Equis Services (Singapore) Pte. Ltd.
1 George Street 14-04 One George Street Singapore 049145 Singapore

Proposed to be Used
IR DIVISION
Treatment of materials; production of energy; consultancy services relating to the generation of electrical power; 
generation of electricity from solar energy; technical consultancy in the field of production of solar energy.

4858



Trade Marks Journal No: 1795 ,   01/05/2017           Class 41 

Priority claimed from 18/04/2013; Application No. : 1552594; Australia 
2905950  14/10/2014 

[International Registration No. : 1229061] 

F45 TRAINING PTY LTD 
SE8 924 Pacific Hwy Gordon NSW 2072 Australia

Address for service in India/Agents address: 
LALL LAHIRI & SALHOTRA 
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used 

IR DIVISION 
Health club services (health and fitness training).

 

 

4859



Trade Marks Journal No: 1795 ,   01/05/2017           Class 41 
 

Priority claimed from 28/02/2014; Application No. : 4120140007605 ;Republic of Korea 

2908400    21/08/2014
[International Registration No. : 1229299]
MILESEUM CO., LTD
(Hannam-dong) 268-20, Itaewon-ro, Yongsan-gu Seoul, 140-893 Republic of Korea

Proposed to be Used
IR DIVISION
Providing and operating of amusement facilities; providing information of job shadowing; organization of exhibitions for 
cultural or educational purposes; providing facilities for movies/shows/plays/music or educational training; coaching 
(training); presentation of musical performance; music performances; performances of magic; publication of books; 
operation of libraries; operation of science halls; tutoring; internet education instruction; providing and operating of 
sports facilities; providing amusement arcade services; operation of children's playgrounds; providing recreation 
facilities; physical education; holiday camp services (entertainment); operation of amusement parks.

4860



Trade Marks Journal No: 1795 ,   01/05/2017           Class 41 
 

Priority claimed from 23/07/2014; Application No. : 86345441 ;United States of America 

2913245    29/07/2014
[International Registration No. : 1229912]
COREPOWER YOGA, LLC 
3001 Brighton Boulevard, Suite 269 Denver CO 80216 US

Proposed to be Used
IR DIVISION
Yoga instruction; educational services, namely, conducting classes, in the field of yoga; yoga and physical fitness 
training services.

4861



Trade Marks Journal No: 1795 ,   01/05/2017           Class 41 
 

2916741    17/07/2014
[International Registration No. : 1230740]
TASKÜTÜPHANESI MADENCILIK ORGANIZASYON REKLAM INSAAT PAZARLAMA TICARET LIMITED SIRKETI
Sirinyali Mahallesi, 150 Sokak, No: 2/6 Antalya Turkey

Proposed to be Used
IR DIVISION
Education and training; arranging and conducting of conferences, congresses and seminars; sporting and cultural 
activities; entertainment; publication and editing of printed matter, including magazines, books, newspapers, other than 
publicity texts; electronic publication services; library services, photographic library services; reference libraries of 
literature and documentary records; production of movie films, radio and television programmes; news reporters 
services; photographic reporting services; photography; translation services.

4862



Trade Marks Journal No: 1795 ,   01/05/2017           Class 41 
 

Priority claimed from 09/11/2015; Application No. : 014774913 ;European Union 

3377651    06/05/2016
[International Registration No. : 1303527]
Timbalaya Limited
Oldfield House, The Street, Bawdeswell, Norfolk Norfolk NR20 4RR United Kingdom

Proposed to be Used
IR DIVISION
Education, entertainment and sports; entertainment services; sporting and cultural activities; provision of amusement 
facilities; provision of recreational facilities; amusement park and theme park services; providing theme park services; 
providing waterpark services; providing amusement arcade services; amusement services, amusement centre services; 
amusement parks; amusement arcades; leisure park services; animal exhibitions; animal shows; arranging for students 
to participate in recreational activities; arranging of demonstrations for entertainment purposes; arranging of festivals for 
entertainment purposes; arranging of musical entertainment; arranging and conducting conferences, congresses 
seminars, workshops, symposia, colloquiums and exhibitions; club services [entertainment or education]; music 
composition services; arranging of musical performances; animated musical entertainment services; arranging and 
conducting meetings in the field of entertainment; audio entertainment services; audio and video production, and 
photography; circus shows; sports and fitness; fireworks displays; funfair services; presentation of live performances; 
live entertainment services; music concert services; party planning consultation; party planning [entertainment]; petting 
zoo services; party planning; portrait painting; provision and operation of recreation, leisure and sports facilities; rental of
amusement machines and apparatus; rental of apparatus for the playing of games; showing of films; showing of 
cinematographic and motion picture films; rental of sound recordings; rental of lighting apparatus for theatrical sets or 
television studios; rental of facilities and equipment relating to education, entertainment and sports; rental of movie 
projectors and accessories; rental of radio and television sets; rental of show scenery; rental of stage scenery; booking of
entertainment; ticketing and event booking services; arranging for ticket reservations for shows and other entertainment 
events; providing on-line electronic publications, not downloadable; providing sports facilities; publishing services; 
publication of printed matter, written works, books and texts; publication of electronic books and journals on-line; 
information, advisory and consultancy services relating to all the aforesaid services; all of the aforesaid services also 
provided online via the internet or any other interactive electronic platforms.

4863



Trade Marks Journal No: 1795 ,   01/05/2017           Class 42 
 

 

Priority claimed from 18/03/2014; Application No. : 86224771 ;United States of America 

2915182    18/09/2014
[International Registration No. : 1230610]
eSkill Corporation
7 Technology Drive Chelmsford MA 01863 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for creating, compiling and adapting employment and human 
resources information, assessing job-related skills, and generating and administering tests, all in the field of employment 
and human resources.

4864



Trade Marks Journal No: 1795 ,   01/05/2017           Class 42 
 

 

Priority claimed from 26/02/2014; Application No. : 86204747 ;United States of America 

2917767    21/08/2014
[International Registration No. : 1230193]
TIBCO Software Inc.
3303 Hillview Avenue Palo Alto, CA 94304 United States of America

Proposed to be Used
IR DIVISION
Application service provider (ASP) featuring cloud computing software for use in connecting and integrating software 
applications and collaboration platforms including the transfer of data to and for use in other applications and platforms.

4865



Trade Marks Journal No: 1795 ,   01/05/2017           Class 42 
 

2918860    21/08/2014
[International Registration No. : 1230192]
Herman Miller, Inc.
855 East Main Avenue Zeeland MI 49464 United States of America

Proposed to be Used
IR DIVISION
Workplace interior design consulting services to assess, design, furnish office spaces.

4866



Trade Marks Journal No: 1795 ,   01/05/2017           Class 42 
 

3328263    27/04/2016
[International Registration No. : 1303248]
INVIVO NSA
Talhouët F-56250 SAINT-NOLFF France

Proposed to be Used
IR DIVISION
Chemical, biochemical and microbiological analyses relating to safety and quality in the field of food for humans, nutrition
for animals, agriculture, health foods (nutraceuticals), dietetics, cosmetics and medicines.

4867



Trade Marks Journal No: 1795 ,   01/05/2017           Class 42 
 

3378161    18/05/2016
[International Registration No. : 1303639]
Exa Corporation
55 Network Drive Burlington MA 01803 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software in the field of fluid dynamics simulation, modeling and control 
technology; software as a service (SAAS) services featuring software for computer-aided engineering and modeling.

4868



Trade Marks Journal No: 1795 ,   01/05/2017           Class 42 
 

3385848    23/04/2016
[International Registration No. : 1304780]
Zibi London Ltd
Ground Floor, 26 Shacklewell Lane London E8 2EZ United Kingdom

Proposed to be Used
IR DIVISION
Fashion design.

4869



Trade Marks Journal No: 1795 ,   01/05/2017           Class 43 
 

Priority claimed from 22/10/2015; Application No. : 4219786 ;France 

3361673    15/04/2016
[International Registration No. : 1301730]
ACCOR 
82 rue Henri Farman F-92130 Issy Les Moulineaux FR

Proposed to be Used
IR DIVISION
Hotel services and provision of food and drink; temporary accommodation; hotels; cafeteria, tea room and bar services 
(with the exception of clubs); travel agency services, namely, reservation of hotel rooms for travelers and temporary 
accommodation; travel agency services, namely making reservations and bookings for restaurants and meals; provision 
of information relating to hotels, temporary accommodation and restaurant services; butler services; reservation, lending 
and rental of conference and meeting venues, lounges and rooms; reservation, lending and rental of rooms, lounges and 
venues for seminars, for banquets, for cocktail parties and for receptions; consulting and advice (unrelated to business 
operation) in connection with hotels and restaurants; stay organization services.

4870



Trade Marks Journal No: 1795 ,   01/05/2017           Class 43 
 

Priority claimed from 24/04/2015; Application No. : 166961 ;Morocco 

3364572    27/05/2016
[International Registration No. : 1278195]
RESORT CO SA
Mazagan Beach Resort El Jadida Morocco

Proposed to be Used
IR DIVISION
Services for providing food and drink; coffee house services and hotel services.

4871



Trade Marks Journal No: 1795 ,   01/05/2017           Class 44 
 

 

Priority claimed from 23/03/2016; Application No. : 015269681 ;European Union 

3381368    19/04/2016
[International Registration No. : 1304279]
Gilead Sciences Ireland UC
IDA Business and Technology Park Carrigtohill, Cork Ireland

Proposed to be Used
IR DIVISION
Information and advisory services relating to pharmaceuticals, diseases and medical conditions and treatments, including
such services provided on-line from a computer network or the Internet; providing information and advisory services 
regarding hepatitis.

4872



Trade Marks Journal No: 1795 ,   01/05/2017           Class 44 
 

Priority claimed from 21/03/2016; Application No. : 015246531 ;European Union 

3383027    15/04/2016
[International Registration No. : 1304091]
Gilead Sciences Ireland UC
IDA Business and Technology Park Carrigtohill, Cork Ireland

Proposed to be Used
IR DIVISION
Information and advisory services relating to pharmaceuticals, diseases and medical conditions and treatments, including
such services provided on-line from a computer network or the Internet; providing information and advisory services 
regarding hepatitis.

4873



Trade Marks Journal No: 1795 ,   01/05/2017           Class 45
 

Priority claimed from 05/11/2015; Application No. : 4223409 ;France 

3378674    14/04/2016
[International Registration No. : 1303270]
MAROFEY
85 rue Murger F-77780 Bourron-Marlotte France

Proposed to be Used
IR DIVISION
Cl.45;Licensing of computer software and intellectual and industrial property rights, all relating to learning, training and 
teaching, in particular in marketing and business organization and management.

4874



Trade Marks Journal No: 1795 ,   01/05/2017           Class 45 
 

Priority claimed from 28/10/2015; Application No. : 1730900 ;Australia 

3381836    28/04/2016
[International Registration No. : 1304592]
Xenith IP Services Pty Ltd
L21, 60 Margaret St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Patent attorney services; advisory services relating to patents; management of patents; patent licensing; professional 
advisory services relating to infringement of patents; exploitation of patents; patent agency services; trade mark attorney 
services; legal advisory services relating to trade marks; searching of trade marks; prosecution of applications for trade 
marks; enforcement of trade mark rights; professional advisory services relating to infringement of trade marks; licensing 
of trade marks; trade marks exploitation; professional advisory services relating to registered designs; prosecution of 
registered designs; licensing of registered designs; advisory services relating to copyright; protection of copyright; 
licensing of copyright; exploitation of copyrights; copyright management; registration of domain names; intellectual 
property watching services; intellectual property renewals services; monitoring intellectual property rights for legal 
advisory purposes; legal services; legal advice; legal information services; legal research; legal investigation services; 
licensing of computer software (legal services); licensing of software; private investigation services.

4875



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

2902538    16/10/2014
[International Registration No. : 1228019]
PRIEL, GERHARD
Brückenstr. 10 73333 Gingen/Fils Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.15;Musical instruments.

Cl.35;Advertising; business management services.

4876



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 19/02/2014; Application No. : 30 2014 001 156.5/09 ;Germany 

2904797    30/07/2014
[International Registration No. : 1227529]
SMA Solar Technology AG
Sonnenallee 1 34266 Niestetal Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software for controlling and management of apparatus for the energy management; software for the 
presentation of data of apparatus for the energy management; software for providing multiple user access to an Internet 
platform regarding energy management.

Cl.38;Providing multiple user access to an Internet platform regarding energy management; telecommunication using 
Internet platforms and Internet gateways regarding energy management, providing of an Internet platform for the 
management of apparatus for the energy management; providing of an Internet platform for the presentation of data of 
apparatus for the energy management.

Cl.42;Providing technological advice and consultancy in connection with energy management.

4877



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 11/12/2013; Application No. : 012416319 ;European Union 

2905672    28/04/2014
[International Registration No. : 1227921]
GEOGEBRA GMBH
Wolfauerstr 90 A-4040 Linz Austria

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in teaching and education, and in particular mathematics, science and technology; 
multi-platform dynamic mathematics software for use in education; downloadable mathematics software for use in 
teaching and education; downloadable educational and teaching publications and multimedia content in the field of 
mathematics; pre-recorded discs and CD ROMs featuring educational and informational material in the fields of 
mathematics, science and technology; teaching apparatus; software applications all for use in teaching and education, 
and in particular mathematics.

Cl.41;Educational services to support teaching and learning; educational research services; information services 
relating to teaching and learning, including mathematics, science, and technology; production of audio-visual recordings 
in relation to teaching and education administration; making available educational printed material in the field of 
mathematics, including electronically, over the Internet and via other communication services; conducting, hosting and 
arranging conferences, seminars and events.

Cl.42;Hosting a website featuring downloadable software and installers allowing web users to download, upload, 
distribute and display content on educational topics and subjects including, mathematics, science, and technology; 
application service provider (ASP) services, namely, hosting, managing, developing and maintaining web-based 
applications, software and a website for wireless delivery of educational content to mobile, electronic and optical devices; 
computer services, namely, creating an online platform for users of an online community to participate in discussions 
about education and in particular mathematics, volunteer for tutoring and engage in social networking, all featuring 
educational topics and subjects; research and development services relating to mathematics, science and technology; 
computer software design and development, all for use in teaching and education.

4878



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 06/05/2014; Application No. : 2014-313 ;Leichtenstein 

2905735    20/10/2014
[International Registration No. : 1229357]
King.Com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.

4879



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

 

Priority claimed from 21/05/2014; Application No. : 2014/12623 ;South Africa 

2905970    19/11/2014
[International Registration No. : 1229071]
MICROSOFT CORPORATION
One Microsoft Way Redmond WA 98052-6399 United States of America

Address for service in India/Attorney address:
POOJA DODD
LEX ORBIS, INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Game software.

Cl.41;Entertainment services, namely, providing an on-line computer game.
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2905984    02/09/2014
[International Registration No. : 1229123]
Beijing Toread Outdoor Products Co., Ltd.
609-06, No. 26 Yong'an Road, Science and Technology Park, Changping District, Beijing China

Proposed to be Used
IR DIVISION
Cl.18;Animals skins; backpacks; coverings of skins [furs]; straps for skates; fur-skins; umbrellas; alpenstocks; gut for 
making sausages.

Cl.20;Furniture; packaging containers of plastic; flagpoles; bamboo; mannequins; sleeping bags for camping.

Cl.22;Ropes; network; covers for camouflage; sails; tarpaulins; tents; bags [envelopes, pouches] of textile, for 
packaging; down [feathers]; textile fibers.

Cl.25;Clothing; swimsuits; waterproof clothing; ski boots; footwear; caps [headwear]; gloves [clothing]; sleep masks; 
underwear, collars [clothing]; shower caps.
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2906002    24/07/2014
[International Registration No. : 1229134]
Nails Inc Ltd
2nd Floor, Waverley House, 7-12 Noel Street London W1F 8GQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Abrasive paper; adhesives for affixing false eyelashes; adhesives for artificial nails; artificial fingernails; cosmetic 
oils; cosmetics; cuticle cream; depilatory preparations; depilatory wax; emery paper; essential oils; false eyelashes; false 
nails; glue removers; hand soaps; lotions for the care of skin; make-up remover; nail art stickers; nail care preparations; 
nail glitter; nail hardeners; nail polish; nail polish base coat; nail polish remover; nail polish top coat; nail varnish; non-
medicated nail and skin care care preparations; perfumes; soaps for body care.

Cl.8;Nail files.

Cl.44;Beauty consultation services; beauty salon services; beauty salons; cosmetic skin care services; manicure 
services; massage; nail care services; pedicure services; providing information about beauty; sauna services; tanning 
salons.
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Priority claimed from 11/11/2014; Application No. : 013447602 ;European Union 

2906865    11/11/2014
[International Registration No. : 1229386]
GE Healthcare Bioprocess R&D AB 
Björkgatan 30 SE-751 84 Uppsala SE

Proposed to be Used
IR DIVISION
Cl.37;Building, constructing and installing bioprocessing and biomanufacturing facilities for the life sciences industry.

Cl.42;Design and development services for the creation of bioprocessing and biomanufacturing facilities for the life 
sciences industry.
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Priority claimed from 17/09/2014; Application No. : 86397312 ;United States of America 

2906866    12/11/2014
[International Registration No. : 1229378]
Microsoft Corporation
One Microsoft Way, Trademark LCA Redmond WA 98052 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Computer software as a service (SaaS).
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Priority claimed from 02/05/2014; Application No. : 012841086 ;European Union 

2906871    27/10/2014
[International Registration No. : 1229368]
Allied Vision Technologies GmbH
Taschenweg 2a 07646 Stadtroda Germany

Proposed to be Used
IR DIVISION
Cl.9;Cameras and components thereof included in this class, camera cables, lenses, monitors, video printers, remote 
controls, software for the integration of cameras for electronic image capture and image processing, camera housings, 
camera filters, lighting devices for cameras.

Cl.42;Development of new products, for others.
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Priority claimed from 19/03/2014; Application No. : 201403286 ;Norway 

2906872    11/07/2014
[International Registration No. : 1229392]
Pelagia AS
P.O. Box 444 N-5805 Bergen Norway

Proposed to be Used
IR DIVISION
Cl.1;Fish glue for industrial purposes; fertilizers made from fish meal.

Cl.4;Fish oil, not edible.

Cl.5;Dietetic food and substances adapted for medical or veterinary use, food for babies; dietary supplements for 
humans and animals; fish meal for pharmaceutical purposes; cod-liver oil; fish oils.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; live animals; fresh fruits 
and vegetables; seeds; natural plants and flowers; foodstuffs for animals; malt.

Cl.35;Marketing and sale of fish, fish oils, fish meal and other products made from fish.

Cl.40;Fish processing; production of fish meal; production of fish oils.
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Priority claimed from 17/04/2014; Application No. : 012804696 ;European Union 

2906873    01/07/2014
[International Registration No. : 1229400]
Securon Manufacturing Limited
Winchmore Hill, Amersham Buckinghamshire HP7 ONZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Safety restraints, other than for vehicle seats and sports equipment.

Cl.12;Safety belts for vehicles, apparatus for locomotion by land, air or water and wheel chairs; seat belts for use in 
vehicles, apparatus for locomotion by land, air or water and wheel chairs; safety restraints for use in vehicles; harnesses 
for use in vehicles; seat belt buckles, webbing, presenters, pre-tensioners and/or retractors, aforesaid goods being for 
use in vehicles, apparatus for locomotion by land, air or water and wheel chairs; seat belts with sensors for use in 
vehicles, apparatus for locomotion by land, air or water and wheel chairs; safety seats for vehicles; impact protection 
devices for vehicles.
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Priority claimed from 28/03/2014; Application No. : 30 2014 042 444.4/09 ;Germany 

2906888    29/09/2014
[International Registration No. : 1229409]
Techdivision GmbH
Spinnereiinsel 3a 83059 Kolbermoor Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software.

Cl.37;Building construction; installation, repair and maintenance of computer hardware; installation, repair and 
maintenance of data technical constructions (hardware); installation, repair and maintenance of hardware for computer 
networks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; updating of computer software; information 
technology [IT] consultancy; computer hardware and software consultancy; consultancy services of an IT engineer.
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Priority claimed from 13/02/2014; Application No. : 86193124 ;United States of America 

2907269    13/08/2014
[International Registration No. : 1229456]
Lit Motors Corporation
1086 Folsom St. San Francisco CA 94103 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Parts and fittings for land vehicles, namely, gyroscopic stabilization systems, gyroscope control systems, battery 
and battery chargers.

Cl.12;Vehicles, namely, automobiles, motorcycles and scooters; land vehicle parts, namely, motors; vehicle wheels; 
fitted covers for land vehicles; land vehicle bodies; parts and fittings for land vehicles, namely, structural parts, 
powertrain components, vehicle axles, brake pads, brake linings, brake calipers, braking systems, clutches, differential 
gears, drive gears, drive shafts, transmissions, transmission shafts, electronic stability controls, couplings, carrying axial 
bearings, shock absorbers, springs, stabilizer bars, steering systems, steering linkages, suspensions and torsion bars; 
chassis for land vehicles.
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Priority claimed from 24/04/2014; Application No. : 012816799 ;European Union 

2907271    30/07/2014
[International Registration No. : 1229466]
GEMINTRA Ltd.
Kemp House 152-160 City Road London EC1V 2NX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; magnetic data carriers, recording discs; compact 
discs, DVDs and other digital recording media, especially CD-ROMs, compact discs, optical data carriers; apparatus for 
recording, transmission or reproduction of sound or images, especially audio- and video-receivers, mobile phones, 
portable media players, radio pagers, smartphones, transmitting sets [telecommunication], transmitters, telephone 
transmitters; cash registers, calculating machines, data processing equipment, computers, especially computer memory 
devices, data processing apparatus, electronic pens [visual display units], laptop computers, peripherals adapted for use 
with computers, readers [data processing equipment], tablet computers; computer software, especially computer 
programs [downloadable software], recorded computer programmes [programs], downloadable computer software 
applications, communication software; apparatus and instruments for controlling electricity; computer networking and 
data communications equipment, especially add-on circuit boards for connecting computers to networking software, 
communications processors, communications controllers; wireless communication apparatus; information technology 
and audiovisual equipment, especially audio/visual and photographic devices, communications equipment, data storage 
devices, data processing equipment and accessories (electrical and mechanical), especially mobile phones, radio pagers, 
smartphones, computers and computer hardware, mobile computers, peripherals adapted for use with computers; 
recorded content, especially software, media content, computer digital maps, downloadable ring tones for mobile phones, 
especially computer downloadable software applications, recorded computer programs; navigation, guidance, tracking, 
targeting and map making devices, especially navigation apparatus for vehicles [on-board computers], cartographic 
apparatus, electronic navigating apparatus, GPS navigation devices, satellite navigational apparatus; safety, security, 
protection and signaling devices; measuring, detecting and monitoring instruments, indicators and controllers; scientific 
research and laboratory apparatus, educational apparatus and simulators, especially audiovisual teaching apparatus, 
instructional apparatus, weather information apparatus; software and electronic devices for mobile applications, 
communications and networking, social networking, internet services and geolocation-based services; and parts and 
fittings of all the aforesaid goods, included in this class.

Cl.38;Telecommunications, especially cellular telephone communication, communications by computer terminals, 
communications by fiber [fibre] optic networks, communications by telephone, computer aided transmission of messages 
and images, electronic mail, information about telecommunication, message sending, paging services [radio, telephone 
or other means of electronic communication], providing access to databases, providing internet chatrooms, providing 
online forums; telecommunications, especially providing telecommunication channels for teleshopping services, 
providing user access to global computer networks, radio broadcasting, rental of access time to global computer 
networks, satellite transmission, telecommunications routing and junction services, teleconferencing services, telephone 
services, transmission of digital files, transmission of greeting cards online, transmission of telegrams, 
videoconferencing services, voice mail services; telecommunications, especially providing telecommunications 
connections to a global computer network; telecommunication services, especially broadcasting services, 
communication by electronic means, computer communication and internet access, electronic communication services, 
data transmission for others, delivery of messages by electronic media, electronic advertising (telecommunications), 
fixed and mobile telephone services, information services relating to electronic communication networks, interactive 
telecommunications services, message collection and transmission services; telecommunication services, especially 
message sending, receiving and forwarding, message services, network transmission of sounds, images, signals and 
data, news agency services for electronic transmission, operating of electronic communications systems, professional 
consultancy relating to telecommunications, providing access to electronic communications networks and electronic 
databases, providing access to telecommunication networks, radio communication network services, radio 
telecommunications; telecommunication services, especially satellite communications services, secured data, sound and 
image transmission services, sending [transmission] of news, telematic sending of information, telephone and mobile 
telephone services, transfer of data by telecommunications, transmission of information by data communications for 
assisting decision making, value added network [communication] services, video communication services, virtual 
chatrooms established via text messaging; telecommunication services, especially access to content, websites and 
portals, chatroom services, chatroom services for social networking, computer aided transmission of information and 
images, computer aided transmission of messages, data and images, computer-aided transmission of data, computer 
network communication services, data communication by electronic means, e-mail and mailbox services, electronic mail 
and messaging services, electronic transmission of data; telecommunication services, especially forums [chat rooms] for 
social networking, transmission of greetings cards online, instant electronic messaging services, interactive 
communications services by means of computer, internet services, internet based telecommunication services, internet 
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service provider services, leasing of communications apparatus, message sending via a website, mobile communications 
services, on-line communication services, online messaging services; telecommunication services, especially providing 
access to the internet, providing chat lines utilising the internet, providing on-line chat rooms for transmission of 
messages among computer users, providing on-line chat rooms for social networking, providing on-line electronic 
bulletin board services and chat rooms, providing on-line forums for transmission of messages among computer users, 
providing virtual facilities for real-time interaction among computer users; telecommunication services, especially 
provision of access to electronic messaging systems, provision of on-line communications services, relaying of 
messages [electronic], sending of messages [by electronic means], streaming of audio material on the internet, streaming 
of video material on the internet, televisual communication services, telecommunications by computer terminals, via 
telematics, satellites, radios, telegraphs, telephones; telecommunication services, especially transmission and reception 
of messages by means of worldwide computer networks, worldwide computer network access services, computer 
communication and internet access; communications and networking, especially social networking, internet services, 
geolocation-based services, telecommunication services for mobile applications; communication network consultancy; 
and rental, hire and leasing in connection with the aforesaid, included in this class; and advice, consultancy and 
information for the aforesaid, included in this class.

Cl.42;Scientific and technological services and research and design relating thereto, especially creating and 
maintaining web sites for others, electronic data storage, engineering, hosting computer sites [web sites], industrial 
design, information technology [IT] consultancy, installation of computer software, maintenance of computer software, 
providing information on computer technology and programming via a web site, providing search engines for the internet;
scientific and technological services and research and design relating thereto, especially rental of web servers, rental of 
computer software, research and development of new products for others, server hosting, software as a service [SaaS], 
updating of computer software, web site design consultancy, cartography services, cloud computing, computer 
programming; industrial analysis and research services; design and development of computer hardware and software, 
especially consultancy in the design and development of computer hardware, computer software consultancy, computer 
software design, computer system design; IT services, especially hosting services and software as a service and rental of 
software, software development, programming and implementation, IT consultancy, advisory and information services, 
computer system design, computer hardware development, design of mobile telephones; science and technology 
services, especially engineering, research and development of new products for others; design services, especially 
industrial design, web site design consultancy; IT services for mobile applications; engineering and design for electronic 
devices; provision of geographical information; and rental, hire and leasing in connection with the aforesaid, included in 
this class; and advice, consultancy and information for the aforesaid, included in this class.
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2907717    18/07/2014
[International Registration No. : 1229526]
Grimaldi Industri AB
Hovslagargatan 5B SE-111 48 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Helmets, cycle meters, speed indicators, sunglasses, cycle computer, parts and fittings for the aforementioned 
goods included in the class.

Cl.10;Pulse meters for sporting purposes.

Cl.12;Vehicles; bicycle bags (saddle bags); bicycles and prams (baby carriages); parts and fittings for bicycles and 
prams (baby carriages).

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Bags; parts and fittings for the aforementioned goods included in the class.

Cl.25;Clothing and headgear; clothing, footwear and headgear for cycling.

Cl.35;Advertising, including on-line advertising; business management; business administration; business advisory 
service relating to franchising services; administration of the business affairs of franchises; advice in the running of 
establishments as franchises; business advisory services relating to the establishment of franchises; business advice 
related to franchising; commercial information for consumers and arranging of contracts for the buying and selling of 
goods, for others, via the Internet; sales promotion (for others) and marketing; retail services, including retail services on-
line and via electronic trade, relating to helmets, cycle meters, speed indicators, sunglasses, cycle computer, pulse 
meters for sporting purposes, vehicles, bicycle bags (saddle bags), bicycles and prams (baby carriages), bags, cookware, 
household or kitchen utensils and containers, glassware, porcelain and earthenware, clothing, footwear, headgear, 
clothing, footwear and headgear for cycling, gymnastic and sporting articles, stationary bicycles, exercise bicycles, 
machines and appliances for physical exercise, spinning bicycles (stationary), models of vehicles, protective paddings 
(part of sport suits), precious metals and their alloys and goods in precious metals or coated therewith, jewellery, 
precious stones, horological and chronometric instruments; arrangement of trade fairs and exhibitions for commercial or 
advertising purposes.
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2907911    25/07/2014
[International Registration No. : 1229529]
Introversion Software Limited
Winchester House, 36 Winchester Road Walton-on-Thames, Surrey KT12 2RH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games software; video games software; computer software; computer and video games software; 
computer software downloaded or downloadable; computer software publications downloaded; interactive entertainment 
software; data recorded electronically from the Internet; data recorded in machine readable form from the Internet; discs, 
tapes, cartridges, CD-ROMs and other magnetic, electronic or optical media, all bearing computer games software or 
video games; electronic amusement apparatus for use with television receivers.

Cl.28;Games, toys and playthings; electronic games apparatus; audio visual game apparatus adapted for use with 
computer hardware platforms (not for use with television receivers), handheld computer games equipment, hand-held 
video game machines; parts and fittings for all the aforesaid goods; board games; electronic games machines; poker 
chips [gaming equipment]; electronic hand-held game units; game equipment sold as a unit for playing aboard game, a 
card game; stand alone video output games machines, and manipulative puzzles; playing cards; board games; card 
games; three-dimensional puzzles; electronic games apparatus; home video game machines; parts and fittings for all the 
aforesaid goods.

Cl.41;Entertainment services in the form of electronic, computer and video games provided by means of the Internet 
and other remote communications device; online game services provided via a computer network; organising of games; 
electronic games services provided via a global computer network; education and entertainment services in the form of 
cinematographic, televisual, digital and motion picture films, radio and television programs and shows; preparation, 
editing and production of cinematographic, televisual, digital and motion picture films, radio and television programs; 
entertainment services in the form of electronic, computer and video games provided by means of the Internet, mobile 
telephone and other remote communications device.
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2907975    12/08/2014
[International Registration No. : 1229545]
Namida AG
Burgstrasse 28 CH-8750 Glarus Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials; printing products; photographs; boards of all kinds; art 
prints; posters; postcards; calendars; works of art made of paper in the field of fine arts, including applied arts; 
stationery; artists' materials; instructional material; materials for packaging.

Cl.21;Worked glass, glassware, porcelain and earthenware.

Cl.24;Fabrics and textile goods, namely artistically worked or printed fabrics of all kinds.
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2908099    07/07/2014
[International Registration No. : 1229558]
OSSSO TRADING AND SERVICE COMPANY LIMITED
4th Floor, Saigon Center Building, 65 Le Loi Street, Ben Nghe Ward, District 1 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Cl.35;Retail services in floral arrangement and potted plants, souvenirs and gifts, woven goods and handicrafts, floral 
vases and containers, lacquer paintings, lacquer and wooden products, bamboo and rattan handicrafts.

Cl.45;Event planning services; wedding planning services.
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Priority claimed from 25/04/2014; Application No. : 201404870 ;Norway 

2908368    27/06/2014
[International Registration No. : 1229241]
Hexagon Ragasco AS
Postboks 50 N-2831 Raufoss Norway

Proposed to be Used
IR DIVISION
Cl.6;High and low pressure cylinders of metal; high and low pressure cylinders of alloys of metal; high and low 
pressure cylinders of metal and alloys of metal for gases, liquids, air or chemicals; containers, cylinders and tanks of 
metal for gases, fluids, air or chemicals; containers, cylinders and tanks of alloys of metal for gases, liquids, air or 
chemicals.

Cl.20;Furniture, mirrors, picture frames; containers, cylinders and tanks of plastics; high and low pressure containers, 
cylinders and tanks of plastics; containers, cylinders and tanks of composite materials; high and low pressure cylinders 
of composite materials; high and low pressure cylinders made composite materials for gasses, liquids, air or chemicals; 
high and low pressure containers made composite materials for gasses, liquids, air or chemicals; high and low pressure 
tanks made composite materials for gasses, liquids, air or chemicals.

Cl.35;Retail distribution and wholesale related to semi-manufactured goods and finished products fully or partly 
consisting of composite materials; online retail distribution and wholesale related to semi manufactured goods and 
finished products fully or partly consisting of composite materials; retail distribution and wholesale related to semi 
manufactured goods and finished products; retail distribution and wholesale of containers, cylinders and tanks as semi-
manufactured goods and finished products; retail distribution and wholesale of high and low pressure containers, high 
and low pressure cylinders and high and low pressure tanks as semi-manufactured goods and finished products; retail 
distribution and wholesale of valves, spare parts to valves, accessories and fittings to valves; retail distribution and 
wholesale of in relation to sale of gases; online retail distribution and wholesale of in relation to sale of gases.
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Priority claimed from 27/01/2014; Application No. : 1283025 ;Benelux 

2908373    14/07/2014
[International Registration No. : 1229270]
CHRISTEYNS LUXEMBOURG S.A.
412F, route d'Esch L-2086 Luxembourg

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire extinguishing compositions; tempering and 
soldering preparations; chemical products for preserving foodstuffs; tanning materials; adhesives for use in industry; 
detergents for use in manufacturing processes; fuel-saving products; chemical additives to motor fuel; chemical 
additives for oils; detergent additives to gasoline; bleaching products for industrial use; oil-purifying chemicals; chemical 
products for the destruction of greases and oils; chemical products for the manufacture of paints; color-brightening 
chemicals; peracetic acid; stearate calcium; moistening (wetting) products for use in bleaching; chemical products for 
use in construction, particularly in the concrete industry; additives for concrete; masonry preservatives, excluding paints 
and oils; cement-waterproofing products, excluding paints; agglutinants for concrete; concrete-aeration chemicals; 
concrete preservatives, excluding paints and oils; tile preservatives, excluding paints and oils; chemical products for 
facilitating the alloying of metals; chemical products for laboratory analyses other than for medical or veterinary use; 
chemical preparations for scientific use, other than for medical or veterinary use; water-softening and water-purifying 
products; metallic soaps for industrial use; filtering materials (chemical products).

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; disinfectant soaps; deodorant soaps; medicated soaps; perfumery; essential oils; cosmetics; hair lotions; 
dentifrices; cleaning products; bleaching products (laundry); laundry bleach; soap for brightening textile; color-
brightening chemicals, for household use (laundry); ammonia [volatile alkali] used as detergent; laundry starch; 
detergents other than those used in manufacturing operations and for medical use; cloths impregnated with a detergent 
for cleaning; washing products; laundry detergents; laundry dyes; bluing for laundry; bleaching salts; abrasive silicon 
carbide; bleaching soda; soda lye; degreasing products, other than for use in manufacturing processes; scouring 
solutions; stain removers; scale removing preparations; dry-cleaning products; preparations for cleaning dentures; color-
removing products; turpentine (degreasing product).

Cl.5;Products for destroying vermin; fungicides, herbicides; products for destroying plants; vermin destroying 
products; pesticides; depuratives; deodorants other than for personal use; air fresheners; deodorants for clothing or 
textiles; disinfectants for hygienic use; disinfectants for chemical toilets; antibacterial agents for sanitary use for the 
disinfection of machines; air purifying products; detergents for medical use; soil-sterilizing agents; preparations for 
cleaning contact lenses; contact lens solutions; chemical preparations to treat mildew; chemical preparations for treating 
phylloxera; vine disease treating chemicals.

Cl.35;Advertising; business management; business administration; office functions; secretarial services; outsourcing 
services (business assistance); compilation of statistics; market studies; market research; business management and 
organization consultancy; efficiency experts; business research; business inquiries; project management (business 
management assistance); presentation of goods on all communication media, for retail purposes; commercial information 
and advice for consumers (consumer advice shop); retail sale and marketing assistance services for the wholesale of 
chemical products, cleaning products and disinfectants; import/export of chemical products, cleaning products and 
disinfectants; administrative processing of purchase orders; invoicing; accounting; drawing up of statements of 
accounts; personnel recruitment; management of human resources.

Cl.40;Treatment of materials, namely air deodorizing; air treatment and purification; information relating to air 
treatment; waste treatment, particularly waste transformation and recycling; information on waste treatment; sorting of 
waste and recyclable material (transformation); chemical treatment of concrete and cement; concrete and cement 
chemical treatment information; treatment of water; information on the treatment and recovery of water; production of 
energy; information on the production of energy; treatment of foodstuffs with a view to their preservation; food and 
beverage preservation; information relating to food treatment and food and beverage preservation.

Cl.41;Education; training; organization and conducting of training workshops, particularly relating to cleaning, 
treatment of materials, treatment of waste, treatment of air and water, food and beverage preservation, as well as relating 
to energy savings; further training; writing of non-advertising texts, magazines, pamphlets, periodicals and books; 
provision of non-downloadable online electronic publications; organization of competitions (education or entertainment); 
organization of exhibitions for cultural or educational purposes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and software; services provided by industrial designers and engineers; 
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chemistry services; technical research; chemical research; mechanical research; surveying (engineering work); technical 
project studies; research and development of new products for others; testing of materials; quality control; packaging 
design services; consultancy relating to energy savings and environmental protection; research in the field of 
environmental protection.
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Priority claimed from 17/02/2014; Application No. : 012605515 ;European Union 

2908429    15/08/2014
[International Registration No. : 1229304]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software for mobile computer systems, storage mediums of every kind provided with 
programs.

Cl.41;Conducting of training events for software users; provision of instruction relating to computer programming.

Cl.42;Computer programming for computer-aided construction; modification of programs for users with specific 
requirements; consultancy in the field of computers; updating, compilation and rental of programs for data processing; 
design and development of computer hardware and computer software; software engineering; software customization 
services.
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2908443    10/10/2014
[International Registration No. : 1229341]
OXFORD LEADERSHIP ACADEMY LIMITED
Oxford Centre for Innovation Mill street, Oxford OX2 0JX United Kingdom

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.16;Pamphlets, books, newsletters, brochures, magazines, reports, journals, manuals and printed guides, all in the 
fields of business, business management and management consulting.

Cl.35;Business management and business consulting and advisory services; business process management and 
consulting; advising clients about business strategy, organisation performance and business related policy areas; 
business research services.

Cl.41;Educational services, namely, conducting courses, seminars, workshops and classes in the fields of business, 
business management, management training; education, teaching and training; organising and conducting classes, 
seminars, conferences, workshops and exhibitions.
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Priority claimed from 09/04/2014; Application No. : 012778312 ;European Union 

2909011    25/09/2014
[International Registration No. : 1229330]
PRIORITY FREIGHT HOLDINGS LTD
6-7 Menzies Road, Port Zone, Whitfield Dover, Kent CT16 2HQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Administrative services relating to customs clearance.

Cl.39;Transportation services; freight services; cargo services; freight and cargo services by air, sea, road or rail; 
freight forwarding services; freight warehousing; distribution of goods; pre-packing of goods for transport; transport, 
refrigeration and storage of goods; freight brokerage; courier services; tracking by means of the electronic position 
location of goods; providing information on-line regarding movement and delivery of freight and cargo.
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Priority claimed from 21/05/2014; Application No. : 661434 ;Switzerland 

2909012    06/10/2014
[International Registration No. : 1229644]
Step-Tec AG
Industriestrasse 45 CH-4542 Luterbach Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Tool spindles; high-speed tool spindles; high-frequency tool spindles; high-performance tool spindles; parts and 
accessories for tool spindles, namely clamping devices, driving units (motors), lubricating units for tool spindles, coolers 
for tool spindles, bearings for tool spindles; all the aforesaid goods included in this class.

Cl.9;Electronic monitoring systems for sensors.
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Priority claimed from 03/07/2014; Application No. : 1292195 ;Benelux 

2909066    17/10/2014
[International Registration No. : 1229679]
MAGIC PRODUCTION GROUP (M.P.G.) SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 FINDEL

Proposed to be Used
IR DIVISION
Cl.9;Software, downloadable software, application software for mobile telephones, downloadable game software; 
compact discs, DVDs and other digital recording media.

Cl.41;Education; training; entertainment; sporting and cultural activities, entertainment via the radio, television and the 
Internet, organization and provision of games and competitions via the Internet, electronic games services provided via 
the Internet or other communication networks, dissemination of educational material, provision of information online 
relating to entertainment and/or education, entertainment provided via a global communication network.
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Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 27/03/2014; Application No. : 1286869 ;Benelux 

2909086    18/09/2014
[International Registration No. : 1229672]
FiberCore IP B.V.
Ophemertstraat 56 NL-3089 JE ROTTERDAM

Proposed to be Used
IR DIVISION
Cl.19;Building materials (non-metallic); asphalt, pitch and bitumen; non-metallic transportable buildings; sluice gates of
non-metallic materials; bridges (structures) other than of metal, and other load-bearing structures made of fibre-
reinforced plastic (composite materials); fibre cement; building materials of plastics material, including building materials 
made of fibre-reinforced plastic.

Cl.37;Building, repair and installation services, all in relation to bridges, sluices (drains) and other load-bearing 
structures.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; engineering services, also relating to bridges, sluices (drains) and other load-bearing structures.
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2909126    10/09/2014
[International Registration No. : 1228486]
TLV CO., LTD.
881, Nagasuna, Noguchi-cho Kakogawa-shi Hyogo 6758511 Japan

Proposed to be Used
IR DIVISION
Cl.9;Detectors; diagnostic apparatus, not for medical purposes; measuring apparatus; measuring devices, electric; 
measuring instruments; monitoring apparatus, electric; pressure gauges; pressure indicators; pressure measuring 
apparatus; temperature indicators; thermometers, not for medical purposes; transmitters [telecommunication]; 
transmitters of electronic signals; transmitting sets [telecommunication].

Cl.42;Calibration [measuring]; energy auditing.
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Priority claimed from 11/04/2014; Application No. : VA 2014 00770 ;Denmark 

2909147    20/06/2014
[International Registration No. : 1228530]
Brüel & Kjær Sound & Vibration Measurement A/S
Skodsborgvej 307 DK-2850 Nærum Denmark

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments for measuring, control, testing, regulation and surveillance; 
apparatus for measuring of sound and vibrations; apparatus for monitoring and detection of sound and vibrations; 
apparatus for controlling and surveillance of machines; scientific, nautical, surveying, photographic, cinematographic 
and optical apparatus and instruments and apparatus and instruments for weighing, measuring, signalling, checking 
(supervision), apparatus for recording, transmission and reproduction of sound or images, data processing equipment, 
software and hardware.

Cl.37;Installation services, maintenance and repair services of electric and electronic apparatus and instruments.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and computer software; engineering services; professional 
technical consultancy services relating to sound and vibration, including noise measuring, sound recording, measuring 
of vibrations and working environment appraisal.
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Priority claimed from 20/02/2014; Application No. : 86199410 ;United States of America 

2909204    19/08/2014
[International Registration No. : 1228562]
University Child Development School
5062 - 9th Avenue NE Seattle WA 98105 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Streaming of video material on the internet in the field of education; providing on-line forums for transmission of 
messages among computer users, namely, providing an on-line forum featuring questions and answers in the field of 
education.

Cl.41;Providing information via a website in the field of math education; providing on-line non-downloadable electronic 
publications in the nature of resource guides, lesson materials, photographs, books, magazines, and brochures in the 
field of education; providing online non-downloadable multi-media materials in the nature of interactive games and videos 
in the field of education.
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Priority claimed from 20/02/2014; Application No. : 14/4070398 ;France 

2910048    06/08/2014
[International Registration No. : 1228579]
3D SLASH 
1 rue de Stockholm F-75008 PARIS FR

Proposed to be Used
IR DIVISION
Cl.7;Computerized machine for making a three-dimensional object from a three-dimensional model designed previously 
using a piece of software.

Cl.9;Software for designing, modifying or viewing three-dimensional models; software for downloading or sharing 
three-dimensional models on the Internet; software for sharing three-dimensional models between electronic machines 
connected via a network, computers, tablet computers, smartphones; measuring apparatus and instruments.

Cl.42;Website design and development services enabling the sharing and modification of three-dimensional models, for
computerized machines and printers that can make three-dimesional objects; Website design and development service 
allowing for the storage of three-dimensional models; website design and development service enabling the 
synchronisation of three-dimensional models between several electronic machines connected via a network, computers, 
tablet computers, smartphones; website design and development service for the placement of orders for the manufacture 
of a three-dimensional object from a three-dimensional model; scanning of three-dimensional objects; scientific and 
technical research; design and development of software; research and development of new products for others; technical 
project study; development (design), installation, maintenance, updating or rental of software; computer system design.
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Priority claimed from 18/08/2014; Application No. : 1294390 ;Benelux 

2910594    21/08/2014
[International Registration No. : 1228779]
TNT Holdings B.V.
Taurusavenue 111 NL-2132 LS HOOFDDORP

Proposed to be Used
IR DIVISION
Cl.16;Paper; cardboard; printed matter; stationery; packaging, packing and wrapping materials, not included in other 
classes; bags of paper, cardboard or plastic, not included in other classes; envelopes; boxes of paper or cardboard; 
(printed) labels, not of textile; tickets, printed vouchers, coupons, travel documents, forms and cards; postal code and 
address files (printed matter), files and order forms; tapes and cards for the recording of data, files and computer 
programs, not included in other classes; all the aforesaid goods relating to delivery, payment, commercial transportation 
and/or storage services.

Cl.39;Express delivery services for mail, parcels, documents and other goods; storage of goods; mail delivery services;
collecting, loading, transporting, sending, discharging and delivery of freight, parcels, packages, mail, documents, 
securities, magazines, periodicals and other goods; courier services; transportation of goods.
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Priority claimed from 26/12/2013; Application No. : 2013-101931 ;Japan 

2911030    25/06/2014
[International Registration No. : 1228741]
IKEUCHI ORGANIC Inc.
762, Engi Ko, Imabari-shi Ehime 794-0084 Japan

Proposed to be Used
IR DIVISION
Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; towels [of textile]; japanese cotton towels [tenugui]; handkerchiefs; 
Japanese ceremonial wrapping cloth [fukusa]; Japanese general wrapping cloth [furoshiki]; mosquito nets; bedsheets; 
futon quilts; futon quilt cases [linen]; futon ticks [unstuffed futon]; pillowcases [pillow slips]; blankets; table napkins of 
textile; dish towels for drying; shower curtains; banners and flags [not of paper]; toilet seat covers of textile; seat covers 
of textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains]; billiard cloth 
[baize]; labels of cloth.

Cl.25;Clothing; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; footwear [other than 
special footwear for sports]; masquerade costumes; clothes for sports; special footwear for sports.
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2911439    26/11/2014
[International Registration No. : 1228873]
DIWISA Distillerie Willisau SA
Menznauerstrasse 23 CH-6130 Willisau Switzerland

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17, SOUTH EXTENSION-II NEW DELHI-110049

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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2911447    20/08/2014
[International Registration No. : 1228846]
Switzerland Global Enterprise
Stampfenbachstrasse 85 CH-8006 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising and marketing; data processing; business information, namely promotion of Swiss foreign trade, 
including information relating to Swiss export and import activities, consulting and information for companies on foreign 
markets, investing and investment promotion; commercial intermediary services between business partners, namely 
assistance and consultancy provided to companies relating to international markets and foreign markets.

Cl.41;Organization and conducting of congresses, conferences and colloquiums.
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Priority claimed from 17/12/2013; Application No. : AM 4869/2003 ;Austria 

2912389    16/06/2014
[International Registration No. : 1228942]
MATHIAS STOCKINGER
Grossmittler Straße 12 A-2490 Ebenfurth Austria

Address for service in India/Attorney address:
SR 4 IPR PARTNERS
#546, PARK AVENUE, SECTOR-4, VAISHALI, DISTT-GHAZIABAD-201010,

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; dietary supplements for humans; 
plasters.

Cl.9;Photographic, cinematographic, optical, life-saving and teaching apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media; computers; computer software, electronic publications (downloadable); 
hardware for data processing.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, orthopedic articles.

Cl.14;Jewellery, precious stones; horological and chronometric instruments.

Cl.16;Printed matter; photographs; stationery; artists" materials; instructional and teaching material (except 
apparatus); office requisites (except furniture).
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Cl.18;Trunks and travelling bags; umbrellas and parasols; walking sticks; leather and imitations of leather, and goods 
made of these materials and not included in other classes.

Cl.21;Household or kitchen utensils and containers; combs and sponges; glassware, porcelain and earthenware not 
included in other classes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.

Cl.30;Candy; bread, pastry and confectionery; dextrose (glucose) for food purposes; edible ices; honey.

Cl.31;Grains; seeds, natural plants and flowers.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Advertising; professional business consultancy; business management of performing artists; retail, wholesale 
and Internet retailing services for sound films, books, items of clothing, teaching material, foodstuffs, playthings, medical 
devices, surgical and medical apparatus and instruments, dietary supplements, computer hardware and computer 
software; electronic advertising placement (telecommunications).

Cl.38;Telecommunications; providing Internet chatrooms; providing access to Internet forums.

Cl.40;Treatment of materials.

Cl.41;Film production; publishing services (except print work); writing of texts, other than publicity texts; publication of 
texts, other than publicity texts; publication of electronic books and journals on-line; arranging and conducting of 
seminars, workshops (training), symposiums and conferences; entertainment; education; photography; providing of 
training.

Cl.44;Medical services; hygienic and beauty care for human beings.
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Priority claimed from 04/06/2014; Application No. : 144095704 ;France 

2912571    03/10/2014
[International Registration No. : 1229013]
BANQUE DE FRANCE
1 rue la Vrillière F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.17;Protection films of plastic materials for banknotes and for security documents.

Cl.40;Application of protective films of plastic materials on banknotes and security documents.
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Priority claimed from 14/05/2014; Application No. : 86281078 ;United States of America 

2912693    10/09/2014
[International Registration No. : 1228974]
Delos Living, LLC
22 Little West 12th Street 4th Floor New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Mineral oxide coatings which sanitize indoor and outdoor surfaces.

Cl.5;Sanitizing preparations for commercial, industrial and institutional use comprised of a mineral oxide coating 
applied to indoor and outdoor surfaces.
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Priority claimed from 11/07/2014; Application No. : 14.30550 ;Monaco 

2912845    12/09/2014
[International Registration No. : 1228987]
INTERNATIONAL ASSOCIATION OF ATHLETICS FEDERATIONS
6-8, quai Antoine 1er Principauté de Monaco MC-98000 MONACO MC

Proposed to be Used
IR DIVISION
Cl.29;Meat; fish; poultry; game; meat extracts; canned fish and meat; cooked fruits and vegetables; canned fruit and 
vegetables; edible oils and fats; potato chips; french fries; prepared walnuts; jams; marmalades and jellies; milk; milk-
based products, dairy products; cheeses; soya-based milk [synthetic milk]; dried, preserved and frozen fruit and 
vegetables; eggs.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flours and preparations made from cereals, bread, 
pastry and confectionery, edible ices; sugar, honey, treacle; yeast, baking powder, salt, mustard; vinegar, sauces 
(condiments); spices; ice for refreshment.

Cl.41;Education; training; training services; entertainment; organization of lotteries and competitions; betting and 
gambling services in connection with sports; hospitality services (sports, entertainment); hospitality services, namely 
client hospitality services (entertainment services), including providing tickets to sporting or leisure events; 
entertainment services in connection with sports events; sporting and cultural activities; organization of sports and 
cultural events and activities; television and radio coverage of sports events; production services for radio and television 
programs and video tapes; ticket booking services and information services relating to sporting events or entertainment; 
time-keeping during sporting events; interactive entertainment, online betting and gaming services on the Internet or any 
wireless electronic communication network; provision of lottery-related services; information in the field of entertainment 
(including sports), provided online via a computer database or the Internet or any wireless electronic communication 
network; electronic game services transmitted over the Internet or on portable telephones; publication of books; online 
editing of electronic books and journals; audio and video recording services; production of animated cartoons for 
movies, production of animated cartoons for television; rental of image and sound recordings for entertainment; 
education information provided online from a computer database or the Internet or any wireless electronic 
communication network; translation services; photography services; provision (rental) of leisure installations.

4917



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 17/12/2013; Application No. : AM 4870/2013 ;Austria 

2912855    16/06/2014
[International Registration No. : 1229917]
Mathias Stockinger
Grossmittler Straße 12 A-2490 Ebenfurth Austria

Address for service in India/Attorney address:
SR4IPR PARTNERS
#546,Park Avenue, Sector - 4, Vaishali, Distt. Ghaziabad - 201010, NCR - New Delhi

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; dietary supplements for humans; 
plasters.

Cl.9;Photographic, cinematographic, optical, life-saving and teaching apparatus and instruments; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs, compact discs, 
DVDs and other digital recording media; computers; computer software, electronic publications (downloadable); 
hardware for data processing.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, orthopedic articles.

Cl.14;Jewellery, precious stones; horological and chronometric instruments.

Cl.16;Printed matter; photographs; stationery; artists' materials; instructional and teaching material (except apparatus); 
office requisites (except furniture).

Cl.18;Trunks and travelling bags; umbrellas and parasols; walking sticks; leather and imitations of leather, and goods 
made of these materials and not included in other classes.

Cl.21;Household or kitchen utensils and containers; combs and sponges; glassware, porcelain and earthenware not 
included in other classes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.

Cl.30;Candy; bread, pastry and confectionery; dextrose (glucose) for food purposes; edible ices; honey.

Cl.31;Grains; seeds, natural plants and flowers.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.35;Advertising; professional business consultancy; business management of performing artists; retail, wholesale 
and Internet retailing services for sound films, books, items of clothing, teaching material, foodstuffs, playthings, medical 
devices, surgical and medical apparatus and instruments, dietary supplements, computer hardware and computer 
software; electronic advertising placement.

Cl.38;Telecommunications; providing Internet chatrooms; providing access to Internet forums.

Cl.40;Treatment of materials.

Cl.41;Film production; publishing services (except print work); writing of texts, other than publicity texts; publication of 
texts, other than publicity texts; publication of electronic books and journals on-line; arranging and conducting of 
seminars, workshops (training), symposiums and conferences; entertainment; education; photography; providing of 
training.

Cl.44;Medical services; hygienic and beauty care for human beings.
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Priority claimed from 21/01/2014; Application No. : 201400728 ;Norway 

2912881    25/06/2014
[International Registration No. : 1229748]
Hexagon Ragasco AS
Postboks 50 N-2831 Raufoss Norway

Proposed to be Used
IR DIVISION
Cl.6;High and low pressure cylinders of metal; high and low pressure cylinders of alloys of metal; high and low 
pressure cylinders of metal and alloys of metal for gases, liquids, air or chemicals; containers, cylinders and tanks of 
metal for gases, fluids, air or chemicals; containers, cylinders and tanks of alloys of metal for gases, liquids, air or 
chemicals.

Cl.20;Furniture, mirrors, picture frames; containers, cylinders and tanks of plastics; high and low pressure containers, 
cylinders and tanks of plastics; containers, cylinders and tanks of composite materials; high and low pressure cylinders 
of composite materials; high and low pressure cylinders made composite materials for gasses, liquids, air or chemicals; 
high and low pressure containers made composite materials for gasses, liquids, air or chemicals; high and low pressure 
tanks made composite materials for gasses, liquids, air or chemicals.

Cl.35;Retail distribution and wholesale related to semi-manufactured goods and finished products fully or partly 
consisting of composite materials; online retail distribution and wholesale related to semi manufactured goods and 
finished products fully or partly consisting of composite materials; retail distribution and wholesale related to semi 
manufactured goods and finished products; retail distribution, and wholesale of containers, cylinders and tanks as semi-
manufactured goods and finished products; retail distribution and wholesale of high and low pressure containers, high 
and low pressure cylinders and high and low pressure tanks as semi-manufactured goods and finished products; retail 
distribution and wholesale of valves, spare parts to valve, accessories and fittings to valves; retail distribution and 
wholesale of in relation to sale of gases; online retail distribution and wholesale of in relation to sale of gases.
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Priority claimed from 16/06/2014; Application No. : 1628853 ;Australia 

2913223    10/07/2014
[International Registration No. : 1229894]
OUTSOURCERGLOBAL PTY LIMITED
GPO Box 1451 SYDNEY NSW 2001 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer programs (downloadable software); downloadable software applications (apps); application software; 
communication software; electronic directories; computer programs for project management; computer programs for use 
as searching directories; computer programs for use in communications; computer programs for use in database 
management; apparatus for automatically placing messages via telecommunications equipment; electronic publications 
including those sold and distributed online; computer databases; electronic bulletin board apparatus.

Cl.35;Advertising; classified advertising; online advertising on a computer network; recruitment advertising; marketing;
compilation and provision of online directories; compilation of business directories; arranging price quotations (for 
others); arranging business introductions; outsourcing services (business assistance); business management of 
outsourcing; employment bureau services; job agency services; employment recruitment; systemization of information 
into computer databases; database management; business management; business project management; business 
administration; procurement of contracts (for others); procurement services for others (purchasing goods and services 
for other businesses); business consultancy; recruitment consultancy services.

Cl.38;Providing access to online computer databases; message boards; message storage and transmission 
(telecommunications); provision of access to electronic messaging systems; operating of electronic communications 
networks; chat room services (telecommunications services); electronic bulletin board services (telecommunications 
services); broadcasting or transmission of recorded messages and information; electronic transmission (uploading, 
posting or displaying) of data, information, pictures, images, audio and/or video via online forums; providing online 
forums; netcasting (broadcasting over a global computer network); internet portal services (providing user access to a 
global computer network); web portal services (providing user access to a global computer network); electronic 
transmission of data; electronic transmission of messages; electronic transmission of written communications; computer 
bulletin boards.
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2913247    18/08/2014
[International Registration No. : 1229949]
Zinc Ahead Holdings Limited
The Zinc Building, 4240 Nash Court, Oxford Business Park South Oxford, Oxfordshire OX4 2RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business advisory, consultancy, research, analysis and information services; business management and 
organisation consultancy; compilation and systemization of information into computer databases regarding compliance 
with legal or regulatory requirements, with industry or business standards and with risk management; retrieval of 
information regarding compliance with risk management; marketing, promotional and advertising services; information, 
advisory and consultancy services, all relating to the aforesaid services, including those provided online from interactive 
databases and the Internet and other means of multi-media electronic broadcast or network transmission.

Cl.41;Education and training services; organising and conducting conferences, seminars, colloquiums and discussion 
groups relating to compliance with legal or regulatory requirements, with industry or business standards and with risk 
management; publication services; provision of online publications relating to compliance with legal or regulatory 
requirements, with industry or business standards and with risk management.

Cl.42;Computer software as a service (SaaS) for compliance with legal or regulatory requirements, with industry or 
business standards and with risk management; computer software as a service (SaaS) and application service provider 
(ASP) services to provide information on compliance with legal or regulatory requirements, with industry or business 
standards and with risk management; infrastructure as a service (IAAS) featuring computer software platforms for 
creating, managing, and deploying cloud computing infrastructure services; installation, configuration, and operation of 
computer software platforms for creating, managing, and deploying cloud computing infrastructure services; research, 
design, and optimization of computer hardware and software to run computer software platforms for creating, managing, 
and deploying cloud computing infrastructure services, all such services concerned with compliance with legal or 
regulatory requirements, with industry or business standards and with risk management; design and development of 
computer software for compliance with legal or regulatory requirements, with industry or business standards and with 
risk management; hosting a website; providing online information, advisory services, research and consultancy services 
in the fields of information technology concerned with compliance with legal or regulatory requirements, with industry or 
business standards and with risk management; computer programming, computer advisory services, computer 
consultancy services, creating, designing and maintaining web sites, creating, designing, writing and up-grading web 
pages for others, all concerned with compliance with legal or regulatory requirements, with industry or business 
standards and with risk management; installation, supervision, management, up-grading and maintenance of computer 
software concerned with compliance with legal or regulatory requirements, with industry or business standards and with 
risk management; cloud computing featuring software for managing and operating networks of computers, for building 
distributed applications of others, for configuring and managing security and identity protocols on physical and virtual 
computer networks, and for computer resource capacity and utilization profiling, analysis and planning of a physical, 
virtual and cloud computing network infrastructure and environments; technical support services, including 
troubleshooting operational support of virtual computing infrastructure and environments with respect to networking 
hardware and software, internet bandwidth, security hardware and software, and data storage systems; computerised 
business information storage.
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Priority claimed from 31/07/2014; Application No. : 58954/2014 ;Switzerland 

2913266    19/08/2014
[International Registration No. : 1229959]
International Air Transport Association
Route de l'Aéroport 33 PO Box 416 CH-1215 Geneva 15 Airport Switzerland

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.35;Market studies and business analysis, namely collecting, processing, analyzing and providing business, 
statistical and research data relating to air travel, these services being for commercial purposes; consumer behavior 
research and analysis of consumer trends in the field of air travel, these services being for commercial purposes; 
forecasting services with respect to trends and demands in the fields of the air travel and air transport industry as well as 
providing information services relating thereto.

Cl.38;Communication services, namely providing access to databases; provision of access to databases on the 
Internet; electronic communication services; transmission of information via electronic communication networks; 
provision of on-line communication links to transfer site users to other local and global web pages; electronic 
transmission of information and documents between computer users.

Cl.39;Consulting services for others in the field of air travel and passenger transport.
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Priority claimed from 07/03/2014; Application No. : 012672655 ;European Union 

2913609    04/09/2014
[International Registration No. : 1229968]
MHI Vestas Offshore Wind A/S
Dusager 4 DK-8200 Aarhus N Denmark

Proposed to be Used
IR DIVISION
Cl.7;Wind mills, wind power plants, wind turbines and other wind-operated machines, namely off-shore wind mills, 
offshore wind power plants, offshore wind turbines and other offshore wind-operated machine; parts and accessories for 
the aforesaid goods; mill towers and masts, blades, blade hubs, mill housings, bottom-mounted and floating mill 
foundations, rotation devices, yaw rings and gears, devices for setting the pitch of the blades, brakes and brake devices, 
main shafts, universal joints, transmission devices, clutches and electric generators, cooling devices, helicopter 
platforms for wind turbines, corrosion protection and reserve power supply plants; parts and accessories for all the 
aforesaid goods.

Cl.9;Electrical, electronic and computer equipment for wind mills, wind power plants, wind turbines and other wind-
operated machines; control and monitoring equipment including for automatically turning on or off the generator and for 
automatic starting after public power line break-downs, apparatus for overvoltage protection against strokes of lightning; 
microprocessor equipment for controlling and monitoring voltage, frequency, phase conditions, rotor speed, efficiency 
and thickness of brake pads, temperature, wind direction and wind speed; vibration and oscillation sensors for 
installation in mill housings; watt-hour meters; computer software for the operation, control and maintenance of off-shore 
wind turbines; parts and accessories for all the aforesaid goods.

Cl.37;Erection, construction, installation, maintenance and repair of offshore wind mills, offshore wind power plants, 
offshore wind turbines and other offshore wind-operated machines; advisory, consultancy and information services 
relating to all the aforesaid services.

Cl.42;Technical assistance concerning offshore wind mill and offshore wind power projects and effecting such 
projects, development and testing of offshore wind mills, offshore wind power plants, offshore wind turbines, offshore 
wind-operated machines, and components therefore; effecting research projects concerning offshore wind mills, offshore 
wind power plants, offshore wind turbines and other offshore wind-operated machines; advisory, consultancy and 
information services relating to all the aforesaid services.
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2913616    23/07/2014
[International Registration No. : 1229749]
TOTOKU ELECTRIC CO., LTD.
8-3, Nishi-Shinbashi 3-chome, Minato-ku, Tokyo 105-0003 (Japan) 

Proposed to be Used
IR DIVISION
Cl.9;Monochrome displays; color displays; computer software; touch panels; data input pen for touch panels; displays 
and their parts and accessories; computer software for display monitors used for medical apparatus and instruments.

Cl.10;Display monitors used for medical apparatus and instruments.
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Priority claimed from 12/03/2014; Application No. : 144075435 ;France 

2913624    12/09/2014
[International Registration No. : 1229763]
ESSILOR INTERNATIONAL (COMPAGNIE GENERALE D'OPTIQUE)
147 rue de Paris F-94220 CHARENTON LE PONT France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for measuring optical and facial parameters; multifunctional apparatus and instruments, with a screen, 
for measuring various parameters for spectacle lenses, including spectacle frame shape and size, the eye position in the 
frame and the wearer's visual behavior, in particular by detecting and measuring eye and head movements in response to 
visual stimuli; multifunctional apparatus and instruments, with a screen, for photography and/or video recording and 
display of the spectacle frame wearer's image and printing the image, in order to help the choice of frames; software for 
measuring optical and facial parameters; software for creating, recording, storing, downloading, transmitting, receiving, 
reading, editing and displaying data, namely, measurements of optical and facial parameters and related graphs; 
multifunctional apparatus and instruments, with a screen, in particular for optical stores, for displaying graphs, patterns, 
diagrams, animations, information and advertisements in the field of ophthalmic optics; software dedicated to support the 
sale of spectacle lenses and/or spectacle frames by way of onscreen demonstrations and simulations; software for 
placing orders online for spectacle lenses and ophthalmic lenses; downloadable electronic information guides and 
documents in the field of optics and ophthalmic optics; measurement certificates for various parameters for spectacle 
lenses, including spectacle frame shape and size, the eye position in the frame and the wearer's visual behavior, in 
downloadable electronic form.

Cl.16;Printed publications, catalogs, leaflets, brochures, manuals, booklets, prospectuses, printed guides, posters; 
graphic representations; printed graphs; diagrams; printed patterns; signboards of paper or cardboard; bags, envelopes 
and pouches for packaging purposes, made of paper or plastic materials; measurement certificates for various 
parameters for spectacle lenses, including spectacle frame shape and size, the eye position in the frame and the wearer's 

4925



visual behavior, in printed form.

Cl.44;Services of opticians, optometrists and other professionals in the field of ophthalmic optics; information and 
advice in the field of ophthalmic optics; information and advice relating to protecting the eyes and sight and to visual 
correction and comfort; eyesight testing services; services for detecting eyesight defects and disorders.
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Priority claimed from 24/03/2014; Application No. : 663712 ;Switzerland 

2914295    17/09/2014
[International Registration No. : 1229804]
SICPA HOLDING SA
Avenue de Florissant 41 CH-1008 Prilly Switzerland

Proposed to be Used
IR DIVISION
Cl.2;Printing inks, security inks, copying inks, printers' pastes, paints for all types of graphic printing techniques; 
varnishes and lacquers for printing; preparations for security marks or for visible and invisible markings and coatings 
and compositions, all made of the above materials.

Cl.7;Printing machines, matrices and printing presses, printing plates, equipment and means for producing a drawing 
coated by magnetism (as machine parts) in a composition of coatings containing magnetic particles, apparatus for 
orienting magnetic flakes during printing (as machine parts).

Cl.9;Electronic equipment or electronically-operated equipment for producing, reading and/or for writing layers and 
markings or security marks created by printing or otherwise created, namely, electronic, digital or electrically-operated 
printers, electronic readers, scanners, electronic apparatus included in this class for feeling surfaces and for viewing or 
reading markings with a frequency inside or outside of the visible spectrum, apparatus for recording of the markings 
which can be traced electromagnetically or magnetically.

Cl.16;Printed products, paper, cardboard and products made from these materials (included in this class), namely, 
bank notes, tickets, labels, streamers, financial, fiduciary and fiscal documents, films and sheets of plastic for packaging, 
stationery, materials for packaging (included in this class).

Cl.40;Treatment of materials, namely, printing, digital printing and marking, namely, application of security marks, 
markings, coatings and compositions for reading and encoding to combat counterfeiting, falsifications and fraud; 
technical consultancy for printing.

Cl.45;Consultancy in the field of security services for the protection of the goods, namely, professional consulting in 
the field of security elements enabling authentication and identification of bank notes, security documents, fiduciary 
documents and credentials.

4927



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

2914726    02/09/2014
[International Registration No. : 1230206]
Guangzhou GTD Lighting Technology Co., Ltd.
No. 86, Yongli Road, Jinghu Industry Zone, Xinhua Street, Huadu district Guangzhou China

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.9;Tape recorders; cabinets for loudspeakers; loudspeakers; megaphones; microphones; horn for loudspeakers; 
acoustic couplers; compact disc players; personal stereos headphones.

Cl.11;Lamps; lamp mantles; light diffusers; lighting apparatus and installations; luminous tubes for lighting; 
searchlights; street lamps; light-emitting diodes [LED] lighting apparatus; stage lamps and lanterns; fluorescent lamp 
tubes.
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Priority claimed from 08/05/2014; Application No. : 1289189 ;Benelux 

2914809    29/10/2014
[International Registration No. : 1229728]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Electronic control apparatus and software programs for controlling light therapy devices; downloadable software in
the nature of mobile applications in the field of skin care and light therapy; chargers for light therapy devices; carrying 
cases and holders for light therapy devices.

Cl.10;Medical devices, namely, wearable light-emitting pads for use in medical and therapeutic skin care treatment; 
lighting apparatus for use in medical and therapeutic skin care treatment; light therapy and phototherapy apparatus; 
holder for wearing light therapy and phototherapy apparatus; replacement parts for the aforesaid goods.

Cl.41;Educational consultation services in the field of medical and therapeutic skin care treatment; providing training 
related to the use of medical equipment.

Cl.44;Medical and therapeutic skin care services.
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2914832    03/09/2014
[International Registration No. : 1229964]
Pixelligent Technologies, LLC
6411 Beckley Street Baltimore MD 21224 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Advanced materials, nanomaterials, nano-dispersions and nanocomposites, namely, Zirconia, Hafnia, Titania, 
alloys thereof, yttria, alumina, and zinc oxide-based nanomaterials; liquid dispersions of Zirconia, Hafnia, Titania, alloys 
thereof, yttria, alumina, and zinc oxide nanocrystals or nanoparticles in solvents, monomers and/or polymers; and solid 
dispersions of Zirconia, Hafnia, Titania, alloys thereof, yttria, alumina, and zinc oxide nanocrystals or nanoparticles in 
monomers and/or polymers; all the foregoing for use in the manufacture of electronics, semiconductors, optical 
components and films, industrial products, lubricants, and optics.

Cl.40;Custom manufacture of advanced materials, nanomaterials, nano-dispersions, and nanocomposites made to the 
order and specification of others.
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Priority claimed from 09/04/2014; Application No. : 012779377 ;European Union 

2914938    25/09/2014
[International Registration No. : 1230912]
Global Cloud Xchange Limited
Cumberland House, 9th Floor, 1 Victoria Street Hamilton HM11

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; transmission of digital information; communications via fibre optical networks; value added
network [communication] services; telecommunication network services; providing virtual facilities for real-time 
interaction among computer users; providing third party users with access to telecommunication infrastructure.

Cl.42;Design and development of computer hardware and software; IT programming services and information 
technology [IT] consulting services; software development, programming and implementation; cloud computing; 
development of software solutions for internet providers and internet users.
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Priority claimed from 10/06/2014; Application No. : 012955563 ;European Union 

2915160    27/11/2014
[International Registration No. : 1231074]
Hettich Marketing- und Vertriebs- GmbH & Co. KG
Vahrenkampstraße 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture.

Cl.20;Furniture fittings, not of metal; drawers of metal and not of metal (being furniture parts); drawer cabinets.

4932



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 29/07/2014; Application No. : TO2014C002345 ;Italy 

2915198    01/08/2014
[International Registration No. : 1230622]
FERWOOD S.R.L.
Via Langhe, 4/A Pollenzo Bra (Cuneo) Italy

Proposed to be Used
IR DIVISION
Cl.7;Woodworking machines.

Cl.35;Presentation and sales promotion of used woodworking machines.

Cl.37;Inspection, installation, maintenance and repair of woodworking machines.

Cl.42;Testing services, engineering services in the sector of woodworking machines.
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Priority claimed from 15/04/2014; Application No. : 012793791 ;European Union 

2915200    07/10/2014
[International Registration No. : 1230634]
Silvent AB
Vevgatan 15 SE-504 64 Borås Sweden

Proposed to be Used
IR DIVISION
Cl.7;Blowing machines; industrial blowers; power operated blowers; air blowing machines; air spray guns; exhaust 
silencers; electric air jet cleaners; blow moulds, namely blow nozzles for generating high-pressure air or gas streams.

Cl.35;Advertising; marketing services; business management; business administration; office functions; retailing of 
blowing machines, industrial blowing machines, power-operated blowers, air blowers, air spray guns, mufflers, electrical 
apparatus for air-jet cleaning, blow moulds, namely blow nozzles for generating high-pressure air or gas streams.

Cl.42;Consultancy services relating to product engineering; advisory services relating to computer hardware design; 
product development consultation; consultation services relating to interior design; professional consultancy relating to 
industrial design; industrial design; design of industrial machinery; development of industrial processes.
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2915804    03/04/2014
[International Registration No. : 1229828]
Wikimedia Foundation, Inc.
149 New Montgomery Street, 3rd Floor San Francisco CA 94105 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for website development and the creation and editing of web pages by users; software for 
transmitting, receiving, publishing, encoding, and organizing data in conjunction with a global computer network.

Cl.16;Printed publications, namely, books and manuals regarding an online encyclopedia and other educational 
content, namely, the dissemination and promotion of free knowledge.

Cl.18;All-purpose carrying bags.

Cl.25;Clothing, namely, jackets, sweatshirts, t-shirts, and scarves.

Cl.35;Online retail store services featuring clothing, bags, and travel gear; computer file management.

Cl.36;Charitable fundraising services; charitable services, namely, collecting, developing, and disseminating 
educational content under a free license or in the public domain; fundraising services for the support of free knowledge 
and the sharing of educational content; providing grants for dissemination and promotion of free knowledge and 
educational content.

Cl.38;Electronic transmission of data and documents via the Internet and other databases; electronic transmission of 
text and multimedia; telecommunication services, namely, providing online electronic bulletin boards and messaging 
services for the transmission of messages among computer users concerning online databases of encyclopedic 
knowledge, dictionaries, quotations, books, textual sources, catalogues, travel guides, news articles, media files, and 
other educational content; providing online forums where users can view, discuss, edit and contribute to online 
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databases of encyclopedic knowledge, dictionaries, quotations, books, textual sources, catalogues, travel guides, news, 
media files, and other educational content.

Cl.41;Providing collaboratively created and maintained online databases of encyclopedic knowledge, dictionaries, 
quotations, books, textual sources, catalogues, travel guides, news, media files, and other encyclopedic content; 
providing online publications in the nature of articles, manuals, brochures, and reference guides on the use of and 
contribution to online databases of encyclopedic knowledge, dictionaries, quotations, books, textual sources, catalogues, 
travel guides, news, media files, and other educational content; educational services, namely, conferences and 
workshops about online databases of encyclopedic knowledge, dictionaries, quotations, books, textual sources, 
catalogues, travel guides, news, media files, and other educational content; arranging and conducting contests and 
incentive award programs for educational purposes by way of awards to demonstrate excellence in the fields of writing, 
editing, and contribution to an interactive online encyclopedia and other media; providing information related to 
organizing community activities to support open source technology and the dissemination of free knowledge and 
educational content; charitable services, namely, collecting, developing, and disseminating educational content under a 
free license or in the public domain in the field of free knowledge and educational content.

Cl.42;Design and development of computer software; hosting a website featuring open source technology that enables 
users to view, discuss, write, edit, and contribute to online databases of encyclopedic knowledge, dictionaries, 
quotations, books, textual sources, catalogues, travel guides, news, media files, and other educational content; providing 
temporary use of non-downloadable software for website development and the creation and editing of web pages by 
users; providing temporary use of non-downloadable software for transmitting, receiving, publishing, encoding, and 
organizing data in conjunction with a global computer network; hosting of digital content on the Internet; computer 
services, namely, hosting interactive websites that allows users to contribute to and edit online databases of 
encyclopedic knowledge, dictionaries, quotations, books, textual sources, catalogues, travel guides, news, media files, 
and other educational content, and to publish texts and media files.
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Priority claimed from 03/04/2014; Application No. : 30 2014 043 140.8/05 ;Germany 

2915873    02/10/2014
[International Registration No. : 1229727]
Wallney, Markus
Wittelsbacherstr. 6, 80469 München (Germany) 

Proposed to be Used
IR DIVISION
Cl.5;Food supplements for humans and animals; food supplements for non-medical purposes on the basis of proteins, 
albumen, fats, with the addition of vitamins, minerals, trace elements, either alone or in combination; food supplements 
for non-medical purposes on the basis of carbohydrates, dietary fibres, with the addition of vitamins, minerals, trace 
elements, either alone or in combination.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; foodstuffs and dietary foodstuffs for non-medical use 
on the basis of proteins, albumen, fats, with the addition of vitamins, minerals, trace elements, either alone or in 
combination, included in this class.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices; ice; dietary foodstuffs for non-medical use on the basis of carbohydrates, dietary fibres, with the addition of 
vitamins, minerals, trace elements, either alone or in combination, included in this class.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.
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2915875    12/08/2014
[International Registration No. : 1230207]
Fairtrade Labelling Organizations International e.V. (handelnd unter FLO)
Bonner Talweg 177 53129 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.24;Fabric and textiles, all the aforesaid goods included in this class; bed and table covers.

Cl.25;Clothing, footwear, headgear.

Cl.42;Consultancy services in the field of research and development for others; research and consultancy services in 
the field of environmental protection; drawing up and testing of standards, certification criteria and certification 
guidelines; services relating to the implementation of certification schemes, including granting certification, monitoring 
compliance of standards; auditing and evaluating participants in the certification scheme; giving participants information 
and advice on the certification scheme; quality assurance, quality control and quality management consultancy; 
providing statements, certificates and similar documents in accordance with certification criteria; quality management 
system; packaging design; technical project studies, technical feasibility studies, technical services relating to fair trade 
products.

Cl.45;Regulatory services relating to fair trade products.
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Priority claimed from 29/01/2014; Application No. : RM2014C000475 ;Italy 

2915876    24/07/2014
[International Registration No. : 1230211]
NATUZZI S.p.A.
Via Iazzitiello, 47 Santeramo in Colle (BA) Italy

Proposed to be Used
IR DIVISION
Cl.20;Divans, sofas, armchairs, ottomans, chaises longues; furniture, mirrors, picture frames.

Cl.35;Services that involve the bringing together, for benefit of others, (except transportation services) of furnishings, 
furniture, sofas, chairs, mirrors, picture frames, lampshades, chandeliers, table lamps, wall lamps, such as to enable the 
consumer to conveniently view and purchase those goods; these services (for benefit of others) are provided by retail 
stores, wholesale stores, through mail order catalogs, or even by electronic means, including web sites or television 
shopping programs.
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2915878    10/10/2014
[International Registration No. : 1230241]
Oxford Leadership Academy Limited
Oxford Centre for Innovation Mill street, Oxford OX2 0JX United Kingdom

Address for service in India/Agents address:
H.K. ACHARYA & CO.
273, SARVODAYA COM. CENTRE, NEAR G. P. O. AHEMADABAD - 380 001.

Proposed to be Used
IR DIVISION
Cl.16;Pamphlets, books, newsletters, brochures, magazines, reports, journals, manuals and printed guides, all in the 
fields of business, business management and management consulting.

Cl.35;Business management and business consulting and advisory services; business process management and 
consulting; advising clients about business strategy, organisation performance and business related policy areas; 
business research services.

Cl.36;Financial management, assistance, advice, consultancy, information and research services, financial consulting 
and advisory services; financial analysis and consultation in the nature of assisting clients with financial and strategic 
initiatives.

Cl.41;Educational services, namely, conducting courses, seminars, workshops and classes in the fields of business, 
business management, management training; education, teaching and training; organising and conducting classes, 
seminars, conferences, workshops and exhibitions.
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2917177    10/10/2014
[International Registration No. : 1230925]
Oxford Leadership Academy Limited
Oxford Centre for Innovation Mill street, Oxford OX2 0JX United Kingdom

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.16;Pamphlets, books, newsletters, brochures, magazines, reports, journals, manuals and printed guides, all in the 
fields of business, business management and management consulting; all relating to the delivery of training programmes 
to business executives and managers in order to train them in leadership principles and practices necessary for leading 
people and in managing businesses successfully.

Cl.35;Business management and business consulting and advisory services; business process management and 
consulting; advising clients about business strategy, organisation performance and business related policy areas; 
business research services; all relating to the delivery of training programmes to business executives and managers in 
order to train them in leadership principles and practices necessary for leading people and in managing businesses 
successfully.

Cl.41;Educational services, namely, conducting courses, seminars, workshops and classes in the fields of business, 
business management, management training; education, teaching and training; organising and conducting classes, 
seminars, conferences, workshops and exhibitions; all relating to the delivery of training programmes to business 
executives and managers in order to train them in leadership principles and practices necessary for leading people and in 
managing businesses successfully.
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2917216    18/06/2014
[International Registration No. : 1230528]
Molnlycke Health Care AB
Gamlestadsvägen 3C SE-402 52 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; sterilising preparations; materials for 
dressings; plasters; adhesive plasters; sticking plasters; bandages, gauzes and swabs and wadding and tapes for 
medical and surgical purposes; bandages for dressings; wadding for medical purposes; absorbent wadding; gauze for 
dressings; surgical cloth; compresses; cotton for medical purposes; absorbent cotton; adhesive tapes and bands for 
medical purposes; disinfectants and antiseptics; detergents for medical purposes; surgical scrubs, washes and cleanses; 
moisture gels for wound care; ointments skin grafts; preparations for the treatment of burns.

Cl.10;Surgical, medical and dental apparatus and instruments; gloves for medical, surgical and dental purposes; 
surgical drapes, sterile sheets, face masks, protective clothing for surgical and medical use, protective drapes for 
surgical and medical use; medical and surgical blankets; artificial skin; skin graft meshers; wound pumps; pumps for 
medical purposes; syringes for injection; parts and fittings for all these goods.

Cl.25;Clothing, footwear and headgear; uniforms; paper clothing; paper hats.
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Priority claimed from 14/02/2014; Application No. : 201401885 ;Norway 

2917943    11/07/2014
[International Registration No. : 1230737]
Pelagia AS
P.O. Box 444 N-5805 Bergen Norway

Proposed to be Used
IR DIVISION
Cl.1;Fish glue for industrial purposes; fertilizers made from fish meal.

Cl.4;Fish oil, not edible.

Cl.5;Dietetic food and substances adapted for medical or veterinary use, food for babies; dietary supplements for 
humans and animals; fish meal for pharmaceutical purposes; cod-liver oil; fish oils.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; live animals; fresh fruits 
and vegetables; seeds; natural plants and flowers; foodstuffs for animals; malt.

Cl.35;Marketing and sale of fish, fish oils, fish meal and other products made from fish.

Cl.40;Fish processing; production of fish meal; production of fish oils.
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Priority claimed from 27/02/2014; Application No. : 012644035 ;European Union 

2918007    31/07/2014
[International Registration No. : 1230828]
Menk Apparatebau GmbH
Fritz-von-Opel-Straße 56470 Bad Marienberg Germany

Proposed to be Used
IR DIVISION
Cl.6;Housings made of metal (not included in other classes), goods of metal, not included in other classes, namely 
tanks of metal.

Cl.7;Metal housings for motors and generators; housings for wind power installations of metal; stands for machines of 
metal; housings for pumps (machines) of metal, housings of metal for machines, in this class; frames of metal, being 
parts of cranes; metal shields for mining shield supports, namely hydraulically adjustable support and protection 
apparatus; cooling radiators for transformers; corrugated oil tanks; pressure vessels of metal.

Cl.11;Radiators.

Cl.40;Treatment of materials, namely processing of metals.

4944



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 22/04/2014; Application No. : 663412 ;Switzerland 

2918110    21/10/2014
[International Registration No. : 1230946]
Cimpress Schweiz GmbH
Technoparkstrasse 5, CH-8406 Winterthur (Switzerland) 

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, namely business cards, stationery, stationery folders, customized brochures and information 
flyers with information provided by others; information rack cards, address labels, envelopes (stationery), letterhead 
paper, postcards, decals, posters, calendars, notepads, note cards, cards for setting appointments, calling cards for use 
in the social field, gift tags, bank checks, announcement cards (stationery), greeting cards, thank you cards, invitations 
and signs; holders for notepads; rubber stamps; inking pads; pens.

Cl.18;Business card cases.

Cl.40;Custom printing, engraving and embroidery; custom treatment of products (treatment of materials); printing, 
engraving and embroidering the goods of others; printing, engraving and embroidering of company names and company 
logos on the goods of others; printing; printing of images onto paper or merchandise.

Cl.42;Graphic design services; providing temporary use of online software tools for design and electronic orders for 
goods and printed matter; providing temporary use of on-line non-downloadable software for recording, processing and 
printing digital images; hosting of web sites; logo design services; providing on-line non-downloadable software for the 
creation of web pages.
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Priority claimed from 17/02/2014; Application No. : 012605275 ;European Union 

2918921    15/08/2014
[International Registration No. : 1230195]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.35;Arranging of contracts for purchase of goods or services for other enterprise; wholesaling via the internet in the 
fields, machines for metal working and metal processing, machines for equipping on production lines, machines for 
wiring on production lines, tools, goods of metal for use in the production of switch cabinets and fittings adapted thereto, 
electrical goods and electronic goods; wholesaling in the fields, machines for metal working and metal processing, 
machines for equipping on production lines, machines for wiring on production lines, tools, goods of metal for use in the 
production of switch cabinets and fittings adapted thereto, electrical goods and electronic goods; online or catalogue 
mail order in the fields, machines for metal working and metal processing, machines for equipping on production lines, 
machines for wiring on production lines, tools, goods of metal for use in the production of switch cabinets and fittings 
adapted thereto, electrical goods and electronic goods.

Cl.42;Design and development of computer hardware and software; updating of computer software; computer system 
analysis; technical testing; scientific testing services; surveying; technical research; mechanical research; installation 
and maintenance of software; calibration and function testing of measuring apparatus; construction drafting; materials 
testing in the field of machine construction; quality testing in the field of machine construction; technical consultancy in 
the field of mechanical engineering; technical project planning in the field of machine construction; material testing; 
technical planning of automation technology; research relating to the computerised automation of technical processes; 
research relating to the computerised automation of industrial processes.
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Priority claimed from 11/04/2014; Application No. : 4020140024510 ;Republic of Korea 

2918950    20/06/2014
[International Registration No. : 1230544]
Hyundai Motor Company
12 Heolleung-ro, Seocho-Gu Seoul 137-938 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.12;Automobiles; parts and accessories for automobiles; cycles; hand cars; baby carriages; automobile tires (tyres); 
shock absorbers for automobiles; brake systems for vehicles; tractors for agricultural purposes; engines for land 
vehicles; transmissions for land vehicles; bearings for land vehicles; motors for land vehicles; tractors; bicycles; 
wheelchairs; locomotives; vessels (boats and ships); aeroplanes; parachutes.

Cl.35;Advertising; advertising and commercial information services via the internet; retail store services featuring 
automobiles; wholesale store services featuring automobiles; commercial intermediary services in the field of 
automobiles; sales administration for the sale of automobiles; retail store services featuring used automobiles; wholesale 
store services featuring used automobiles; commercial intermediary services in the field of used automobiles; retail and 
wholesale of used automobiles; retail services provided by automobile parts and accessories stores; wholesale services 
provided by automobile parts and accessories stores; commercial intermediary services provided by automobile parts 
and accessories stores; retail and wholesale of automobile parts and accessories stores.

Cl.42;Automobile inspection; vehicle roadworthiness testing; automobile authentication services; motor vehicle 
design.

4947



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

 

Priority claimed from 14/10/2015; Application No. : 86788132 ;United States of America 

3331175    14/04/2016
[International Registration No. : 1303610]
Starcom MediaVest Group, Inc.
35 W. Wacker Drive Chicago IL 60601 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising agency services; planning and purchasing media time for advertisements of others and promoting 
events of others; providing advertising consulting services in the field of facilitating the planning, buying and selling of 
media and the development of advertising content; marketing research and analysis services; preparing and placing 
advertisements for others; marketing, advertising, content development and brand consulting in the field of brand 
communication strategy services; marketing and advertising consulting services for others, namely, media planning 
services and media buying services and the development of marketing and advertising content; branding services, 
namely, analysis and consulting on brands for businesses; advertising consultation, namely, providing analysis, 
attribution information, reporting and optimization recommendations for online advertising content; content marketing 
services; creation of advertising content; curation of advertising content.

Cl.41;Special event planning; providing information relating to sports and sporting events; providing information 
relating to the organizing of educational, cultural, sporting, or entertainment exhibitions; entertainment and event 
production services, namely, arranging, coordinating and conducting sporting events in the nature of athletic 
competitions, an array of sporting events, sports and athletic competitions, and community sporting events, cultural 
exhibitions, entertainment performances in the nature of live or pre-recorded dance, music, theater, comedy, musical 
band, and rock group performances, showing movies, shows, plays or musical performances; production of television 
programs.

4948



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

 

Priority claimed from 12/10/2015; Application No. : 30 2015 106 881 ;Germany 

3342963    19/03/2016
[International Registration No. : 1304807]
GIMMI GmbH
Carl-Zeiss-Str. 6 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; lamps, pumps and light sources for medical 
purposes; cameras for medical purposes.
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3342968    19/05/2016
[International Registration No. : 1305398]
Advanced Food Concepts, Inc.
1609 Fourth Street Berkeley CA 94710 United States of America

Proposed to be Used
IR DIVISION
Cl.30;Alimentary gels and pastes for energy; snack food chews made primarily from corn maltodextrin for consumption 
during athletic activities.

Cl.32;Non-alcoholic beverages, namely, sports drinks infused with maltodextrin, protein, carbohydrates, vitamins and 
electrolytes; energy drinks; sports drinks; concentrates, tablets and powders for use in preparation of sports drinks.
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Priority claimed from 22/09/2015; Application No. : 302015000053695 ;Italy 

3343476    21/12/2015
[International Registration No. : 1295519]
VICI & C. S.P.A.
Via J. Gutenberg, 5 I-47822 SANTARCANGELO DI ROMAGNA (RN) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; numerically controlled machine tools; control apparatus for machine tools; industrial robots; 
instruments for the automation of machining operation.

Cl.9;Optical measuring machines; electro-optical instruments to be used in the checking and the measurement of 
industrial components; precision measuring apparatus for the measurement of mechanical components; control and 
checking apparatus for machine tools for technical inspection, production monitoring and quality control namely, surface 
scanners for the detection of defects, for the optical inspection in the industrial use.
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Priority claimed from 31/07/2015; Application No. : 30 2015 048 079 ;Germany 

3343723    27/01/2016
[International Registration No. : 1295181]
CEROBEAR GMBH
Kaiserstraße 100 52134 Herzogenrath Germany

Proposed to be Used
IR DIVISION
Cl.7;Rolling bearings, in particular single-row or multi-row ball bearings, grooved ball bearings, self-aligning ball 
bearings, angular bail bearings, needle roller bearings, roller bearings, cylindrical roller bearings, self-aligning roller 
bearings, tapered roller bearings, spindle roller bearings, flange bearings, radial bearings, axial bearings; rolling bearings 
for motors, machines, pumps, magnetic bearings, transmission as well as wheel bearings; rolling bearings and their 
parts, in particular bearing rings, rolling bodies, cages, seals, flanges; bearing rings, in particular of metal and ceramic; 
rolling bodies, in particular balls, cylinders, rolls, tapers; bearing cages, in particular of metal or synthetics; ceramic 
rolling bearings; hybrid rolling bearings; bearing bridges; bearing boxes.

Cl.42;Advisory services relating to science; engineering consultancy services; product research and development.
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Priority claimed from 15/09/2015; Application No. : 86757793 ;United States of America 

3344075    19/01/2016
[International Registration No. : 1295882]
Florists' Transworld Delivery, Inc.
3113 Woodcreek Drive Downers Grove IL 60515 United States of America

Proposed to be Used
IR DIVISION
Cl.31;Live flowers, live floral arrangements and live plants; dried and preserved flowers and dried and preserved floral 
arrangements.

Cl.35;Retail services, namely, online store, retail store services and shop-by-telephone retail store services featuring 
flowers, flower arrangements, plants and gifts, including wines and other alcoholic beverages, non-alcoholic beverages, 
cheese, nuts, cakes, desserts, candy, fruits, other food items, vases, utensils, beauty products, baby products, cards, 
candles, diffusers, toys, leather goods, gift baskets and hampers, balloons, toys and other gift items; promoting the 
interests of florists; assisting florists in development and operation of their businesses; telephone answering services for 
florists; promoting the retail floral and gift services of others through advertising in electronic, broadcast and print media 
and the providing of coupons and discounts; online, catalog and mail order services featuring products used and sold by 
florists; cooperative marketing and advertising; providing business information in the field of ordering plants, flowers, 
and gifts; customer service management relating to settling customer complaints; administration of a discount program 
for enabling member participants to obtain discounts for the goods and services of others.

Cl.39;Arranging for the exchange and delivery of goods between florists, domestically and internationally; assisting 
florists in the domestic and international exchange and delivery of flowers, floral arrangements, plants, fruit and gift 
orders; delivery of flowers, flower arrangements, plants and gifts.
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Priority claimed from 17/08/2015; Application No. : 014481287 ;European Union 

3344560    02/02/2016
[International Registration No. : 1295853]
Lisman Forklifts Group N.V.
Techniekweg 1 NL-3401 MH IJsselstein

Proposed to be Used
IR DIVISION
Cl.35;Wholesale and retail services relating to vehicles, lifting apparatus and elevating apparatus, construction 
machinery and earthmoving machinery, apparatus for locomotion by land, air or water, forklift trucks, trucks, aerial work 
platforms and scissor lifts, and components therefor; auctioneering services; all the aforesaid services also provided via 
the Internet.

Cl.36;Financial appraisal services; all the aforesaid services also provided via the Internet.

Cl.37;Leasing of lifting apparatus and elevating apparatus, construction machines and earth-moving machines, aerial 
work platforms and scissor lifts, and parts therefor; all the aforesaid services also provided via the internet.

Cl.39;Leasing of vehicles, apparatus for locomotion by land, air or water, fork lift trucks, trucks, and parts therefor; all 
the aforesaid services also provided via the internet.
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Priority claimed from 17/11/2015; Application No. : 86823176 ;United States of America 

3345080    13/05/2016
[International Registration No. : 1306007]
APTEVO RESEARCH AND DEVELOPMENT LLC
2401 4th Avenue, Suite 1050 Seattle WA 98121 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment and prophylaxis of infectious diseases, cancer and immune system 
diseases and disorders, auto immune system diseases, and blood disorders.

Cl.42;Research and development in the pharmaceutical and biotechnology fields.
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Priority claimed from 18/12/2015; Application No. : UK00003141392 ;United Kingdom 

3358553    08/01/2016
[International Registration No. : 1299843]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si, 16677a Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Dish washing machines; electric compressors; electric mixers for household purposes; electric shoe polishers; 
electric vacuum cleaner bags; electric vacuum cleaner hoses; electric vacuum cleaners; electric washing machines for 
household purposes; robotic vacuum cleaners.

Cl.9;Mobile telephones; digital cameras; portable media players; portable computers; flip covers for mobile phones; flip 
covers for smart phones; flip covers for tablet computers; tablet computers; television receivers; audio electronic 
components; digital settop boxes; DVD players; light emitting diode displays; monitors; 3D eye glasses; computers; 
printers for computers; semiconductors; computer hardware; computer peripherals; electric sensors; electric actuators; 
wireless routers; kits comprised of computer hardware and computer peripheral devices; electronic locks; digital door 
locks; computer control device for digital door locks; computer software; computer application software; computer 
software applications, downloadable; computer network hubs, switches and routers; computer application software for 
mobile phones; computer firmware; home automation software for developers and customers; mobile application 
software for home automation; audio amplifiers; audio speakers; blank universal serial bus (USB) flash memory drive; 
built-in wireless audio and video receivers and electronic docking stations for use with electronic book readers, tablet 
computers, mp3 players, mp4 players, mobile phones and smart phones; camcorders; computer game software; digital 
photo frames for displaying digital pictures, video clips and music; digital set-top boxes, namely, digital media receivers 
and decoders, cable television converters, ethernet streaming media converters; downloadable digital image files; 
downloadable ring tones for mobile phones; computer whiteboards; facsimile machines; hard disk drives; intercom key 
phone terminals for connection to a telephone network; internet protocol phones; internet protocol private branch 
exchange (PBX) switchboards; key phone operating system software; key phone switch boards; local area network (LAN) 
switches; mobile phone and tablet computer accessories, namely, batteries, battery chargers, data communication 
cables, headsets, ear phones, car chargers, leather cases adapted for mobile phones, smart phones and tablet 
computers, hands free kits and snap on cases adapted for mobile phones and tablet computers, stylus, audio decking 
stations, acrylic screen protective films and portable speakers; mobile phone operating system software; mobile 
telephones; MP3 players; MP4 players; network access server hardware; network access server operating software; 
optical disk drives; optical disk players; personal digital assistants (PDAs); smart phones; stereo audio speakers; stylus 
for portable electronic devices; tablet computer operating system software; telephones; telephones used as terminal 
devices for Internet protocol (lP) private branch exchange (PBX); wide area network (WAN) routers; cameras for CCTVs; 
surveillance cameras; motion detecting sensors; motion recognizing sensors; digital sensory devices; digital electronic 
controllers; systems; remote control apparatus; watches that communicate data to personal digital assistants, smart 
phones, and personal computers through internet websites and other computer and electronic communication networks; 
watchbands that communicate data to personal digital assistants, smart phones, and personal computers through 
internet websites and other computer and electronic communication networks; bracelets that communicate data to 
personal digital assistants, smart phones, and personal computers through internet websites and other computer and 
electronic communication networks.

Cl.11;Air conditioners; air sterilizers; electric ovens; electric laundry dryers; electric refrigerators; light emitting diodes 
lamps; microwave ovens; air purifiers; induction ranges.

Cl.14;Clocks; parts and fittings for watches; wristwatches; electronic clocks and watches; bracelets (jewelry); 
watchbands; control clocks (master clocks).
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3359389    10/02/2016
[International Registration No. : 1300893]
JMA ALEJANDRO ALTUNA, S.L.U.
Bidecruceta, 6 E-20500 ARRASATE-MONDRAGON (Guipúzcoa) Spain

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware, locksmith goods of metal, keys for locks (raw and finished).

Cl.7;Machines for the reproduction and duplication of keys.
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3360776    18/02/2016
[International Registration No. : 1301872]
Triera Ltd
Byalo More St. 2 BG-4013 Plovdiv Bulgaria

Proposed to be Used
IR DIVISION
Cl.7;Roller bearings for machines, friction bearings, belts, not included in other classes; machines for metal processing 
and machine tools for metal processing; electric motors and internal combustion engines (except for land vehicles); 
machine coupling and transmission components (except for land vehicles).

Cl.35;Import-export agency services; management of business affairs, including business affairs for roller bearings for 
machines, friction bearings, machines and machine tools, electric motors; advertising.

Cl.39;Transport, warehousing and storage of goods.
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Priority claimed from 21/01/2016; Application No. : 4242528 ;France 

3360877    08/04/2016
[International Registration No. : 1301123]
CIME BOCUZE, Société par actions simplifiée
446 Avenue des Dingues F-74800 SAINT-PIERRE-EN-FAUCIGNY France

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; tungsten alloys; armor plating; armor plates of metal.

Cl.9;Balancing installations; balancing apparatus; balancing weight; balancing weight of tungsten alloys.

Cl.10;Collimators for medical use; collimators for surgical use; collimators for x-ray machines; structures for protection
against radiation for medical use.

4959



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

 

Priority claimed from 05/08/2015; Application No. : 3573913 ;Spain 

3360885    03/02/2016
[International Registration No. : 1301560]
ALVISA ALCOHOL GROUP, S.L.
C/Numància, 187 2°2ª E-08034 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit-based beverages and fruit juices; 
syrups and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); wines and sparkling wines; liqueurs; spirits [beverages].
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Priority claimed from 16/10/2015; Application No. : 685970 ;Switzerland 

3361662    12/04/2016
[International Registration No. : 1301525]
JAMAHOOK AG
Kägenstrasse 12 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic recording media, compact 
disks, DVDs and other digital recording media; portable telephones; software.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; commercial administration.

Cl.36;Financial services; insurance services.

Cl.38;Telecommunications.

Cl.41;Production of radio and television programs for the Internet and other media; organization, presentation and 
production of shows and live performances; disc jockey services; entertainment services in the form of concert 
performances; provision of entertainment by means of television, radio, cinema, cable television, satellite television and 
the Internet; digital video, audio and multimedia entertainment publishing services; entertainment; cultural activities.

Cl.42;Scientific and technological services; industrial analysis and research services; development of computer 
hardware and software; web site hosting; development of e-commerce software enabling users to carry out commercial 
transactions by electronic means via a global computer network.

Cl.45;Legal administration of licenses; music licensing services (legal services); trademark licensing (legal services); 
licensing of printed matter (legal services); legal services; social networking services, security services for the protection 
of property and individuals.
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Priority claimed from 29/10/2015; Application No. : 4221623 ;France 

3361667    11/04/2016
[International Registration No. : 1301720]
MOTUL
119 boulevard Félix Faure F-93300 AUBERVILLIERS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for cooling liquids, chemical products as ingredients for the composition of lubricants; 
chemical additives to motor fuel; chemical products for use in industry, science, photography, as well as in agriculture, 
horticulture and forestry; unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing 
compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning materials; 
adhesives for use in industry; waterproofing products, antifreeze, scale removers (other than for household use).

Cl.4;Industrial oils and greases; lubricants; oils, greases and lubricants for vehicle motors and engines; non-chemical 
additives to motor fuel; dust absorbing, wetting and binding compositions, for use in the maintenance of vehicle motors 
and engines and all machine motors and engines; fuels (including motor spirit) and lighting fuel; candles, wicks for 
lighting; compositions used as binding agents, agglomerating agents, fork oil.

Cl.41;Education; training; entertainment; sporting and cultural activities; editing of books, of magazines; book lending; 
animal training; show and film production; rental of films, phonographic recordings, cinema projection apparatus and 
accessories, stage scenery; videotape editing; organization of competitions concerning education or entertainment; 
organization and conducting of colloquiums, conferences, conventions; organization of exhibitions for cultural or 
educational purposes; operating of lotteries; booking of seats for shows.
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Priority claimed from 22/10/2015; Application No. : 86795602 ;United States of America 

3361697    22/04/2016
[International Registration No. : 1301801]
Whatagoober, LLC
1610 Woodstead Court, Suite 100 Houston TX 77380 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer game programs; computer game programs downloadable via the internet; computer game software for 
use on mobile and cellular phones, handheld computers, handheld electronic devices; downloadable computer game 
programs; downloadable computer game software via a global computer network and wireless devices; electronic game 
programs; electronic game software; electronic game software for mobile and cellular telephones; electronic game 
software for handheld electronic devices; electronic game software for wireless devices; interactive game programs; 
interactive game software; interactive video game programs; mobile game applications for use on mobile and cellular 
phones, handheld computers, handheld electronic devices that offer in-app purchases; mobile game applications 
embedded with social networks for use on mobile and cellular phones, handheld computers, handheld electronic devices; 
mobile game applications for use on mobile and cellular phones, handheld computers, handheld electronic devices that 
provide advertising for others.

Cl.35;Online retail store services featuring computer games; providing advertising services for others by displaying 
advertising and promoting in-app purchases within game applications.

Cl.42;Platform as a service (PAAS) featuring computer game software platforms embedded in social networks for 
displaying advertising and for enabling financial transactions in the nature of allowing retailers to charge customers 
directly from within the hosting platform via in-app purchases.
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Priority claimed from 08/07/2015; Application No. : UK00003116857 ;United Kingdom 

3361698    05/01/2016
[International Registration No. : 1301805]
Aston Martin Lagonda Limited
Banbury Road Gaydon, Warwick CV35 0DB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic regulating and control units for motor vehicle ignition that monitor engine performances and deliver re-
calculated sensor values to the original engine control units to increase engine performance; ignition batteries; keyless 
entry system and keyless ignition switch system for automotive vehicles comprised of a microprocessor, electronic 
signal receiver, and key fob with electronic signal transponder; petrol gauges; vehicle navigation apparatus; satellite 
navigational apparatus; car navigation computers; on-board computer hardware, software and display monitors for 
automotive application with functions related to reading driver-relevant data, namely traffic and weather conditions, travel 
destination information, and parking information, as well as safety and convenience services, namely, route planning 
assistance, emergency roadside assistance, emergency call functions, stolen vehicle recovery, remote door unlock, 
operator-assisted calls, and concierge services and with functions for operating and controlling entertainment systems, 
communication systems, internet access and navigation systems; computer software all relating to motors, motoring, 
route planning or route mileage or containing cartographic routing information; computer games, programs and 
entertainment software; electronic game software for hand held devices, mobile phones, computers and laptops; car 
televisions and stereos; mobile telephones; mobile telephone covers; cases adapted for mobile telephones; hands free kit 
phones for use in vehicles; carriers adapted for phone for use in vehicles; tablet computer cases; mobile phone 
accessories; mobile phone chargers adapted for use in vehicles; wireless receivers and transmitters; satellite 
transmission apparatus; eyewear, spectacles, sunglasses, spectacle frames, spectacle cases; driving glasses; protective 
eye pieces; safety helmets; CDs and DVDs; CD player; mouse mats; memory sticks; audio speakers for automobiles; 
automatic indicators of low pressure in vehicle tires; signaling lanterns and vehicle breakdown warning triangles; 
telephone aerial installation components; speedometers, gauges, warning and information apparatus and instruments; 
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automatic stability control apparatus, electronic hydraulic control apparatus, electronic damper control apparatus, digital 
motor electronics apparatus, electronic cruise control apparatus, all for use with motor land vehicles or vehicles for 
locomotion by air or water; anti theft warning devices; distance measurers; computers for use in vehicles or apparatus for 
locomotion by air or water; radios; digital radios; cassettes; loudspeakers; aerials; radios incorporating clocks; video and 
audio cassettes; cameras; fuses for motor land vehicles or apparatus for locomotion by air or water; parts and fittings for 
the aforesaid goods; brake controllers; gauges, namely, ultrasonic gauges, tire tread depth gauges, tire pressure gauges, 
pressure gauges, micrometer gauges, rain gauges, level gauges, length measuring gauges, digital force gauges, digital 
torque gauges and manual and motorized test stands used therewith sold as a unit with the gauges, cross beam depth 
gauges, water temperature gauges, air fuel/ratio gauges, boost gauges, vacuum gauges and exhaust gas temperature 
gauges; electric warning light systems; pressure transducers and transmitters that convert hydraulic or pneumatic 
pressure into analog electrical signals for monitoring and controlling hydraulic or pneumatic systems; burglar alarms; 
antennas; batteries, batteries for vehicles; battery chargers; safety equipment, namely, beacon lights; marker, 
navigational and signalling buoys; cruise controls for motor vehicles; smoke detectors; electric light dimmers; warning 
triangles to indicate vehicle breakdown audio cassette decks for automobiles; compasses; computer aided automobile 
driving apparatus; simulators for training persons in the driving of vehicles; fuses for vehicles, magnifying glasses; 
battery chargers and jump lead sets; pressure gauges for vehicle tyres; circuit testers for batteries; bags and cases for 
photographic goods; cases adapted for camera tripods; data-processing computers in motor vehicles; apparatus and 
instruments for physics; nautical apparatus and instruments; surveying instruments; weighing apparatus and 
instruments; measuring apparatus; luminous or mechanical signals; electric and electronic video surveillance 
installations; life-saving apparatus and equipment; audiovisual teaching apparatus; electric switches; electric 
accumulators; electrical controllers; electric power distribution machines and apparatus; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers; sound recording discs; mechanisms for coin 
operated apparatus; cashless payment apparatus for vending machines and mechanisms for coin operated apparatus; 
cash registers; calculating machines; data processing equipment; data processing computers; fire-extinguishing 
apparatus; electric igniting apparatus for igniting at a distance; material testing instruments; computer games software; 
computers for use by children; telephones for use by children; walkie-talkies for use by children; cameras capable of 
taking a photograph for use by children; contact lenses; photographic apparatus; diving apparatus; electronic pens visual
display units; electronic circuit board; electron microscopes; electronic timers; electronic agendas; electronic 
photocopiers; remote controls; computer hardware; computer firmware; computer software; compact discs; digital music 
downloadable from the Internet; telecommunications apparatus; telephones; clothing, headgear and footwear for 
protection against accident, irradiation or fire; electrical conductors; electric transformers; intercoms; video cassettes; 
calculators; photographic equipment and instruments; cinematographic equipment and instruments; optical apparatus 
and instruments except for glasses and photographic apparatus; still cameras; video cameras; lenses; pouches and 
cases for the aforesaid goods; umbrellas for photographic use; photographic developing, enlarging and printing 
apparatus and instruments; darkrooms; darkroom equipment; darkroom tents; projectors; projection screens; light 
meters; filters for light meter; holders for light meter; slide frames and mount; magazines, files and boxes for slides and 
for photographic negatives; reels for cinematographic film; light boxes; apparatus for cutting and/or splicing film, 
magnetic tapes or video tapes; cassettes containing magnetic tapes; cassettes containing video tapes; cassette cases; 
microphones; headphones; timers; thermometers; fitted bags and cases all for photographic apparatus; photographic 
flash lighting apparatus; refractors; photographic films and slides prepared for exhibition; photographic transparencies; 
holograms; utensils for photographic purposes; camera monopods; camera tripods; reflectors; keyboards; monitor 
screens; mice for computers; printers; disc drives; magnetic discs; modems; facsimile machines; photocopiers; 
television instruments; radio instruments; parts and fittings for all the aforesaid goods; binoculars; birdglasses; 
telescopic gun sights and shooting scopes; flashlights; cards for financial services including encoded, magnetic cards or 
machine readable and associated devices readers, terminals, etc. to enable to use of such cards; glasses and goggles for 
shooting, skiing and other sports; interactive computer game programs; audio players and recorders; video players and 
recorders; music recordings; video recordings; electronic publications downloadable; automatic steering systems for 
land, air rail and water vehicles; sound and/or visual recording media; video game software; interactive computer 
software; publications downloadable provided on-line from databases, from the Internet or from any other 
communications network including wireless, cable or satellite; compact discs; super audio compact discs; CD-ROMs; 
virtual reality systems; digital music; MP3 players; MP4 players; personal digital assistants and other hand held devices; 
MP3 digital music provided from MP3 internet websites; CD-ROM games; telephone ring tones; wet suits for diving; 
helmets; navigation apparatus for land, rail, water and air vehicles including map display apparatus and on-board 
computers; protective gloves; gloves for protection against accidents; gloves for divers; protective clothing (not included 
in other classes).

Cl.12;Land, water and air vehicles; apparatus for locomotion by land, air or water; air vehicles; seaplanes; boats; 
locomotives; rolling stock for railways; cars; motor cars; engines; boats, yachts; parts and fittings for the aforesaid 
goods; motor land vehicles, namely, automobiles; and structural parts therefor and other automobile parts, namely, 
chassis; automobile chassis; hoods for engines; hoods for vehicles; clutches for land vehicles; transmissions; gear 
boxes for land vehicles; transmission shafts; sunroofs; deflectors; directional signals; horns for vehicles; rear view and 
side view mirrors; mud flaps; roof-racks; ski-racks, shock absorbers for automobiles; torque converters for land vehicles; 
steering wheels; steering linkages; suspension systems; windshield sunshades; windshield wipers; arm rests; luggage 
racks for motor cars; ski carriers for motor cars; brakes for vehicles; brake hardware; brake lining; brake pads; caps for 
vehicle fuel tanks; storage compartments specifically fitted for use in automobiles; spoilers; anti-theft alarms for vehicles; 
alarm systems for cars; alarms for vehicles; air bags for vehicles; automobile seat cushions; seat covers, vehicle 
windows; luggage carriers; airbags for vehicles; safety seats for children; wheels, tyres and continuous tracks; tyres and 
wheels for automobiles; petrol tank caps for motor cars; bicycles; cycles; trolleys; baby carriages; children's safety seats 
for cars; sleighs (vehicles); mopeds; scooters; electric lighters for use in automobiles.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments namely, 
watches, clocks, chronographs for use as watches; watch accessories, namely, cases for watches, watch straps of metal, 
watch bands, leather or plastic, watch chains; boxes of precious metal; bracelets; brooches; badges of precious metal; 
cases adapted to contain items of jewellery and watches; chains; rings; jewellery charms; clocks and watches; costume 
jewellery; cuff links; tie pins; tie clips; lapel pins; earrings; jewellery cases; jewellery cases and caskets; key rings; key 
fobs; necklaces; jewellery ornaments; ornamental pins; platinum; gold, unwrought or beaten; hat ornaments of precious 
metal; lockets; medals; quartz movements for watches; leather key chains; imitation leather key chains.
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Cl.18;Animal skins, hides; bags; trunks and travelling bags; holdalls; sports bags; hunting bags and packs; luggage; 
handbags; carrying cases; briefcases; business card holder; wallets; wallet holders; purse; rucksacks; umbrellas, 
parasols and walking sticks; whips, harness and saddlery; reins; bridles; martingale; stirrups; leather and imitations of 
leather; business card cases of leather; boxes made of leather; pouches of leather for packaging; coverings of leather; 
leather lashes; attache cases; suitcases; key cases; travelling cases of leather; card cases; ticket cases; portable 
cosmetic cases (sold empty); parts and fittings for the aforesaid goods.

Cl.25;Clothing, namely, scarves, cashmere scarves, ties, t-shirts, polo shirts, jackets, hooded jacket and sweatshirts, 
sweaters, warm-up suits, blouses, slacks, hosiery, gloves, mittens; cashmere mittens; parkas, bibs, coveralls, pants, 
shirts, vests, socks; cashmere socks; coats and special-purpose clothing not covered by other classes, sports clothing, 
including snow boarding clothing, ear muffs, visors, wet suits for surface watersports, wet suits for use whilst water 
skiing, windsurfing or wakeboarding, swimming suits; footwear, namely, shoes, golf shoes, driving shoes, boots; 
headgear, namely, hats and caps, baseball caps, golf hats; cashmere hats; bibs (not of paper); parts and fittings for the 
aforesaid goods; winter face masks; leather belts (clothing); suspenders (braces); suspender belts for men; sports 
headgear.

Cl.35;Advertising; marketing; publicity services; business management; business administration; office functions; 
retail services connected with the sale of land, water and air vehicles, apparatus for locomotion by land, air or water, 
engines, boats, yachts, beauty products, toiletries, hand tools, optical goods, cameras, including white goods, jewellery, 
clocks, watches, stationery, publications, luggage, furniture, household containers and utensils, furnishings, textiles, 
clothing, footwear, headwear, haberdashery, toys and games, sports equipment, foodstuffs, drinks, tobacco products, 
sporting goods, kitchen utensils and equipment, household linens, artificial plants and trees, glassware, porcelain and 
earthenware, household paper products, laundry preparations, soaps and cleaning products, polishing products, 
cosmetics, personal care products, pharmaceutical preparations, vitamins, nutritional supplements, gardening products 
and equipment, pet food and pet care products, power and hand tools, gasoline, household and outdoor furniture, office 
furniture and equipment, computers and computer peripherals, computer software and hardware, compact discs and 
DVDs, consumer electronics, batteries, luggage, jewellery, watches, clocks, holiday ornaments and decorations, and parts
and fittings for the aforesaid goods; advertising; marketing; publicity services; business management; business 
administration; office functions; retail services connected with the sale of land, water and air vehicles, apparatus for 
locomotion by land, air or water, engines, boats, yachts, beauty products, toiletries, machines for household use, hand 
tools, optical goods, cameras, domestic electrical and electronic equipment, including white goods, jewellery, clocks, 
watches, stationery, publications, leather goods, luggage, furniture, household containers and utensils, furnishings, 
textiles, clothing, footwear, headwear, haberdashery, toys and games, sports equipment, foodstuffs, drinks, tobacco 
products, sporting goods, kitchen utensils and equipment, household linens, artificial plants and trees, glassware, 
porcelain and earthenware, laundry preparations, soaps and cleaning products, polishing products, cosmetics, personal 
care products, pharmaceutical preparations, vitamins, nutritional supplements, gardening products and equipment, pet 
food and pet care products, power and hand tools, automotive goods and gasoline, household and outdoor furniture, 
office furniture and equipment, computers and computer peripherals, computer software and hardware, small and major 
appliances, compact discs and DVDs, batteries, luggage, jewellery, watches, clocks, holiday ornaments and decorations, 
and parts and fittings for the aforesaid goods; apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, ventilating, water supply and sanitary purposes, air conditioning apparatus, electric kettles, gas and electric 
cookers, toasters, electrical apparatus for heating liquid, cooking and ventilating, water filtration and filtering apparatus 
and installations, water purification apparatus and installations, electrically operated tea infusers, coffee makers, 
espresso coffee machines, coffee percolators and coffee filter machines, apparatus for heating liquids and fluid mixtures, 
beverage cooling apparatus, vehicle lights; and vehicle air conditioning units, washing machines, clothes drying 
machines, dishwashers, food waste disposers, food waste and trash compactors, food mixing machines and attachments,
sold together and separately, blenders for household purposes, food preparation machines, juicers, vacuum packaging 
machines, electromechanical beverage making machines including coffee makers, espresso machines, cappuccino 
machines, tea makers, parts and fittings for the aforesaid goods; scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision) apparatus and instruments, apparatus 
for recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, calculating 
machines, data processing equipment and computers, ignitions, material testing instruments, petrol gauges, vehicle 
navigation apparatus, computer games, toys, namely computers, telephones, walkie-talkies and toys in the form of 
cameras capable of taking a photograph, photographic apparatus, diving apparatus, electronics, CD player, remote 
controls, cameras, toy cameras capable of taking photographs, computer hardware and firmware, computer software, 
compact discs, digital music (downloadable from the Internet), telecommunications apparatus, computer games 
equipment adapted for use with TV receivers, mouse mats, telephones, mobile telephones, mobiles telephone covers, 
mobile telephone cases, mobile phone accessories, electrical conductors, electric transformers, electric lighters for use 
in automobiles, signalling lanterns and vehicle breakdown warning triangles, telephone aerial installation components, 
intercoms, anti lock brake apparatus, speedometers, gauges, warning and information apparatus and instruments, 
automatic stability control apparatus, electronic hydraulic control apparatus, electronic damper control apparatus, digital 
motor electronics apparatus, electronic cruise control apparatus, all for use with motor land vehicles or vehicles for 
locomotion by air or water, anti theft warning devices, distance measurers, computers for use in vehicles or apparatus for 
locomotion by air or water, radios, cassettes, loudspeakers, aerials, radio clocks, video and audio cassettes, cameras, 
calculators, fuses for motor land vehicles or apparatus for locomotion by air or water, optical, photographic and 
cinematographic equipment and instruments, still cameras, video cameras, lenses, pouches and cases for the aforesaid 
goods, photographic developing, enlarging and printing apparatus and instruments, darkrooms, darkroom equipment, 
darkroom tents, projectors and projection screens, light meters, filters and holders therefor, slide frames and mount, 
magazines, files and boxes for slides and for photographic negatives, reels for cinematographic film, light boxes, 
apparatus for cutting and/or splicing film, magnetic tapes or video tapes, cassettes containing magnetic or video tapes, 
cassette cases, splicing tape, microphones, headphones, batteries, battery chargers, timers, thermometers, fitted bags 
and cases all for photographic apparatus, photographic flash lighting apparatus, refractors, photographic films and slides 
prepared for exhibition, photographic transparencies, holograms, utensils for photographic purposes, monopods and 
tripods, diffusers and reflectors, keyboards, monitor screens, mice for computers, printers, disc drives, magnetic discs, 
modems, facsimile machines, photocopiers, television and radio instruments, flashlights, compasses, cards for financial 
services (including encoded, magnetic cards or machine readable) and associated devices (readers, terminals, etc.) to 
enable to use of such cards, interactive games, audio players and recorders, video players and recorders, music 
recordings, video recordings, electronic publications (downloadable), automatic steering systems for land, air rail and 
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water vehicles, quartz movements for watches, interactive sound and/or visual recordings, sound and/or visual recording 
media, video games, interactive computer software, publications (downloadable) provided on-line from databases, from 
the Internet or from any other communications network including wireless, cable or satellite, compact discs, super audio 
compact discs, DVDs, CD-ROMs, virtual reality systems, digital music, MP3 players, MP4 players, personal digital 
assistants and other hand held devices, digital music provided from MP3 internet websites, electronic games, CD-ROM 
games, telephone ring tones, navigation apparatus for land, rail, water and air vehicles (including map display apparatus 
and on-board computers), parts and fittings for the aforesaid goods; paper and cardboard, printed matter, albums, books, 
book binding material, photographs, stationery, instructional and teaching material (except apparatus), prints, tissues: 
tissues for cleaning lenses, printed matter, photographs, prints, transparencies, albums, folders, files, binders, covers, 
model vehicles made of paper/papier-mâché, badges made of cardboard/paper, document pouches (portfolio briefcases), 
towels of paper/cellulose, booklets, bookends, bookmarks, book jackets of paper, parts and fittings for the aforesaid 
goods; leather and imitations of leather, and goods made of these materials and not included in other classes, animal 
skins, hides, bags, trunks and travelling bags, sports bags, hunting fishing and shooting bags and packs, luggage, 
handbags, cases, briefcases, bags and cases for photographic goods, cases for tripods, wallets, wallet holders, 
rucksacks, umbrellas, parasols and walking sticks, whips, harness and saddlery, reins, bridles, martingale, breast plate, 
stirrups, covers and containers for skis, snowboards, wakeboards, surfboards, ski bobs, toboggans and ski poles, bow 
cases, bow racks, bow slings; parts and fittings for automobiles.

Cl.37;Inspection, repair, restoration, maintenance, reconditioning, diagnostic tuning, cleaning, painting and polishing 
services; all in respect of land vehicles or parts and fittings of the aforesaid; repair information for automobiles; 
construction information for automobiles; motor vehicle maintenance and repair; vehicle cleaning; vehicle greasing; 
vehicle polishing; anti-rust treatment or vehicles; vehicle service stations (refueling and maintenance); retreading of tires; 
mining extraction; varnishing; heating equipment installation and repair; electric appliance installation and repair; 
airplane maintenance and repair; shipbuilding; photographic apparatus repair; clock and watch repair; safe maintenance 
and repair; rust proofing; cabinet making (repair); garage services for automobile repair; repair of automobiles; repair or 
maintenance of automobiles; hygienic cleaning [vehicles]; painting of vehicles; undersealing of vehicles; repair of 
vehicles; cleansing of vehicles; repair of tyres; tyres (retreading of -); tyres (vulcanization of -) [repair]; replacement of 
tyres; vehicle conversions [engine]; tuning of engines; reconditioning of vehicle engines; engine conversions from petrol 
to diesel; motor vehicle repair; maintenance and repair of motor vehicles for transportation of passengers; inspection and 
conditioning of vehicles providing a rating prior to third party purchase; rating the condition of pre-owned cars for buyers 
prior to purchase to verify that pre-owned cars have been reconditioned and are in good working order; consultancy and 
information services relating to all the aforesaid; custom manufacture of boats, yachts, and powered sea craft; joinery 
(custom manufacture); custom rebuilding of existing land vehicles and structural parts therefor; custom painting 
services.

Cl.40;Custom-built construction of motor land vehicles; custom construction of cars, their accessories and parts and 
fittings therefor; custom manufacture of motor vehicles; custom manufacture of leather goods; custom manufacture of 
luggage; custom assembling of automobile bodies and chassis for others; acrylic finishing of vehicles; custom 
construction of audio, information and entertainment systems for vehicles; custom assembling of structural 
reinforcement parts, sealants, adhesives, and chemical compounds for use in aerospace and transportation vehicle 
applications to enhance structural rigidity, seal against moisture, and dampen noise and vibration; laminating of plastic, 
wood and of wood substitutes; custom tailoring; custom quilting; finishing and coating of textiles; application of 
protective coatings to mohair, leather and materials for use as vehicle cabriolet hoods; custom manufacture of moulded 
components for vehicles; metal colouring [not painting]; metal coating; window tinting treatment, being surface coating; 
application of wear resistant coatings to engineering components; application of wear-resistant coatings on metals and 
plastics for use in vehicles; custom manufacture of watches with transponders; sign lettering; engraving services for 
nameplates; engraving; hydrophobic and/or hydrophilic treatment of glass for use in vehicles; custom assembling of 
automobile bodies and chassis for others, and custom building of automobile engines.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; educational services, health club 
facilities, instruction services, clubs, [provision of casino facilities, gaming], organization of competitions, provision of 
games, training and publishing services relating to automobile clubs and exhibitions; consultancy and information 
services relating to all the aforesaid.
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Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 12/04/2016; Application No. : 86972321 ;United States of America 

3361919    04/05/2016
[International Registration No. : 1301750]
CFA Institute
915 East High Street Charlottesville VA 22902 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed publications, namely, newsletters, brochures, books, digest books, and monographs in the fields of 
investment management and financial analysis and in support of the interests of investment professionals and financial 
analysts.

Cl.35;Association services, namely, the promotion of professional standards and practices and providing career 
information in the fields of investment management and financial analysis; promoting the interests of investment 
professionals and financial analysts.

Cl.41;Educational services, namely, arranging, conducting, and providing courses of instruction, examinations, 
workshops, seminars and conferences in the fields of investment management and financial analysis and distributing 
course materials in connection therewith.
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Priority claimed from 17/02/2016; Application No. : 302016000016093 ;Italy 

3361926    23/02/2016
[International Registration No. : 1301998]
TENOVA S.p.A.
Via Monte Rosa, 93 I-20149 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.11;Ovens and furnaces; ovens and furnaces for industrial use; induction, electric and gas ovens and furnaces; 
furnaces for foundries; founding furnaces; melting ovens and furnaces; ovens and furnaces for melting metals; ovens 
and furnaces for metals recovering.

Cl.37;Construction, installation, maintenance and repairing services of ovens and furnaces.

Cl.42;Design and development of ovens and furnaces; conducting of technical feasibility studies relating to ovens and 
furnaces construction; engineering services relating to ovens and furnaces.
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Priority claimed from 02/09/2015; Application No. : 30 2015 051 709 ;Germany 

3363054    02/03/2016
[International Registration No. : 1301766]
B.R.A.H.M.S GmbH
Neuendorfstrasse 25 16761 Hennigsdorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software, including such for evaluating and processing of medicinal, analytical and 
diagnostic data; hardware for data processing, including such with integrated software; computers, including such with 
integrated software; scientific research and laboratory apparatus, instruments and devices, including such with 
integrated software; measuring, detecting and monitoring instruments, indicators and controllers, including such with 
integrated software; instruments, apparatus, devices and computers for diagnostic testing in laboratories and in science, 
including such with integrated software; parts and fittings of all the aforesaid goods, included in this class.

Cl.10;Medical apparatus and instruments; instruments, apparatus and devices for diagnostic testing in the field of 
medicine; analyzers for medical use; measuring and control apparatus for medical use; parts and fittings of all the 
aforesaid goods, included in this class.
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Priority claimed from 14/03/2016; Application No. : 2016707490 ;Russian Federation 

3364264    21/04/2016
[International Registration No. : 1302662]
AdMe Trademarks Ltd
Salamat House, La Poudriere Lane Victoria, Mahe

Proposed to be Used
IR DIVISION
Cl.9;Electronic notice boards; computer programmes [programs], recorded; computer game software; computer 
programs [downloadable software]; electronic publications, downloadable; computer software applications, 
downloadable; downloadable image files; downloadable music files; compact discs [audio-video].

Cl.35;Advertising; on-line advertising on a computer network; rental of advertising space; computerized file 
management; demonstration of goods; opinion polling; marketing studies; business information; commercial information 
and advice for consumers [consumer advice shop]; marketing research; layout services for advertising purposes; 
marketing; business management of performing artists; organization of exhibitions for commercial or advertising 
purpose; organization of trade fairs for commercial or advertising purposes; design of advertising materials; data search 
in computer files for others; provision of an on-line marketplace for buyers and sellers of goods and services; 
presentation of goods on communication media, for retail purposes; sales promotion for others; production of advertising
films; dissemination of advertising matter; compilation of information into computer databases; public relations; 
administrative processing of purchase orders; price comparison services; procurement services for others [purchasing 
goods and services for other businesses]; retail and wholesale services.

Cl.41;Entertainment, entertainment information; recreation information; sporting and cultural activities; layout services, 
other than for advertising purposes; videotape editing; organization of exhibitions for cultural or educational purposes; 
photographic reporting; providing recreation facilities; arranging and conducting of seminars; game services provided 
on-line from a computer network; providing on-line electronic publications, not downloadable; arranging and conducting 
of conferences; arranging and conducting of concerts; organization of competitions [education or entertainment]; 
practical training [demonstration]; publication of texts, other than publicity texts; electronic desktop publishing; on-line 
publication of electronic books and journals; party planning [entertainment]; providing on-line videos, not downloadable; 
providing online music, not downloadable; news reporters services.
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Priority claimed from 26/06/2015; Application No. : 30 2015 043 724 ;Germany 

3364266    30/12/2015
[International Registration No. : 1302667]
Evonik Röhm GmbH
Kirschenallee 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; chemical 
auxiliaries and intermediate products for the manufacture of pharmaceutical and cosmetic products; unprocessed 
artificial resins; unprocessed plastics; unprocessed artificial resins in the form of powders, granules, solutions, 
emulsions, dispersions, and pastes, in particular for use as auxiliaries for the manufacture of pharmaceutical products; 
biodegradable polymers for the manufacrue of medical and pharmaceutical products; acrylic polymers for the 
manufacture of medical and pharmaceutical products; polymethyl methacrylate; lactides; glycolides; dioxanones; 
trimethylene carbonates; caprolactones; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Pharmaceutical and veterinary preparations; medical and veterinary preparations and articles; adjuvants for 
medical purposes; coatings, lacquers and glazes for pharmaceutical and veterinary preparations; coatings, lacquers and 
glazes for dietetic substances; chemical preparations for medical, pharmaceutical, veterinary and hygienic purposes; 
esters for pharmaceutical purposes; diagnostic preparations for medical purposes; gum and gamboge for medical 
purposes; packaging materials for medical purposes (included in this class); chemico-pharmaceutical preparations; 
surgical implants grown from living cells; capsules for medical purposes; hygienic preparations and articles; hygienic 
preparations for medical purposes; dietetic food and substances adapted for medical or veterinary use; dietetic 
preparations and nutritional supplements; dietetic substances adapted for medical use; food for babies; plasters; 
materials for dressings; material for stopping teeth; dental impression materials; disinfectants; preparations for 
destroying vermin; fungicides; herbicides.

Cl.40;Treatment of materials, namely processing and formulation of chemical and pharmaceutical polymers for the 
manufacture of chemical, pharmaceutical and veterinary preparations; custom manufacture of chemical, pharmaceutical 
and veterinary by means of microencapsulating techniques for others; treatment of materials, namely processing and 
formulation of biodegradable polymers for medical applications, in particular tissue replacement, bone formation and 
bone fixation as well as for the manufacture of chemical, pharmaceutical and veterinary preparations; treatment of 
materials, namely processing and formulation of chemical and pharmaceutical preparations for the controlled release of 
active ingredients in chemical, pharmaceutical and veterinary preparations; treatment of materials, namely processing 
and formulation of chemical and pharmaceutical preparations used for surgical, medical, dental and veterinary apparatus 
and instruments as well as diagnostic apparatus for medical use and apparatus for use in medical analysis; treatment of 
materials, namely processing and formulation of biodegradable polymers for the manufacture of artificial limbs, artificial 
implants, stents, syringes for medical purposes, catheter, cannula, acupuncture needles, suture needles, artificial limbs, 
eyes a teeth, medical guidewires, orthopedic articles, suture materials; custom manufacturing and assembly services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technical consultancy in the field of the 
manufacture of chemical, pharmaceutical and veterinary preparations using chemical and pharmaceutical polymers; 
technical consultancy in the field of the use of biodegradable polymers for medical applications; quality control and 
material testing; professional consultancy relating to scientific and technological services; materials testing and analysis; 
chemistry services; engineering services; bacteriological or chemical laboratory services; consultancy in the field of 
physics.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; pharmaceutical services in field of the manufacture of pharmaceuticals.
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3364269    03/05/2016
[International Registration No. : 1302745]
SnapLogic, Inc.
2 West Fifth Avenue, 4th Floor San Mateo CA 94402 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for application, data, and database integration; computer software for data communications 
between application programs and networked data sources.

Cl.42;On-line computer services, namely, providing application, data and database integration, and integrating 
networked applications and databases for the purpose of managing the workflow between them.
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Priority claimed from 09/09/2015; Application No. : UK00003126139 ;United Kingdom 

3364270    23/09/2015
[International Registration No. : 1302486]
Virgin Enterprises Limited
The Battleship Building, 179 Harrow Road London W2 6NB United Kingdom

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; travel arrangement; arranging and organisation of cruises; cruise 
ship services; arranging and organisation of space travel; launching of spacecraft; package holiday and travel agency 
services; arranging and organisation of transport of passengers by train; hot air balloon travel; airship travel; taxi 
services; motorcycle taxi services; limousines services; reservation and sale of tickets for holidays, cruises, flight, 
transport, balloon flights, space flights, taxi services, motorcycles services and limousine rides; charitable donations in-
kind, namely distribution of products and services donated as gifts by third parties; travel, excursion and cruise 
arrangement; organization of holidays; organization of luxury holidays; holiday travel reservation services; organisation 
of holiday travel; arranging of holiday transport; package holiday services for arranging travel; travel agency services for 
arranging holiday travel; transport services; airline services; airline bookings; airline transport; airline ticket services; 
airline transportation services; airline ticket reservation services; scheduled passenger airline services; airline check-in 
services; airline and shipping services; reservation services for airline travel; booking agency services for airline travel; 
provision of information relating to airline arrivals; arranging the emergency replacement of airline tickets; provision of 
information relating to airline departures; provision of information relating to airline scheduling; arranging airline tickets, 
cruise tickets and train tickets; passenger transport; air transport; transportation information; arrangement of transport; 
transportation of passengers; arranging transportation of passengers by road, rail, air and sea; provision of data relating 
to the transportation of passengers; provision of information relating to the transportation of passengers; information, 
advisory and consultancy services in relation to the aforesaid services; information and advisory services relating to the 
aforesaid services provided on-line from a computer database or the Internet; information and advisory services in 
relation to the aforesaid services provided over a telecommunications network.

Cl.41;Education; provision of training; entertainment, sporting and cultural activities; production, presentation, 
syndication, reviewing, editing, networking and rental of material with a visual and/or audio element, including television 
and radio programmes, films, sound and video recordings, interactive entertainment, CDIs, CD-Roms, computer games, 
live shows, stage plays, exhibitions and concerts; production, presentation, syndication, reviewing, editing, networking 
and rental of digital media content; electronic games services provided by means of the Internet or any other 
communications network; publication services; information relating to education or entertainment, provided on line from 
a computer database or the Internet or by means of television or radio programmes; providing on-line electronic 
publications (not downloadable); publishing of books and other printed matter; publication of electronic books and 
journals on-line; news reporting services; providing digital music from the Internet (not downloadable); music festival 
services; organising music festivals; organising of sporting, leisure and entertainment events; organising of sporting, 
leisure and entertainment events relating to charitable fund raising and promotion; educational services relating to 
environmental conservation and conservations of energy; organisation, conduct and supervision of competitions and 
lotteries and prize draws; reservation and sale of tickets for shows, cinema, concerts, theatre, festival and sports events; 
health and fitness club services; exercise and fitness classes; gym club services; provision of swimming pool facilities; 
personal trainer services; cruise ship entertainment services; cruise ship entertainment services, namely, casino 
services, organizing and conducting stage shows, nightclub shows, contests, dances and parties; toddlers' entertainment 
program provided aboard a cruise ship, namely, reading stories, puppet shows, skits and group theatrical activities; 
holiday camp services; cinema facilities; education services relating to travel and tourism, media and telecoms, music 
and entertainment, finance and money, health and wellbeing, leisure and lifestyle, social and environment issues; vehicle 
maintenance instruction; vehicle driving instruction; providing training in motor vehicle driving; training services relating 
to the repair of vehicles; instructional services relating to the maintenance of vehicles; instructional services relating to 
the repair of vehicles; airplane flight instruction; information, advisory and consultancy services in relation to the 
aforesaid services; information and advisory services relating to the aforesaid services provided on-line from a computer 
database or the Internet; information and advisory services in relation to the aforesaid services provided over a 
telecommunications network.

Cl.43;Services for providing food and drink; temporary accommodation; food preparation; food and drink catering; 
serving food and drinks; preparation of food and drink; rental of food service apparatus; services for providing food and 
drink; catering for the provision of food and beverages; provision of information relating to the preparation of food and 
drink; bars; wine bars; bar services; restaurants; snack bar services; resort services; hotel services; services relating to 
hotel reservations and the reservation of temporary accommodation; information, advisory and consultancy services in 
relation to the aforesaid services; information and advisory services relating to the aforesaid services provided on-line 
from a computer database or the Internet; information and advisory services in relation to the aforesaid services provided 
over a telecommunications network.
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Priority claimed from 07/10/2015; Application No. : 30 2015 106 751 ;Germany 

3364282    05/04/2016
[International Registration No. : 1302627]
Alantum Europe GmbH
Raiffeisenallee 6 82041 Oberhaching Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations as well as natural elements, namely in the 
form of metal foam, in particular in the form of precious metal foam; catalysts for chemical and biochemical processes, 
namely in the form of metal foam, in particular in the form of precious metal foam; catalysts for oxidation processes, 
namely in the form of metal foam, in particular in the form of precious metal foam; catalysts for use in the manufacture of 
industrial chemicals, namely in the form of metal foam, in particular in the form of precious metal foam.

Cl.7;Filters for motors and engines, in particular in the form of foam, in particular in the form of precious metal foam; 
catalytic converters, in particular in the form of foam, in particular in the form of precious metal foam; catalytic converters 
for motors and engines, in particular in the form of foam, in particular in the form of precious metal foam; catalytic 
converter units for vehicle exhausts, in particular in the form of foam, in particular in the form of precious metal foam; air 
filters for mechanical purposes, in particular in the form of foam, in particular in the form of precious metal foam; exhaust 
gas filters for motors and engines and machines, in particular in the form of foam, in particular in the form of precious 
metal foam; air filters for vehicle motors and engines, in particular in the form of foam, in particular in the form of 
precious metal foam; catalytic converter units for vehicle exhausts, in particular in the form of foam, in particular in the 
form of precious metal foam.

Cl.14;Precious metals and their alloys, in particular in the form of foam; precious metal foam.
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Priority claimed from 23/02/2016; Application No. : V0099953 ;Iceland 

3364283    26/02/2016
[International Registration No. : 1302626]
Rosamosi ehf.
Krokhals 5F IS-110 Reykjavik Iceland

Proposed to be Used
IR DIVISION
Cl.9;Video games, namely, video game software, discs and cartridges; software, namely, computer game software; 
video game software; video games and video game software on compact discs and other electronic storage media; video 
games and video game software that can be downloaded, namely, computer game programs downloadable via the 
internet utilizing computers, tablet computers, mobile phones or any other telecommunications devices.

Cl.41;Entertainment and gaming services in the field of online and interactive video game in virtual reality, namely, 
providing online video games.
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3364299    30/05/2016
[International Registration No. : 1220610]
Leonteq AG
Brandschenkestrasse 90 CH-8027 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software for commercial use; software for use in automating and managing operational processes; computer 
software for facsimile, email, voice mail and Internet messaging; software and telecommunication apparatus, including 
modems, to enable connection to databases, computer networks, global computer networks and the Internet; software for 
wireless network communication; software platforms; interactive software; privacy protection software; software for 
creating, facilitating and managing remote access to local and global networks and communication with such networks; 
computer hardware and software for providing secure remote access to computer and communication networks; 
application software; software for researching and extracting information across a computer network.

Cl.36;Banking, financial and insurance services, conducting of financial transactions; conducting of financial 
transactions on-line; trading of securities, securities index futures, securities options and domestic market securities 
futures; trading of securities options and overseas markets securities futures; conducting of financial operations in 
investment funds, and stock exchange listed funds, shares, bonds, values and securities; computerized financial 
services; financial services relating to the provision and structuring of capital; brokerage of financial derivatives; financial 
advice relating to securities, derivatives and other financial products; handling of bank transfers, savings, finance and 
insurance transactions; financial investment services; management of financial assets; services provided by consultants 
in the field of financial planning; provident fund services; financial services relating to retirement plans; financial 
appraisal services; financial analysis and information services; financial services relating to wealth management; 
information and consulting in the field of finance; providing financial information on-line; financial investment services in 
the fields of securities, mutual funds and portfolio management; online financial transactions; on-line brokerage for 
trading and transactions relating to currency and other financial products; arranging financial transactions; providing on-
line information relating to financial, banking, insurance and investment services.

Cl.42;Design and development of software; Provision of software on computer networks (particularly the Internet), 
telecommunication networks and mobile data services (provision of hosted applications); provision of temporary use of 
web-based software; programming of software for Internet platforms; development of computer software application 
solutions; rental of Internet security programs; provision and rental of memory space (Webspace) on the Internet; 
programming of customized web pages featuring user-defined information, personal profiles and information; 
programming of software for Internet platforms; provision of Internet platforms (software); hosting of e-commerce 
platforms on the Internet; design and hosting of web portals.
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Priority claimed from 07/09/2015; Application No. : VA 2015 02196 ;Denmark 

3364314    07/03/2016
[International Registration No. : 1302992]
Ellegaard Göttingen Minipigs A/S
Sorø Landevej 302 Høve DK-4261 Dalmose Denmark

Proposed to be Used
IR DIVISION
Cl.5;Blood, live organs and live tissues for medical purposes.

Cl.10;Medical and surgical apparatus and instruments, and parts and fittings therefor (not included in other classes).

Cl.31;Live animals; organisms for breeding.

Cl.44;Medical services, including providing information relating to medical analysis in connection with the treatment of 
persons; animal breeding; veterinary services; agricultural services.
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Priority claimed from 28/09/2015; Application No. : 30 2015 054 271 ;Germany 

3364316    18/03/2016
[International Registration No. : 1303010]
Rimowa GmbH
Richard-Byrd-Strasse 13 50829 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, in particular apps, namely applications for smartphones, tablet computers, e-readers and other 
mobile or stationary IT apparatus (downloadable); electronic publications, downloadable; computers for storing, 
transmitting and display of data and images; electronic devices used in suitcases for storing, transmission or displaying 
of data or images; cases specially adapted for photographic equipment; bags adapted for laptops.

Cl.18;Luggage boxes; travelling trunks; valises; holdalls; trolley cases; vanity cases, not fitted; attaché cases; attaché 
cases; pilots' bags; backpacks; leather and imitation leather.

Cl.38;Provision of internet connectivity; provision of connectivity to online services; provision of connectivity to wi-fi, 
mobile phone and other telecommunication services; radio communications; telecommunications by means of platforms 
and portals on the Internet; telecommunication gateway services; transmission of digital files; communications by 
computer terminals; telecommunications routing and junction services; message sending; computer aided transmission 
of messages and images; email services; satellite transmission; providing access to databases.

Cl.39;Transport; packaging and storage of goods; travel arrangement.

Cl.42;Design, updating, providing and rental of computer software and mobile applications; IT services, namely 
development, programming and implementation of software; design and development of computer hardware; design and 
development of computer software; recovery, installation, duplication, maintenance of computer software.
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3364326    22/03/2016
[International Registration No. : 1302393]
BH MED INC PTE. LTD.
9 Penang Road, B1-16 Park Mall Singapore 238459 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics.

Cl.5;Food supplement for human.

Cl.44;Beauty care for human.
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Priority claimed from 21/10/2015; Application No. : 4219620 ;France 

3364346    20/04/2016
[International Registration No. : 1302458]
M. PHILIPPE FROGUEL, INSTITUT PASTEUR DE LILLE
1 RUE CALMETTE F-59000 LILLE France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signaling, checking apparatus and instruments, DVDs and other digital recording media; data
processing equipment, software (recorded programs); computer peripherals; detectors; diagnostic apparatus not for 
medical use; memory cards or integrated circuit cards.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research in the field of pharmacy, biology, agri-food, chemistry, biotechnology, biochemistry, genomics, 
bacteriology, genetics and life sciences; design and development of computers and software; research and development 
of new products for others; technical project studies; development (design), installation, maintenance, updating or rental 
of software; computer programming; computer system analysis; design of computer systems; software as a service 
(SaaS); cloud computing; information technology (IT) consultancy; hosting of servers; electronic data storage and 
computer programming particularly for publishing data in a bio-computing environment.

Cl.44;Medical analysis and diagnostic services.
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Priority claimed from 29/01/2016; Application No. : 302016000009592 ;Italy 

3364450    23/02/2016
[International Registration No. : 1302723]
S.A.L.F. S.p.A. Laboratorio Farmacologico
Via Marconi, 2 I-24069 CENATE SOTTO (BG) Italy

Proposed to be Used
IR DIVISION
Cl.1;Non-pyrogenic sterile solutions for in-vitro rinsing, for temporary preservation by continuous perfusion, for 
preservation of explanted organs for medical research purposes.

Cl.5;Non-pyrogenic sterile solutions for in-vitro rinsing, for temporary preservation by continuous perfusion, for 
preservation of organs after explant and before transplant into a recipient.
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3364537    31/03/2016
[International Registration No. : 1303019]
Ali Berjawi
Claesgatan 10 A SE-214 26 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.30;Tea.

Cl.32;Soft drinks, energy drinks.
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3364584    21/10/2015
[International Registration No. : 1302472]
Carynx Limited
311 Regents Park Road London N3 1DP United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; ironmongery; small items of metal hardware; pipes and tubes of metal; safes; 
goods of common metal namely, and bottle stoppers, bins of metal; boxes of common metal; bronzes; cashboxes of 
metal; casks of metal; storage containers of metal; identity plates of metal; keys; split rings of common metal for keys; 
handles of metal; plaques of metal; signs of metal; tool boxes and chests of metal.

Cl.21;Household or kitchen utensils or containers (not of precious metal or coated therewith); tableware not of precious
metal; dinnerware; cups, mugs, glasses, goblets, tankards, jugs; plates, saucers, dishes, bowls, egg cups, basins, 
baskets, tins and jars; beverage glassware; bottle openers; corkscrews; portable coldboxes, lunch boxes, sports bottles 
sold empty; candle holders; candle holders not of precious metals; candle rings; candle snuffers; candle sticks; 
champagne buckets; decanters; charms for attachment to beverage glassware for identification purposes; coasters; 
cocktail shakers; collars for wine bottles; condiment sets; cruets; incense burners; napkin holders; napkin rings; pepper 
mills; pepper shakers; picnic ware; salt shakers; salt mills; serviette rings; serviette holders; tea balls; tea caddies; tea 
infusers; tea kettles; urns; vases; wine coolers; wine buckets; flasks; pans; woks; waste paper baskets; combs and 
brushes; unworked or semi-worked glass (except glass used in building); glassware, porcelain and earthenware not 
included in other classes; works of art, ornaments, statues, figures and figurines made of china, crystal, ceramics, 
earthenware, glass, porcelain and terra cotta; decorative plates; commemorative plates; souvenir plates; piggy banks; 
shoe brushes; shoe horns; hip flasks.
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3364752    25/04/2016
[International Registration No. : 1302625]
Dell Inc.
One Dell Way Round Rock, TX 78682 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Computer hardware consulting services, namely, consulting services with respect to maintenance and repair of 
computer equipment and hardware for businesses and individuals; technical support services, namely, troubleshooting in
the nature of repair of computer equipment and hardware problems for businesses and individuals; technical support 
services with respect to computer equipment and hardware, namely, repair of computer equipment and hardware, for 
businesses and individuals.

Cl.42;Computer software consulting services, namely, consulting services with respect to software for businesses and 
individuals; technical support services, namely, troubleshooting of computer software problems for businesses and 
individuals; technical support services with respect to computer software, namely, repair of computer software for 
businesses and individuals; technical support services, namely, troubleshooting in the nature of diagnosing computer 
hardware and software problems for businesses and individuals; technical support services, namely, automated PC 
system monitoring and notification of related events and alerts; computer technical support services, namely, 24/7 
service desk/help desk services for operating systems and software; computer hardware consulting services, namely, 
consulting services with respect to configuration management, design, selection, implementation and use of computer 
equipment and hardware for businesses and individuals; computer hardware consulting services, namely, technological 
consulting services in the technology field of computer equipment and hardware for businesses and individuals; 
technical support services, namely, troubleshooting in the nature of diagnosing of computer equipment and hardware 
problems for businesses and individuals; computer technical support services, namely, 24/7 service desk/help desk 
services for PCs, mobile devices and peripherals.
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Priority claimed from 30/10/2015; Application No. : 86805565 ;United States of America 

3365383    15/04/2016
[International Registration No. : 1302592]
Google Inc.
1600 Amphiteatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business and business management consulting services; business creation services, namely, business 
consulting to start-ups; technology incubation services, namely, business consultation services in the fields of 
technology development, commercialization planning and strategic marketing; business development services.

Cl.36;Capital investment and financing services; business incubation services, namely, providing financing to 
freelancers, start-ups, existing businesses and non-profits.

Cl.41;Providing camps, classes, seminars, workshops, and training in the field of entrepreneurship.
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Priority claimed from 28/01/2016; Application No. : 302016000008933 ;Italy 

3365646    29/01/2016
[International Registration No. : 1302831]
POWERSOFT S.P.A.
Via E. Conti, 5 I-50018 SCANDICCI (FI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Soundbars; sound samplers; sound processors; sound projectors; sound recordings; sound mixers; sound 
amplifiers; sound alarms; sound cards; sounding lines; echo sounders; sound reinforcement apparatus; sound 
amplifying apparatus; mixing desks [sound]; sound mixing apparatus; sound reverberation units; sound locating 
apparatus; sound generation apparatus; strips (sound recording -); analogue sound modifiers; records [sound 
recordings]; sound amplifying receivers; multichannel sound processors; acoustic [sound] alarms; sound measuring 
apparatus; sound locating instruments; sound recording strips; acoustic sound alarms; digital sound processors; 
musical sound recordings; sound level meters; sound transmitting apparatus; sound reproducing apparatus; sound 
reproduction apparatus; sound recording apparatus; marine depth sounders; radio echo sounders; echo sounding 
devices; apparatus for amplifying sound; portable sound recording apparatus; portable sound reproducing apparatus; Hi-
Fi sound systems; apparatus for recording sound; downloadable musical sound recordings; sounding apparatus and 
machines; apparatus for recording of sound; electrical amplifiers for sound signals; apparatus for reproduction of sound; 
apparatus for transmission of sound; sound mixers with integrated amplifiers; sound and picture recording apparatus; 
series of musical sound recordings; apparatus for the processing of sound; sound alarms, other than for vehicles; boom 
poles for sound transmission apparatus; personal headphones for sound transmitting apparatuses; playing devices for 
sound and image carriers; recording devices for sound and image carriers; electronic sound pickups for guitars and 
basses; radio monitors for reproduction of sound and signals; electronic effect pedals for use with sound amplifiers; 
computer programs for editing images, sound and video; sound filters made of cloth, for radio apparatus; fibres for the 
transmission of sounds and images; cables for the transmission of sounds and images; electric cables for the 
transmission of sounds and images; computer software for creating and editing music and sounds; electronic audio 
signal processors for compensating sound distortion in speakers; central processing units for processing information, 
data, sound or images; amplifiers; electrical amplifiers; electroacoustic amplifiers; headphone amplifiers; digital 
amplifiers; electronic amplifiers; power amplifiers; audio amplifiers; integrated audio amplifiers; control amplifiers; signal 
amplifiers; musical instrument amplifiers; racks for amplifiers; audio players; audio digitisers; audio cable; audio 
apparatus; audio equipment; audio recordings; audio receivers; audio speakers; audiovisual instruments; audiovisual 
apparatus; audiovisual receivers; audio switching apparatus; audio mixing consoles; audio processing apparatus; digital 
audio servers; audio tape players; audio testing apparatus; audio recording apparatus; audio transmitter units; audio 
conference apparatus; car audio apparatus; audio electronic apparatus; audio frequency apparatus; audio cable 
connectors; speakers [audio equipment]; audio visual recordings; audio mixing apparatus; wireless audio speakers; 
digital audio recorders; audio mixing desks; digital audio players; audio dubbing apparatus; audio circuit boards; audio-
video receivers; audio speaker enclosures; audiovisual teaching apparatus; high fidelity audio apparatus; audio speakers 
for home; audio speakers for automobiles; multi-room audio devices; receivers (audio- and video-); audio visual teaching 
apparatus; power mixers [audio apparatus]; prerecorded digital audio tapes; audio and video receivers; signal processors 
for audio speakers; audio devices and radio receivers; audio/visual and photographic devices; tapes for bearing audio 
recordings; information technology and audiovisual equipment; security apparatus for processing audio signals; 
electronic units for transmitting audio signals; racks adapted to house audio apparatus; vibration dampeners for 
electronic audio equipment; graphic decoders for use with audio karaoke systems; software to control and improve audio 
equipment sound quality; power sources connected to audio apparatus for use in motor vehicles; computer software to 
enhance the audio-visual capabilities of multimedia applications; computer software for controlling the operation of audio 
and video devices; instruments for the reduction of noise in systems for recording audio signals; computer software to 
enhance the audio-visual capabilities of multimedia applications, namely, for the integration of text, audio, graphics, still 
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images and moving pictures; transducers; transducer energisers; transducer apparatus; piezoelectrical transducers; 
force transducers; measuring transducers; pressure transducers; torque transducers; linear transducers; ultrasonic 
transducers; electroacoustic transducers; high frequency transducers; electro-optic transducers; energy regulators; 
energy control devices; electric control devices for energy management; solar energy collectors for electricity generation; 
thermal energy measuring apparatus; photovoltaic apparatus for converting solar radiation to electrical energy; speakers; 
speakerphones; speaker switches; speaker enclosures; car speakers; monitor speakers; wireless speakers; portable 
speakers; loud speakers; speaker mounting brackets; pairable wireless speakers; public address speaker systems; 
speakers for computers; speakers for portable media players; warning loud speaker apparatus for mounting on the roof 
of emergency services vehicles; alarm systems; security alarm systems [other than for vehicles]; electric power units; 
power units [batteries]; electric power converters; power packs [transformers]; power distributors [electrical]; electronic 
power transformers; electronic power controllers; electronic power supplies; power line conditioners; power distributing 
boxes; switching power supply apparatus; mains power units (electric -); electrical power control apparatus; power 
controlling apparatus[electric]; AC/DC power supplies; electric power supply units; inverters for power supply; vibration 
exciters.
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Priority claimed from 15/04/2016; Application No. : 30 2016 103 513 ;Germany 

3365654    22/04/2016
[International Registration No. : 1302628]
Carl Mahr Holding GmbH
Carl-Mahr-Str. 1 37073 Göttingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Electro-optical measuring machines and instruments (other than for astronomy purposes), namely, interferometers,
optical 2D- and 3D-coordinate measuring devices based on area scanning, material inspection measuring devices based 
on scattered light, for use in the optical and high precision industry; accessories for electro-optical measuring machines 
and instruments, namely, measuring stands (vertical and horizontal), robot arms for 2D- and 3D- scanning of samples, 
mounts, positioning units, stages, optical and objective lenses, beam expanders, flats, spheres, optical filters, attenuation 
filters, reflectors and standard samples; computer programs to acquire interferograms under lab and shop floor 
conditions; computer programs to analyse interferograms namely programs for fringe, phase-shifting and carrier-fringe 
interferometers used all under lab and shop floor conditions; computer programs for aspherical surface measurements, 
namely programs to generate software references and to analyse interferograms; computer programs for material 
characterization, namely, for roughness and for identification classification of inhomogenities.

Cl.37;Installation, maintenance and repair of measuring machines and instruments.

Cl.41;Teaching, instruction services and practical training to use measuring machines and instruments.

Cl.42;Services of engineers and scientists in the scientific and technological field including technological consultancy, 
namely, calibration services, maintenance and updating of computer programs for measuring machines and instruments.
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Priority claimed from 11/11/2015; Application No. : 86816274 ;United States of America 

3365673    03/05/2016
[International Registration No. : 1303139]
skyTran, Inc.
Nasa Research Park Bldg. 14 Moffett Field CA 94035 United States of America

Proposed to be Used
IR DIVISION
Cl.12;Maglev track-bound vehicles.

Cl.39;Maglev track-bound transport services; magnetically driven transportation system services, namely, freight, 
cargo, and passenger transport; mass transit services for the general public; transportation services in the nature of 
leasing of vehicles and apparatus for maglev track-bound locomotion, namely, providing maglev track-bound vehicles 
and maglev tracks for others.
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Priority claimed from 29/10/2015; Application No. : 2015-104867 ;Japan 

3365957    30/03/2016
[International Registration No. : 1302059]
NOF CORPORATION
20-3, Ebisu 4-chome, Shibuya-ku Tokyo 150-6019 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use with ungluing preparations; chemical additives for use with hydrophilic agent; chemical 
additives for use with waterproofing chemical compositions; chemical additives for use with anti-fogging chemical 
agents; chemical additives for use with water repellents; chemical additives for use with anti-fouling chemical agents; 
chemical additives for use with synthetic rubber; chemical additives for use with elastomeric polymers; chemical 
additives for use with elastomer resins; chemical additives for use in manufacturing in polymer industry; chemical 
additives for use in manufacturing in petrochemical industry; chemical additives for use in manufacturing in plastic 
industry; chemical additives for use in manufacturing in adhesive industry; coating preparations as industrial chemicals, 
except paints; ungluing preparations; hydrophilic agents; waterproofing chemical compositions; anti-fogging chemical 
agents; water repellents; anti-fouling chemical agents; industrial chemicals for use with ungluing preparations; industrial 
chemicals for use with hydrophilic agent; industrial chemicals for use with waterproofing chemical compositions; 
industrial chemicals for use with anti-fogging chemical agents; industrial chemicals for use with water repellents; 
industrial chemicals for use with anti-fouling chemical agents; industrial chemicals for use in manufacturing in polymer 
industry; industrial chemicals for use in manufacturing in petrochemical industry; industrial chemicals for use in 
manufacturing in plastic industry; industrial chemicals for use in manufacturing in adhesive industry; Industrial 
chemicals.

Cl.2;Coating preparations having hydrophilizing properties used as paints; coating preparations having waterproofing 
properties used as paints; coating preparations having anti-fogging properties used as paints; coating preparations 
having water repellent properties used as paints; coating preparations having anti-fouling properties used as paints; 
coating compositions in the nature of paints for industrial applications.
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3365966    13/04/2016
[International Registration No. : 1303615]
Venus company to import, export and commercial agencies - Majid Ahmed Mohammed & Co.
41 Najib Rehany Street, al Azbakiya Cairo Egypt

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; materials for electricity mains [wires, cables], switchboards, switchboxes [electricity], cables electric.

Cl.11;Apparatus for lighting, lampshade holders, lanterns for lighting, electric lamps.
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3365968    12/04/2016
[International Registration No. : 1302557]
LEIDON AUSTRALIA PTY LTD
31 Parer St BURWOOD VIC 3125 Australia

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.
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Priority claimed from 26/10/2015; Application No. : 014733455 ;European Union 

3366036    18/04/2016
[International Registration No. : 1302155]
RENISHAW PLC
New Mills, Wotton-Under-Edge, Gloucestershire GL12 8JR United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Additive manufacturing machines; selective laser melting and sintering machines; rapid manufacturing and rapid 
prototyping machines for fabricating metal components; filters and filter housings for additive manufacturing machines.

Cl.40;Fabrication of metal components using additive manufacturing, rapid manufacturing, rapid prototyping, selective 
laser melting and selective laser sintering techniques.

Cl.42;Design of products for fabrication by additive manufacturing; design of additive manufacturing and rapid 
prototyping machines, selective laser melting and sintering machines and heating and melting apparatus.
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Priority claimed from 30/06/2015; Application No. : 4020150048277 ;Republic of Korea 

3366051    04/11/2015
[International Registration No. : 1302081]
KIM, Young Ki
(Pungyu-dong), 32, Chilsan-ro 387 beon-gil, Gimhae-si Gyeongsangnam-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.32;Fruit-based beverages; fruit juices; frozen fruit beverages; strawberry juice; preparations for making effervescent 
beverages; soda water; orange juice; preparations for making beverages; fruit powders for beverages; fruit syrups for 
beverages; beverages made from processed vegetables or fruits; soft drinks; aerated fruit juices; grape juice; mixed fruit 
juice; carrot juices; vegetable juices (beverages); tomato juice beverages; mineral water; waters (beverages); drinking 
water; beer; milk of almonds for beverage; mineral and aerated waters; fruit beverages; banana juice; non-alcoholic 
beverages; apple juices (beverages); aerated water; tomato juice; unfermented grape must.

Cl.43;Canteens; snack bar services; restaurants; buffet restaurants; snack-bars; chain restaurant services; providing 
information about restaurant services; cafes; cafeterias; fast-food restaurants; providing temporary accommodation; fruit 
and vegetable juice services.
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Priority claimed from 14/01/2016; Application No. : 015003262 ;European Union 

3366372    01/06/2016
[International Registration No. : 1303182]
Energy Brands sàrl
21, boulevard Grande Duchesse Charlotte L-1331 Luxembourg

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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3366942    30/03/2016
[International Registration No. : 1302955]
CÔNG TY TNHH QUÁ TRÚ'NG THÚY TINH
17th FI, REE Tower, 9 Doan Van Bo Street, District 4 Ho Chi Minh City 70000 Viet Nam

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.42;Design and development of computer hardware and software.
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Priority claimed from 15/07/2015; Application No. : 30 2015 046 624 ;Germany 

3368698    06/01/2016
[International Registration No. : 1302812]
Boehringer Ingelheim International GmbH
55218 Ingelheim Germany

Proposed to be Used
IR DIVISION
Cl.41;Providing of training in the field of medicine.

Cl.42;Scientific and technological services and research in the field of medicine.
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Priority claimed from 17/09/2015; Application No. : 014572028 ;European Union 

3370580    10/03/2016
[International Registration No. : 1302861]
GKN Automotive Limited
Ipsley House, Ipsley Church Lane Redditch, Worcestershire B98 OWR United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Devices for the transmission of power and parts thereof (except for land vehicles).

Cl.12;Devices for the transmission of power and parts thereof for land vehicles (except for railway vehicles, rolling 
stock for railways, trains or locomotives).
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Priority claimed from 26/02/2016; Application No. : 4252473 ;France 

3370586    27/04/2016
[International Registration No. : 1302456]
SCHNEIDER ELECTRIC INDUSTRIES SAS, Société par Actions Simplifiée
35 rue Joseph Monier F-92500 RUEIL-MALMAISON France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for transporting, conducting, switching, transforming, accumulating, regulating, 
filtering, measuring, signaling, monitoring or controlling electric current, namely circuit breakers, electric relays, 
protection relays, transformers, static converters, resistances, contactors, transducers, voltage surge protectors, electric 
connectors, power supplies, uninterrupted electric power supplies, electric batteries, chargers for batteries, 
programmable logic controllers, electric control boards, electric control panels, electric distribution panels, boxes and 
cabinets for containing electrical equipment, electric detectors, electric apparatus with a communication interface for 
connection to a wired or wireless communication network, or to a communication bus, software for checking, control, 
monitoring, maintenance and remote diagnosis of electrical equipment.

Cl.11;Apparatus for lighting, heating, cooling, humidifying, ventilation and air conditioning for electrical equipment.
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3370608    02/06/2016
[International Registration No. : 1303187]
Halewood International Streams of Whiskey Limited
The Sovereign Distillery, Wilson Road, Huyton Business Park Liverpool L36 6AD United Kingdom

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers); spirits; whiskey.
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Priority claimed from 27/10/2015; Application No. : 685836 ;Switzerland 

3370612    30/03/2016
[International Registration No. : 1302282]
Marinos KONSTANTAKATOS 
P.O. Box 52653 GR-145 04 Attiki, Drosia GR

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats; all the aforesaid goods are from Greece.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice for refreshment; all the aforesaid goods are from Greece.

Cl.31;Grains and agricultural, horticultural and forestry products, not included in other classes; fresh fruits and 
vegetables; seeds; natural plants and flowers; malt; all the aforesaid goods are from Greece.
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3370637    25/01/2016
[International Registration No. : 1302269]
Opentrends Solucions i Sistemes, S.L.
Carrer Veneçuela, 105 E-08019 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.9;Software recorded on magnetic media or downloaded from a remote computer network, computer programs used 
for facilitating access to technological and computer development environments that help incorporate new trends in 
patterns for computer engineering, management, development and design.

Cl.38;Telecommunication services via global computer networks relating to services for research, development, 
technology and computer implementation.

Cl.42;Technological engineering services, architectural services, design, development and implementation of computer 
programs and systems, technological consultancy and studies relating to computer systems.
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3370720    27/04/2016
[International Registration No. : 1302455]
Joint Stock Company "BIOCAD"
Svyazi st., bld. 34, liter A, p. Strelna RU-198515 Saint Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; dietetic food and substances adapted for
medical use.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software in the field of biotechnology.
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3370725    02/03/2016
[International Registration No. : 1302664]
FRANCO ROSSI S.R.L.
Via Mura Castellane, 3/A I-50058 SIGNA (FI) Italy

Proposed to be Used
IR DIVISION
Cl.23;Threads for textile use; knitting yarn.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 24/06/2015; Application No. : UK00003114730 ;United Kingdom 

3371276    23/12/2015
[International Registration No. : 1302806]
IHOD LIMITED
Suite 29, Forum House, Stirling Road Chichester PO19 7DN United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; hydrogen; chemicals for use in generating hydrogen.

Cl.4;Fuels; gas fuels; fuels in liquid form; fuels for generating hydrogen; hydrogen fuels.

Cl.7;Generators of electricity; mobile electric power generators; portable electric power generators; engines for the 
generation of electricity; parts and fittings for all the aforesaid goods.

Cl.9;Fuel cells; fuel cells powered by hydrogen; parts and fittings for all the aforesaid goods.

Cl.11;Chemical apparatus for the generation of hydrogen; combustion installations for fuels; heating installations for 
use with gaseous fuels; heating installations; heating apparatus for gaseous fuels; parts and fittings for all the aforesaid 
goods.

Cl.40;Generation of electricity; generation of electricity by combustion of hydrogen.
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Priority claimed from 20/11/2015; Application No. : 014817671 ;European Union 

3371297    21/04/2016
[International Registration No. : 1303128]
Promat GmbH
Scheifenkamp 16 40878 Ratingen Germany

Proposed to be Used
IR DIVISION
Cl.17;Insulating and damping materials; fireproof materials for high-temperature insulation; insulating and damping 
boards and mats.

Cl.19;Building and construction materials and elements, not of metal; pipes, and fittings therefor, not of metal.
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3377415    25/04/2016
[International Registration No. : 1303115]
Gloth, Frederic
Splittweg 25 26125 Oldenburg Germany
Gloth, Philipp
Splittweg 25 26125 Oldenburg Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, precious stones; horological and chronometric instruments; cuff links, tie pins; bracelets; earrings; 
watchstraps; key rings [trinkets or fobs].

Cl.18;Leather and imitation leather goods made thereof, key cases, casual bags, purses, document wallets, bags and 
lashes; trunks and travelling bags; umbrellas, big umbrellas and walking sticks.

Cl.25;Clothing, footwear, headgear; pocket squares; scarves; head scarves; bow ties; ties; waist belts; shirts; kerchiefs 
for clothing purposes.

Cl.35;Wholesaling and retailing, including via the internet, of jewellery, clocks and watches, leatherware, namely leather 
straps and purses, trunks and travelling bags and clothing, footwear and headgear.
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Priority claimed from 07/10/2015; Application No. : 40201517470T ;Singapore 

3377609    07/04/2016
[International Registration No. : 1303497]
Sun Electric Pte Ltd
3 Church Street, 25-01 Samsung Hub Singapore 049483 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for managing energy supplies; electrical apparatus (other than generators) for use in energy supply; 
solar collectors for electricity generation; solar energy collectors for electricity generation; solar energy operating 
apparatus; software for hosting a computer network site, such as a web site, for managing and/or pricing, and/or auditing 
energy supplies, software for hosting a computer network site, such as a web site, for managing and/or pricing, and/or 
auditing energy supplies customer accounts.

Cl.39;Electricity distributing; electricity distribution; distributing of electricity; distribution of electricity.

Cl.42;Hosting a computer network site, such as a web site, for publishing data relating to managing and/or pricing 
and/or auditing energy supplies, hosting a computer network site, such as a web site, for publishing data relating to 
managing and/or pricing and/or auditing energy supplies customer accounts.
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Priority claimed from 04/02/2016; Application No. : 86897396 ;United States of America 

3377643    09/05/2016
[International Registration No. : 1303506]
Payoneer Inc.
150 West 30th Street, Suite 500 New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Financial services cards, namely, encoded debit cards and encoded stored value cards.

Cl.36;Financial services, namely, providing business-to-business monetary payment transaction services by acting as 
an online intermediary for customers by providing payment options for commercial transactions; providing electronic 
funds and currency transfer services, including the conversion of currencies; electronic payment services involving 
electronic processing and subsequent transmission of bill payment data; payment collection services, namely, acting as 
an intermediary for the collection of payments for customers; providing debit card services; providing stored value card 
services, namely, processing electronic payments made through and to such stored value cards; providing electronic 
payment services, namely, processing electronic payments from a customer and transferring such payments to a 
receiving party's bank account; providing online accounts through which customers may direct payments into or make 
payments or withdrawals from such accounts, and may otherwise manage and track their payments balances.
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Priority claimed from 08/10/2015; Application No. : M1502734 ;Hungary 

3378146    23/02/2016
[International Registration No. : 1303584]
MONTEI CONSULTING INC.
Pasea Estate, Road Town Tortola

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring preparations; soaps; perfumery; essential oils; cosmetics; toiletries; cosmetic 
preparation for bath; tissues impregnated with cosmetic preparations; hair care preparations; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic foods and 
substances adapted for medical or veterinary use, foods for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.
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Priority claimed from 29/05/2015; Application No. : 2015-051021 ;Japan 

3378591    27/11/2015
[International Registration No. : 1303200]
Hitachi Systems, Ltd.
1-2-1 Osaki, Shinagawa-ku Tokyo 141-8672 Japan

Proposed to be Used
IR DIVISION
Cl.9;Power distribution or control machines and apparatus; rotary converters; phase modifiers; electric wires and 
cables; telecommunication machines and apparatus; electronic machines, apparatus and their parts; computer programs 
downloadable from computer network; computer programs.

Cl.35;Advertising and publicity services; business management analysis or business consultancy; marketing research; 
providing information concerning commercial sales; business management of hotels; providing information concerning 
preparation or auditing of financial statements; document reproduction; office functions, namely filing, in particular 
documents or magnetic tape; providing business assistance to others in the operation of data processing apparatus 
namely, computers, typewriters, telex machines and other similar office machines; business administration relating to 
document forwarding in the field of delivery services; invoicing; business management of telemarketing center; business 
administration relating to the processing of credit card applications; business management analysis or business 
consultancy of marketing.

Cl.37;General building construction works; joinery; upholstering; plumbing; machinery installation; electrical 
installation services; telecommunication wiring; thermal insulating for buildings; operation and maintenance of building 
equipment; repair or maintenance of office machines and equipment; repair or maintenance of electronic machines and 
apparatus; repair or maintenance of telecommunication machines and apparatus.

Cl.38;Mobile telephone communications; telex services; communications by computer terminals; communications by 
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telegrams; communications by telephone; facsimile transmission; paging services; television broadcasting; cable 
television broadcasting; radio broadcasting; news agencies; rental of telecommunication equipment including telephones 
and facsimile apparatus.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; services of reference libraries for literature and 
documentary records; production of radio or television programs; production of videotape film in the field of education, 
culture, entertainment or sports (not for movies or television programs and not for advertising or publicity); rental of 
television sets; rental of radio sets; rental of records or sound-recorded magnetic tapes; rental of image-recorded 
magnetic tapes.

Cl.42;Architectural design; surveying; designing of machines, apparatus, instruments (including their parts) or systems
composed of such machines, apparatus and instruments; designing; computer software design, computer programming, 
or maintenance of computer software; technological advice relating to computers, automobiles and industrial machines; 
research on building construction or city planning; testing or research on prevention of pollution; testing or research on 
electricity; testing or research on civil engineering; rental of computers; providing computer programs in data networks; 
monitoring of e-mails by computer programs; providing computer programs for discriminating virus infected mails; 
setting up, installation and upgrading (function enhancement and addition) of computer programs; providing information 
relating to the setting up, installation and upgrading (function enhancement and addition) of computer programs; rental of 
computer programs via communication lines; providing application software on a server computer via Internet; 
monitoring and analysis of computer systems and network systems and consultancy related thereto; monitoring, 
research and analysis of failures of computer systems and network systems and consultancy related thereto; remote 
monitoring and analysis of communication network systems.
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3378600    04/05/2016
[International Registration No. : 1303513]
ENZO DEGLI ANGIUONI S.p.A.
Via General Fara, 26 I-20030 BIRAGO DI LENTATE SUL SEVESO (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furnishings of textile or covered in textile such as armchairs, chairs, divans, upholstered beds and cushions.

Cl.24;Furnishings of textile or covered in textile such as curtains and wall hangings.
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Priority claimed from 11/05/2015; Application No. : 014050389 ;European Union 

3378603    06/11/2015
[International Registration No. : 1303199]
European Molecular Biology Laboratory
Meyerhofstr. 1, Postfach 10.2209 69012 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer networking and data communications equipment; computer components and parts; computers and 
computer hardware; data storage devices; audio/visual and photographic devices; apparatus and instruments for 
accumulating and storing electricity; apparatus and instruments for controlling electricity; computer software 
applications, downloadable; computer programs, downloadable; computer software, recorded; teaching apparatus; 
nautical apparatus and instruments; measuring apparatus; apparatus and instruments for weighing; optical devices, 
enhancers and correctors; cinematographic apparatus; cameras; surveying instruments; scientific apparatus and 
instruments.

Cl.38;Telecommunications; providing access to databases; rental of access time to global computer networks; 
communications by computer terminals; providing online forums; transmission of digital files; communications by fiber 
optic networks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development; biotechnology 
research; chemical research; contract research, namely, scientific research for others; scientific research; laboratory 
research; scientific laboratory services; laboratory testing services; chemical analysis; technological research; technical 
consultancy in connection with technology transfer; biological research; cloud computing; clinical trials; scientific 
research; software as a service; bacteriological research; chemical research; cosmetic research; geological research; 
maintenance of computer software; research in the field of environmental protection.
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Priority claimed from 21/10/2015; Application No. : 30 2015 107 121 ;Germany 

3378639    15/04/2016
[International Registration No. : 1303233]
W. Köpp GmbH & Co. KG
Hergelsbendenstraße 20 52080 Aachen Germany

Proposed to be Used
IR DIVISION
Cl.11;Filters (parts of household or industrial installations), filters and filtering equipment in particular for gases, liquids
or fluids, as well as installations made of the aforementioned devices and parts thereof, included in class 11.

Cl.17;Goods [semi-finished goods and goods for thermal or electrical insulation], included in class 17, made of 
homogeneous, cellular and porous materials, in particular made of rubber, foam rubber, gum, polyethylene, cellular 
polyethylene, sponge rubber, foam silicone, sponge gum, soft rubber, polyurethane foam, foamed material, in particular in
the form of blocks, plates, sheets, stripes, profiles, punched, stamped, formed and milled parts; plates for acoustic 
insulation; filter material [semi-finished products of plastic or foam material]; sealings, namely sealings applied in situ 
(FIPFG "formed in place foam gasket"-sealings).

Cl.40;Material processing, namely contract manufacturing for third parties of blocks, plates, sheets, strips, profiles, 
punched, stamped, formed and milled parts of homogeneous, cellular and porous materials, in particular of rubber, foam 
rubber, gum, polyethylene, cellular polyethylene, foam rubber, foam silicone, sponge rubber, soft rubber, PU foam and 
foamed material, of plates for acoustic insulation, of filtration products [semi- finished products of plastic or foam 
material] and of sealings, namely sealings applied in situ (FIPFG "formed in place foam gasket"-sealings).

Cl.42;Services of an engineer and technician, namely technical consultancy referring to the use and the development of 
homogeneous, cellular and porous materials; services of an engineer and technician in the field of filtration technology, 
included in class 42.
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Priority claimed from 01/12/2015; Application No. : M 201521914 ;Ukraine 

3378698    25/04/2016
[International Registration No. : 1303236]
Kulyk Oleg Yevgenovych; Kulyk Yurii Yevgenovych
40 Chokolivskyi bulv., apt. 171 Kyiv 03087 Ukraine

Proposed to be Used
IR DIVISION
Cl.10;Air cushions for medical purposes; air pillows for medical purposes; armchairs for medical or dental purposes; 
bandages for joints, anatomical bandages; bed vibrators; beds, specially made for medical purposes; cushions for 
medical purposes; dentists' armchairs; furniture especially made for medical purposes; air mattresses, for medical 
purposes; hernia bandages; knee bandages, orthopedic; hydrostatic beds for medical purposes; orthopedic articles; 
orthopedic belts; orthopedic footwear; orthopedic pillows; orthopedic soles; pads [pouches] for preventing pressure 
sores on patient bodies; pillows for sitting and all other means for preventing of curvature of the spine for medical 
purposes; soporific pillows for insomnia.

Cl.12;Headrests for vehicle seats; saddle covers for bicycles or motorcycles; saddles for bicycles, cycles or 
motorcycles; safety seats for children, for vehicles; seat covers for vehicles; vehicle seats.

Cl.20;Air cushions, not for medical purposes; air mattresses, not for medical purposes; air pillows, not for medical 
purposes; armchairs; baby changing mats; bamboo; bassinettes; beds for household pets; beds; bedsteads of wood; 
benches [furniture]; bolsters; chairs [seats]; cushions; deck chairs; divans; easy chairs; stools; hairdressers' chairs; 
head-rests [furniture]; high chairs for babies; hospital beds; hydrostatic beds, not for medical purposes; infant walkers; 
inflatable furniture; massage tables; mats for infant playpens; mattresses; office furniture; pillows; playpens for babies; 
rattan; school furniture; seats of metal; signboards of wood or plastics; sleeping mats; straw mattress; trolleys [furniture].

5017



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

3378730    13/04/2016
[International Registration No. : 1303524]
CANDURE SERVICES LTD
86-90 Paul Street London EC2A 4NE United Kingdom
Amroe Ltd
8 Alverstone Road London E12 5NJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Nail clippers; nail clippers, electric or non-electric; hairdressing scissors; hair cutting scissors; manicure 
implements; manicure sets; manicure and pedicure tools; cases for manicure instruments; nail buffers for use in 
manicure; table cutlery [knives, forks and spoons]; food preparation implements, kitchen knives and cutlery; disposable 
razors; safety razors; straight razors; Japanese razors; cases for razors; cases adapted for razors; nail files; nail files, 
electric; nail files, non-electric; electric nail files; nail scissors; nail nippers; nail nippers [hand tools]; scissor holders; 
sewing scissors; embroidery scissors; cuticle scissors; scissors for children; needle work scissors; scissors for 
household use; scissors for kitchen use; nail buffers, electric or non-electric; pedicure sets; pedicure implements; 
pedicure implements [hand tools]; emery files; cuticle nippers.

Cl.10;Medical scissors; surgical scissors; surgical instruments; surgical cutting instruments; shears [surgical 
instruments]; surgical instruments and apparatus; surgical devices and instruments; surgical apparatus and instruments; 
cases fitted for surgical instruments; trays for holding surgical instruments; surgical instruments for use in orthopedic 
surgery; surgical instruments for use in spinal surgery; dental instruments; dental apparatus and instruments; prosthetic 
instruments for dental purposes; instruments for applying dental filling; filling instruments for dental purposes; dental 
moulding devices; ultrasonic diagnostic instruments for dental use; veterinary apparatus and instruments; trays for 
holding veterinary instruments; medical and veterinary apparatus and instruments; orthopaedic instruments; otoscopes; 
specula for otoscopes.
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Priority claimed from 13/11/2015; Application No. : 30 2015 107 857 ;Germany 

3378732    07/04/2016
[International Registration No. : 1303500]
Seibo LLC
425 Via Corta 3rd Floor, Palos Verdes Estates CA 90274 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Building construction; construction project management services [building construction supervision services for 
building projects]; installation of trade fair and exhibition stands.

Cl.42;Scientific and technological services and research and design relating thereto; Industrial analysis and research 
services; design and development of computer hardware and software; technical planning, consulting and project 
management in the field of light engineering; design services for exhibitions; design of exhibition stands; engineering 
project management services; design of lighting systems.

Cl.43;Services for providing food and drink; temporary accommodation; event facilities and temporary office and 
meeting facilities; providing fair and exhibition facilities.
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Priority claimed from 27/08/2015; Application No. : 1316053 ;Benelux 

3378733    26/02/2016
[International Registration No. : 1303274]
SPGPrints B.V.
Raamstraat 3 NL-5831 AT BOXMEER

Proposed to be Used
IR DIVISION
Cl.2;Printing inks; ink for leather; engraving ink; inks for photocopiers; ink toner cartridges for computer printers; filled 
toner cartridges for laser printers; filled toner cartridges for ink-jet printers.

Cl.7;Industrial printing machines, including mechanical printers [machines], printing machines for printing on 
substrates of goods and ink jet printing machines; printing equipment, including screen-printing machines and rotating 
screen-printing machines; rotating screen-printing machines for printing on textiles; textile machines; textile printing 
machines; machines and their textile components; control devices for printing machines (motors and engines), including 
for screen-printing machines and rotating screen-printing machines; printing plates and printing rollers (parts of 
machines); presses; printing plates and pressure rollers (machine parts); printing rollers (for machines); digital printing 
machines; parts for the aforesaid machines, including printing heads, ink-jet printing heads, printing bars, control 
devices.
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Priority claimed from 12/11/2015; Application No. : VA2015 02864 ;Denmark 

3378734    15/04/2016
[International Registration No. : 1303503]
Coloplast A/S
Holtedam 1 DK-3050 Humlebaek Denmark

Proposed to be Used
IR DIVISION
Cl.5;Plasters, materials for dressings; anti-inflammatory analgesic plasters; surgical plasters; adhesive plasters; 
dressings for wounds; surgical and medical dressings; sterile dressings; wound dressings.

Cl.41;Teaching services in relation to wound care; education and training services in relation to wound care.

Cl.44;Medical services; advisory services relating to health care; providing health care information by telephone and 
the internet.
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Priority claimed from 09/11/2015; Application No. : 014774401 ;European Union 

3378736    06/05/2016
[International Registration No. : 1303526]
DANOBAT, S.COOP.
Arriaga Kalea, 21 E-20870 ELGOIBAR (GUIPUZCOA) Spain

Proposed to be Used
IR DIVISION
Cl.7;Machines for composite material application.

Cl.40;Information services relating to composite material treatment; treatment and transformation of composite 
materials.

Cl.42;Engineering services in the field of composite material application technology; advice provided by experts 
relating to composite material application technology; advice in connection with composite material application 
technology; technical consultancy relating to composite material application technology; provision of information relating 
to composite material application technology; scientific and technological services, as well as research and design 
related thereto; industrial analysis and research services; design and development of computer hardware and software.
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Priority claimed from 21/07/2015; Application No. : 154198013 ;France 

3378775    15/01/2016
[International Registration No. : 1303491]
BUREAU VERITAS
67-71 boulevard du Château F-92200 Neuilly-sur-Seine France

Proposed to be Used
IR DIVISION
Cl.42;Evaluation, technical audit, certification of systems, products, process and services such as management 
systems, digital data management systems, tangible assets, intangible assets, industrial equipment, consumer goods, 
commodities, environmental and social impact; surveying (engineering services); technical consulting in projects, 
especially industrial, agricultural and computer-related for evaluation and diagnostic purposes and for assistance for 
private and public companies; technical advice and assistance in implementing Internet and intranet networks; 
consultancy, research and participation in the development of standards and reference documents; design and 
programming of computer software for monitoring, inspection, calculating and maintenance of hardware bases, design of 
structures on all media; design and programming of digital media for monitoring and surveillance manuals for national 
and international legislative, technical and regulatory provisions, transfer (provision) of technical know-how, licensing of 
use of computer software for the monitoring, inspection, calculating, maintenance of hardware bases, design of 
structures on all media; establishment, design (development) of technical, administrative and regulatory data banks and 
databases; provision of technicians, engineers and computer technicians for companies; implementation (programming) 
of Internet and intranet networks; all these services relating especially to administrations or privately to the following 
business areas: testing laboratories and chemical, physical, mechanical and electric testing of all materials, machines, 
products, textiles, consumer goods, toys and various materials, and inspection, quality assessment, classification, advice 
relating to the field of telecommunications, ships, aircraft and spacecraft, railway equipment, civil engineering machinery, 
lifting apparatus, equipment for power plants, hydraulic and thermal plants, equipment for oil drilling, equipment for 
nuclear installations and these installations themselves, building and civil engineering constructions, floors, transport of 
goods and/or persons, production and transport of energy; all technical auditing services, namely surveying, testing, 
certification, analysis, inspection, monitoring, evaluation, diagnostics, all these services in connection with safety, 
protection, availability, performance, use of information systems, websites, applications, software, connected objects, 
mobile devices, computers and more generally all types of digital or computer goods in the field of new information 
technologies and communication and all transaction-related services such as on-line payment services and banking 
services; design, development, preventive, ongoing, corrective maintenance of software, software packages, applications 
(software), databases, websites, works (engineering works).

Cl.45;Licensing of digital media for monitoring and surveillance manuals for national and technical provisions.
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Priority claimed from 18/09/2015; Application No. : 1945 2015 ;Slovakia 

3379097    11/03/2016
[International Registration No. : 1303619]
vectary a. s.
Oskorusová 11 SK-841 02 Bratislava Slovakia

Proposed to be Used
IR DIVISION
Cl.7;3D printers; robots (machines).

Cl.9;Electrical installations for the remote control of industrial operations; computers; recorded computer programs; 
teaching apparatus; software (recorded programs); interfaces (for computers); computer peripherals; printers for use with 
computers; readers (data processing equipment); scanners (data processing equipment); computer programs 
(downloadable software); downloadable computer software applications; computer hardware.

Cl.42;Industrial design; packaging design services; programming for computers; software development (design); 
updating of software; consultancy in the design and development of computers; graphic arts design services; rental of 
computer software; styling (industrial design); creation and maintenance of web sites for others; hosting of computer 
sites (web sites); duplication of computer programs; conversion of data or documents from physical to electronic media; 
software installation; conversion of computer programs and data, other than physical conversion; software consultancy; 
software as a service (SaaS); off-site data backup; electronic data storage; information relating to information technology 
and programming by means of websites; cloud computing; outsourced services relating to information technology; 
information technology consultancy services.
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Priority claimed from 15/01/2016; Application No. : 687235 ;Switzerland 

3379159    28/04/2016
[International Registration No. : 1303326]
Icewater AG
Steinenberg 19 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.35;Commercial business management, marketing.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.
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Priority claimed from 14/03/2016; Application No. : m201605077 ;Ukraine 

3379164    13/04/2016
[International Registration No. : 1303703]
FRONTECH SALES LLP
5 Jupiter House, Calleva Park Aldermaston, Berkshire RG7 8NN United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Agates; alarm clocks; alloys of precious metal; amulets; anchors (clock- and watchmaking); atomic clocks; 
badges of precious metal; barrels (clock- and watchmaking); beads for making jewellery; boxes of precious metal; 
bracelets (jewellery); brooches (jewellery); busts of precious metal; cabochons for making jewellery; chains (jewellery); 
charms (jewellery); chronographs; chronometers; chronometric instruments; chronoscopes; clasps for jewellery; clock 
hands; clock cases; clocks; clocks and watches, electric; clockworks; cloisonné jewellery; coins; control clocks (master 
clocks); copper tokens; cuff links; dials (clock- and watchmaking); diamonds; earrings; figurines of precious metal; gold, 
unwrought or beaten; gold thread (jewellery); hat ornaments of precious metal; ingots of precious metals; iridium; ivory 
jewellery; jet, unwrought or semi-wrought; jewellery of yellow amber; jewellery; jewellery boxes; jewellery findings; 
jewellery rolls; key rings (trinkets or fobs); lockets (jewellery); medals; movements for clocks and watches; necklaces 
(jewellery); olivine; ornamental pins; ornaments of jet; ornaments (jewellery); osmium; palladium; paste jewellery 
(costume jewelry); pearls made of ambroid; pearls (jewellery); pendulums (clock- and watchmaking); pins (jewellery); 
platinum (metal); precious metals, unwrought or semi-wrought; precious stones; presentation boxes for watches; 
presentation boxes for jewellery; rhodium; rings (jewellery); ruthenium; semi-precious stones; shoe ornaments of 
precious metal; silver thread (jewellery); silver, unwrought or beaten; spinel (precious stones); split rings of precious 
metal for keys; spun silver (silver wire); statues of precious metal; stopwatches; sundials; threads of precious metal 
(jewellery); tie clips; tie pins; watch bands; watch chains; watch springs; watch glasses; watch cases (parts of watches); 
watch hands; watches; works of art of precious metal; wristwatches.

Cl.35;Administration of frequent flyer programs; administration of consumer loyalty programs; administrative 
processing of purchase orders; advertising; rental of advertising space; advertising by mail order; rental of advertising 
time on communication media; production of advertising films; appointment reminder services (office functions); 
auctioneering; bill-posting; book-keeping; business management assistance; business inquiries; business auditing; 
business management and organization consultancy; business management consultancy; business efficiency expert 
services; business appraisals; business investigations; business organization consultancy; business research; advisory 
services for business management; professional business consultancy; business information; business management of 
hotels; business management of performing artists; business management of sports people; business management for 
freelance service providers; providing business information via a web site; business management of reimbursement 
programmes for others; commercial information agency services; commercial or industrial management assistance; 
commercial information and advice for consumers (consumer advice shop); commercial administration of the licensing of 
the goods and services of others; provision of commercial and business contact information; commercial intermediation 
services; compilation of information into computer databases; compilation of statistics; computerized file management; 
cost price analysis; demonstration of goods; design of advertising materials; direct mail advertising; dissemination of 
advertising matter; distribution of samples; document reproduction; drawing up of statements of accounts; economic 
forecasting; employment agency services; invoicing; layout services for advertising purposes; market studies; marketing 
research; marketing; negotiation and conclusion of commercial transactions for third parties; news clipping services; 
arranging newspaper subscriptions for others; on-line advertising on a computer network; provision of an on-line 
marketplace for buyers and sellers of goods and services; opinion polling; organization of exhibitions for commercial or 
advertising purposes; organization of trade fairs for commercial or advertising purposes; organization of fashion shows 
for promotional purposes; outsourced administrative management for companies; outsourcing services (business 
assistance); pay per click advertising; payroll preparation; personnel management consultancy; personnel recruitment; 
presentation of goods on communication media, for retail purposes; price comparison services; procurement services for 
others (purchasing goods and services for other businesses); psychological testing for the selection of personnel; 
publication of publicity texts; publicity material rental; radio advertising; relocation services for businesses; sales 
promotion for others; rental of sales stands; scriptwriting for advertising purposes; search engine optimization for sales 
promotion; shop window dressing; shorthand; sponsorship search; arranging subscriptions to telecommunication 
services for others; systemization of information into computer databases; tax preparation; telemarketing services; 
television advertising; transcription of communications (office functions); typing; updating of advertising material; 
updating and maintenance of data in computer databases; rental of vending machines; web site traffic optimization; web 
indexing for commercial or advertising purposes; word processing; writing of publicity texts; writing of curriculum vitae 
for others.
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Priority claimed from 28/01/2016; Application No. : 86890203 ;United States of America 

3379165    27/05/2016
[International Registration No. : 1303710]
International Automotive Oversight Bureau
Suite 320, 26200 Lahser Road Southfield MI 48033 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic downloadable publications, namely, electronic standards documents that provide uniform requirements, 
practices and methods for quality assurance in automotive design, development, production, installation and servicing.

Cl.16;Publications, namely, printed standards documents that provide uniform requirements, practices and methods for
quality assurance in automotive design, development, production, installation and servicing.

Cl.41;Providing on-line non-downloadable publications, namely, electronic standards documents that provide uniform 
requirements, practices and methods for quality assurance in automotive design, development, production, installation 
and servicing.
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Priority claimed from 11/08/2015; Application No. : UK00003121765 ;United Kingdom 

3379166    11/02/2016
[International Registration No. : 1303716]
Flight Path IP Limited
2 Lyttleton Court, Birmingham Street Halesown, West Midlands B63 3HN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and 
teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic
data carriers, recording discs; mechanisms for coin-operated apparatus; calculating machines, data processing 
equipment and computers; CDs; DVDs; MP3s; compact discs; cassettes; pre-recorded and blank digital recording media; 
apparatus and instruments, all for recording, reproducing, storing and processing sound and/or video and/or data; pre-
recorded DVDs; downloadable music and image files; downloadable ringtones for mobile phones; downloadable 
electronic publications; downloadable publications and instructional teaching materials in electronic form supplied online 
from a database or from facilities provided on the Internet or other networks (including websites); audio and video shorts 
in the nature of downloadable recordings; pre-recorded audio, video, text and graphics, all downloadable via the internet; 
downloadable screensaver software for use on personal computers; sleeves for laptops; headphones; magnetic, optical 
or electronic membership cards; eyewear and sunglasses; teaching and instructional equipment; mobile 
telecommunication apparatus; mouse mats; magnets; batteries; mobile telephone covers, mobile telephone cases; 
magnetic cards; encoded cards; parts and fittings for all of the aforesaid goods; none of the aforesaid being related to 
computer games programs or computer games software.

Cl.25;Clothing; footwear; headgear.

Cl.28;Darts; dart board cabinets; dart boards; dart flights; dart games; dart mats; dart points; dart shafts; dart 
sharpeners; dart wallets; dart board surrounds; parts and fittings for all of the aforesaid goods; none of the aforesaid 
being handheld computer games equipment or video games machines.
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Cl.38;Telecommunications; providing online forums; providing internet chat rooms; providing forums or chat rooms for
social networking; electronic bulletin board services; electronic mail services; providing access to computer, electronic 
and online databases; providing online forums for communication on topics of general interest; providing online 
communications links which transfer web site users to other local and global web pages; providing access to third party 
web sites via a universal login; computer aided transmission of messages and/or images; transmission/sending of news; 
transmission of video, audio and data content, short videos and TV series; distribution of video content on the internet, 
cable television or other broadcasting methods; broadcasting services; chatroom services for the posting of videos, 
images, publications and sound files on social media; chatroom services for the provision of information via social 
media; audio, text, video and multimedia broadcasting services over computer and electronic communications networks, 
namely uploading, posting, displaying, tagging and electronically transmitting data, audio, and video; providing access to 
computer databases in the fields of entertainment and education; providing access to computer databases in the field of 
social networking; providing telecommunication facilities that enable the sharing of blogs, photos, videos, podcasts, and 
other audio-visual materials; providing telecommunication facilities that enable the creation and updating of personal 
electronic web pages featuring user-provided content; advisory, consultancy and information services relating to all the 
aforesaid services; none of the aforesaid being related to computer games programs or computer games software.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; educational and entertainment 
services in relation to sport, food and drink; arranging and conducting workshops in relation to sport, food and drink; 
organisation of sporting events; organisation of food and drink tasting events for entertainment and educational 
purposes; organisation of sporting competitions; timing and scoring of sports events; production of radio and television 
programmes; production of video, audio and image recordings on video tapes, compact disks, DVD disks; provision and 
arrangement of entertainment, leisure, cultural and sporting activities including provision of facilities therefore; film 
production services; arranging, conducting and organisation of conferences, exhibitions, events, parties, lectures, 
seminars, symposia and talks; publication of printed and online content; interactive education and entertainment 
services; news reporting services; provision of musical events; presentation of live performances; ticket reservations 
services for cultural, educational, entertainment and sporting events; vocational guidance (educational or training 
advice); advice, consultancy and information services relating to all of the aforesaid services; none of the aforesaid being 
the provision of computer games online or via mobile telephone communication or the provision of information relating to 
computer games or the development of computer games.

Cl.43;Services for providing food and drink; temporary accommodation; café, restaurant and bar services; catering 
services; provision of food and drink to eat-in and takeaway; temporary room hire; advisory, consultancy and information 
services relating to all the aforesaid services.

Cl.45;Social networking services; facilitating social networking; advice, consultancy and information services relating 
to all of the aforesaid services.
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3379170    11/12/2014
[International Registration No. : 1303717]
Neumann & Müller GmbH & Co. KG
Zeppelinstrasse 126 73730 Esslingen am Neckar Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic devices and installations for events technology, in particular for audio technology, 
projection technology and imaging and stage technology; devices for recording, transmitting, distributing and 
reproducing audio, images, data and information; devices for film and video technology, in particular image and video 
projectors and display surfaces for reproducing images, video, films and data, projector boxes, monitors, projector 
screens and screens of any size; cameras, in particular film or video cameras and accessories for camera technology 
(included in this class); devices for public address systems and/or audio technology and/or audiovisual technology, in 
particular mixing desks, loudspeakers, media players, wireless transmission systems; devices for conference technology;
devices for pyrotechnics (included in this class); devices for power distribution; dimmers and dimmer systems; lenses for 
spotlights or lights.

Cl.11;Devices for lighting technology, in particular lighting devices and apparatuses and lighting systems, spotlights, 
lights, lighting control desks; special effects devices, in particular fog machines, fans and wind machines, namely 
ventilators and electrical ventilators.

Cl.37;Carrying out the installation and construction of stage platform structures and in particular mobile stage platform 
structures including crossbeams and scaffolding for anchoring, and of devices for video technology, audio technology 
and/or lighting technology, of devices for lighting technology including lighting systems, of devices for audio technology 
including public address devices and systems, and of devices for video and audiovisual technology; rental of scaffolding 
for anchoring devices for video technology, audio technology and/or lighting technology.

Cl.41;Arranging and conducting of public or private events or company events, conferences, congresses, shows, 
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galas, concerts, theatre productions and exhibitions for cultural, entertainment or educational purposes and for 
informational purposes; production of live performances and production of video and sound recordings; arranging and 
conducting of video conferences; rental of stage platform structures and in particular mobile stage platform structures, 
including crossbeams; rental of lighting apparatus for theatrical sets or television studios; rental of devices for audio 
technology including public address devices and systems; rental of devices for video and audiovisual technology.

Cl.43;Rental of apparatus for lighting technology including lighting systems or for corporate events or trade fair shows.
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Priority claimed from 22/04/2016; Application No. : 30 2016 103 802 ;Germany 

3379218    09/05/2016
[International Registration No. : 1303807]
Dr. Werner Röhrs GmbH & Co. KG
Oberstdorfer Str. 11-15 87527 Sonthofen Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal goods; unprocessed and semi-processed materials of metal, not specified for use; building and construction 
materials, components and elements of metal; metal springs; springs predominantly of metal; pipes and tubes of metal, in 
particular flame tubes; non-electric cables, wires and ropes of metal; metal clips, in particular rope and cable clips; 
vibration dampers of metal; parts and fittings for all the aforesaid goods, included in this class.

Cl.7;Machine tools; machines for treatment of materials and for manufacturing; transporting equipment; lifting and 
hoisting equipment; lifting installations [other than ski lifts]; lifts [other than ski lifts]; elevators, in particular elevators for 
materials; pumps, compressors and fans; electric generators; engines, motors, powertrains and generic machine parts; 
coupling and power transmission components [except for land vehicles]; springs [parts of machines]; parts of machines, 
vehicles, conveyances, lifts, cable cars and elevators, namely springs, in particular helical springs, compression springs, 
round wire springs, flat wire springs, tension springs, torsion springs, form springs, spiral springs, leg springs, leaf 
springs, torsion bar springs and multi-wire springs, spring combinations, spring sets, spring assemblies, spiral 
conveyors, waste gas conveyors, torsional vibration dampers, disconnection links, machinery mounts, surge and shock 
dampers, rope clips, T-bar- lifters, baffle plates and turbulators; torsional vibration dampers for motors and engines; 
engine and motor mounts [other than for land vehicles]; parts and fittings for all the aforesaid goods, included in this 
class.

Cl.12;Vehicles; conveyances, in particular chair lifts, ski lifts, tow lifts and cable cars; conveying installations [ski lifts]; 
T-bar-lifters and rope clips for chair lifts, ski lifts, tow lifts and cable cars; tow bars and tow platters for T-bar-lifters for 
chair lifts, ski lifts, tow lifts and cable cars; engine and motor mounts for land vehicles; parts and fittings for all the 
aforesaid goods, included in this class.
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Priority claimed from 21/12/2015; Application No. : 682250 ;Switzerland 

3379254    19/05/2016
[International Registration No. : 1303863]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Milk, cream, butter, cheese and dairy products; milk substitutes; milk beverages where milk is predominating; 
milk-based desserts and cream-based desserts; yogurts; soya milk (milk substitute), preserved soya beans for human 
consumption; edible oils and fats; protein preparations for human consumption; coffee and/or tea whiteners (cream 
substitutes).

Cl.30;Coffee, coffee extracts, coffee-based beverages and preparations; artificial coffee, artificial coffee extracts, 
artificial coffee-based beverages and preparations; chicory; tea, tea extracts, tea-based beverages and preparations; iced 
tea; malt-based preparations for human consumption; cocoa and cocoa-based beverages and preparations; chocolate, 
chocolate products, chocolate-based beverages and preparations; sugar; natural sweeteners.

Cl.32;Flavored waters; fruit-flavored beverages and fruit-based beverages, fruit juices and vegetable juices, nectars, 
lemonades, soda water and other non-alcoholic beverages; syrups, extracts and essences and other preparations for 
making non-alcoholic beverages (excluding essential oils); beverages based on milk ferments; soy-based beverages; 
malt-based beverages; isotonic beverages.
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Priority claimed from 26/10/2015; Application No. : 40201518500T ;Singapore 

3379260    22/04/2016
[International Registration No. : 1303846]
BEENEXT Pte. Ltd. 
1 Raffles Place, #13-01 One Raffles Place Singapore 048616 SG

Proposed to be Used
IR DIVISION
Cl.35;Business management consultancy and advisory services; business consultancy, management, planning and 
supervision; business consulting and business information for enterprises; marketing research or analysis; business 
management analysis; business acquisitions and merger consultation; consultancy services in the field of business 
management of an enterprise running asset management or securities services.

Cl.36;Venture capital financing; consultancy in the field of private equity investment; advisory services relating to 
investments; capital investments services; trust investment; brokerage services for capital investments; securities 
trading and investing services for others; asset management services.
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3379269    06/05/2016
[International Registration No. : 1303881]
STORMSHIELD
2-10 RUE MARCEAU F-92130 ISSY LES MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for the recording, transmission, reproduction or processing of sound, images or data; magnetic, digital 
or optical recording media; equipment for data processing and computers; computer equipment and peripheral devices, 
equipment for computer networks; computer servers, firewall equipment for computer network security, gateways 
(computer peripheral devices), routers (computer peripheral devices), modems, hubs, units (computer peripheral 
devices), access controls, units (computer peripheral devices) for personal information access protection, units 
(peripheral devices) for the encryption of telecommunication signals and digital files; game software; computer programs, 
recorded operating system programs for computers, software (recorded programs), software packages, software 
provided on the Internet, intrusion detection software for protecting computers, telecommunication or computer 
networks, cryptology software, software for computer security, computer or telecommunication networks; software for 
protection against computer viruses and all other forms of attacks on computers, computer systems and 
telecommunications networks, software for monitoring and content filtering of digital files; memory cards or integrated 
circuit cards.

Cl.42;Design and development of computers and software; technical project studies, development (design), installation,
maintenance, updating or rental of software, cryptology software, firewall software, and interactive data banks; computer 
programming, computer consultancy, consultancy regarding computer infrastructure, information technology security in 
connection with computer networks, telecommunications networks and data transmission networks, conversion of 
computer data and programs (other than physical conversion), conversion of documents from a physical medium to an 
electronic medium, software as a service; encryption services for computer data (other than physical conversion), firewall 
services, protection against computer viruses and all other forms of attacks against computers, computer systems and 
telecommunications networks, monitoring and content filtering of data and files, all the aforesaid services provided 
remotely and via the Internet.
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Priority claimed from 08/01/2016; Application No. : 014984546 ;European Union 

3379321    24/05/2016
[International Registration No. : 1303945]
SZ DJI Technology Co., Ltd.
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park Shenzhen 518057 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Aircraft landing guidance apparatus; altimeters; antennas and aerials as components; audio- and video-receivers; 
automatic pilots; azimuth instruments; barometers; communications equipment; computer memory devices; computer 
peripheral devices; computer programs [downloadable software]; computer software; computers; control modules 
(electric or electronic -); data processing apparatus; detectors; electro-dynamic apparatus for the remote control of 
signals; electronic navigational and positioning apparatus and instruments; navigation, guidance, tracking, targeting and 
map making devices; flash memory card; flight controlling apparatus; flight simulators for aircraft; gps navigation device; 
inertial navigational instruments; integrated circuits; laser detectors; lasers; measuring apparatus; naval signalling 
apparatus; navigational instruments; optical lenses; printed circuits; radar apparatus; remote control apparatus; satellite 
navigational apparatus; sensors and detectors; software for gps navigation systems; sonars; speed checking apparatus 
for vehicles; speed measuring instruments; speed controllers [electronic]; speed indicators; stereoscopes; x-ray 
apparatus not for medical purposes; gyroscopes.

Cl.12;Vehicles for locomotion by land, air, water or rail; air vehicles; aircraft; aircraft fuselages; aircraft landing gear; 
aircraft landing gear wheels; airplanes; drone; civilian drones; electric vehicles; electrically powered aircraft; gyrocopters;
helicopters; parachutes; propeller blade protectors for aircraft; propellers for air vehicles; remote control vehicles, other 
than toys; rotor blades for helicopters; screw-propellers; structural parts for airplanes; structural parts for gliders; 
structural parts for helicopters; tilt rotor aircraft; tires, solid, for vehicle wheels; unmanned aerial vehicles [UAVs]; vehicle 
chassis; vehicle wheels.

Cl.28;Drones [toys]; air pistols [toys]; apparatus for games; controllers for game consoles; controllers for toys; model 
aircraft; model cars; paintball guns [sports apparatus]; portable games with liquid crystal displays; radio-controlled toy 
vehicles; remote control toys; remote controlled scale model vehicles; scale model airplanes; scale model kits [toys]; toy 
airplanes; toy cars; toy model kits; toy model vehicles; toy models; gyroscopes and flight stabilizers for model aircraft; 
video game machines.
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Priority claimed from 17/11/2015; Application No. : 4226692 ;France 

3379543    12/05/2016
[International Registration No. : 1304014]
NANOBIOTIX
60 rue de Wattignies F-75012 Paris France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; medicines for human medicine; health products, namely pharmaceutical products for 
cancer treatment; preparations for medical use, particularly for tumor treatment; radiological contrast substances for 
medical use; chemical reagents for medical use; chemical preparations for medical or pharmaceutical use; drugs for 
medical use; chemico-pharmaceutical products; diagnostic biomarking reagents for medical use.

Cl.10;Testing apparatus for medical use; diagnostic apparatus for medical use; apparatus for medical use; screens for 
medical use.
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3381190    27/04/2016
[International Registration No. : 1303693]
Art & Smart Egg Kft.
Szerb u. 15, 2, em. 6/B H-1056 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.9;Video game  software; downloadable software  products; computer software applications; computer game 
applications (software).

Cl.16;Paper stationery; school supplies (stationery); stationery sets; writing stationery; writing supplies; pencil cases; 
paper or plastic bags; snack boxes of paper; paper or plastic bags for packaging of snack.

Cl.25;Clothing; footwear; headwear.

Cl.28;Toys; building games; portable games with liquid crystal displays; playing cards; toy models; plush figures 
(toys); board games; parlor games; tricky games; video game apparatus.
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Priority claimed from 12/08/2015; Application No. : 1713617 ;Australia 

3381191    12/02/2016
[International Registration No. : 1303726]
11:11 Creations Pty Ltd
6/3 Central Avenue Thornleigh NSW 2120 Australia

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments; electrical apparatus; scientific apparatus; 
electronic equipment; audio cassette players; audio cassettes; audio discs; audio recordings; video recordings; audio 
and video recordings; baby monitors; bicycle helmets; binoculars; audio tapes; audio recordings in all media; visual 
recordings in all media; calculators; camcorders; cameras; cd players; cd-roms; cd-rom drives (as part of the computer); 
cd-rom writers (as part of the computer); cellular telephone accessories; cellular telephone cases; face plates for cellular 
telephones; cellular telephone apparatuses; cellular telephone decorations specifically adapted for use with handsets; 
chips containing musical recordings; compact disc players; compact disc recorders; compact discs; compasses 
(directional); computer game programs; computer game cartridges; computer game discs; computer game software; 
computer keyboards; computer monitors; computer mouse; computer disc drives; computer software; computer software 
in the field of entertainment and digitally stored manuals sold therewith, computer software in the field of games and 
digitally stored manuals sold therewith; cordless telephones; decorative magnets; decorative fridge magnets; digital 
cameras; digital audio tape recorders; digital video recorders; video players including digital video players; DVD players; 
DVD machines; DVDs; DVD recorders; digital versatile discs; digital video discs; pre-recorded optical discs; pre-recorded 
magneto-optical discs; optical disc players for audio, video and/or computer data; magneto-optical disc players for audio, 
video and/or computer data; optical disc recorders for audio, video and/or computer data; magneto-optical disc recorders 
for audio, video and/or computer data; electrical cables; optical cables; electronic personal organizers; eyeglass cases; 
eyeglasses; accessories in this class for eyeglasses; eyeglass chains; karaoke machines; microphones; mp3 recorders; 
mini discs; mini disc players; mini disc recorders; mobile telephone accessories; mobile telephone cases; face plates for 
mobile telephones; mobile telephone apparatuses; mobile telephone decorations specifically adapted for use with 
handsets; modems (as part of a computer); mouse pads; motion picture films; musical recordings; pagers; personal 
stereos; personal digital assistants; printers; radios; sunglasses; accessories in this class for sunglasses; sunglass 
cases; telephones; television sets; video cameras; video cassette recorders; video cassette players; video game 
cartridges; video game discs; video game software; video tapes; video cassettes; video discs; videophones; video disc 
players; downloadable music, ring tones, images, games, computer applications and publications; walkie-talkies; wrist 
and arm rests for use with computers; films and animated films; animated cartoons.

Cl.24;Textiles and textile articles not included in other classes; textile goods; textile covers; fabric; fitted and unfitted 
fabric furniture covers; bed and table covers; duvet and doona covers; covers for cushions; bedding; bed linen; blankets; 
sheets; pillow cases; quilts; bed spreads; bed skirts; dust ruffles; comforters; afghans; flags and pennants of textile; 
curtains; kitchen towels; table linen; cloth napkins; cloth placemats; bath linen; towels; washcloths; handkerchiefs; 
tissues (piece goods); wall hangings of textile; tapestry; upholstery fabrics; coverings of textile and of plastic for 
furniture; shower curtains.

Cl.25;Jackets, sweatshirts, t-shirts, pullovers, pants, pyjamas, caps; children's clothing; children's headgear; children's 
footwear; football boots; clothing; footwear; headgear; beach clothes; swimwear; surfwear; waterproof clothing.

Cl.28;Toys, games, and playthings; action figures and accessories; action skill games; bean bag dolls; plush toys; bath 
toys; toy hoop sets; toy watches, toy jewellery; board games; building blocks; playing cards; card games; card game 
equipment; dolls and doll clothing; doll playsets; children's plastic play cosmetics; crib toys; manipulative games; 
puzzles; jigsaw puzzles; mobiles; toy phones, toy walkie talkies; music box toys; party favours in the nature of small toys; 
inflatable pool toys; toy bucket and shovel sets; multiple activity toys; wind-up toys; target games; toy vehicles; toy cars; 
toy trucks; toy bicycles; toy model sold in hobby craft kits; toy rockets; toy swords; toy guns; toy holsters; musical toys; 
bubble making wands and solution sets; toy figurines and accessories; toy bank playsets; puppets; yo-yos; face masks; 
toy magic tricks; water squirting toys; toy 3D viewers and reels; battery operated action toys; electric action toys; ride-in 
toys; transforming robotic toys; toy houses, toy furniture and toy kitchen wear; toy tents, toy camping gear; pet toys; 
action figures; soft sculpture toys; stuffed toys; role playing games; sporting goods; gymnastic and sporting articles not 
included in other classes; balls; tennis balls; soccer balls; rubber balls; inflatable beach balls; marbles; balloons; 
baseballs; basketballs; golf balls; golf gloves; golf ball markers; badminton sets; pin pong sets; roller skates, in-line 
skates; body boards, surf boards; skateboards and skateboard bags; snow sleds, toboggans; jump ropes; kites; disc-type
toss toys; bows and arrows; toy dart sets; sling shots; apparatus for video electronic games; hand-held video electronic 
games; video game apparatus; video game machines; handheld units for playing electronic games for use with an 
external display screen or monitor; coin and non-coin operated game tables; pinball machines, pinball-type games; hand-
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held electronic games; hand-held unit for playing electronic games; toy and non-motorised scooters; christmas tree 
ornaments; decorations for christmas trees; paper party hats; kite reels; soap bubbles (toys); play articles for swimming; 
swimming floats for recreational use; kickboard flotation devices for recreational use; swim boards for recreational use.

Cl.41;Education; providing of training; sporting and cultural activities; entertainment; entertainment services; 
entertainment information; providing on-line computer games, including through the internet; organisation of 
amusements and entertainment for children; provision of entertainment information; production of entertainment, 
educational, news, sporting and cultural programs for provision via communication and computer networks; online 
entertainment services; production of entertainment shows and interactive programs for distribution via television, cable, 
satellite, audio and video media, cartridges, laser discs, computer discs and electronic means; production, presentation, 
distribution and rental of television and radio programs; production, presentation, distribution and rental of motion 
picture films, animated films and cartoons; amusement park and theme park services; educational and entertainment 
services rendered in or relating to theme parks; amusement arcade services; entertainer services; discotheque services; 
pleasure-ground services; holiday and sport camp services; live stage shows; presentation of live performances; theatre 
productions; organisation of musical and theatrical events, functions and appearances; competitions and competition 
shows and programs; provision of entertainment, cultural and educational exhibitions; entertainment and educational 
club services; education services; provision of cinema services and facilities; library services; book club services, 
namely arranging entertainment events; bookmobile services; publishing services; online services in this class, namely 
any of the aforementioned services provided online; publication of electronic books and journals online; videotaping; 
showing movies on-line; providing online games services; production and presentation of images, pictures, movies, and 
sounds by computer network and via communication by cellular telephones.
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Priority claimed from 16/10/2015; Application No. : 86790925 ;United States of America 

3381220    15/04/2016
[International Registration No. : 1304554]
Hyperloop Technologies, Inc.
2161 Sacramento Street Los Angeles CA 90021 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, shirts, pants, t-shirts, sweatshirts, jogging suits, sweaters, jackets, raincoats, ties, belts, hats, 
caps.

Cl.28;Children's multiple activity toys; stuffed toys; toy models; toy jewelry; toy model vehicles and related accessories 
sold as units; toy vehicles and accessories therefor; toy building structures and toy vehicle tracks.
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3381837    03/05/2016
[International Registration No. : 1304600]
SoloPower Systems, Inc.
6308 North Marine Drive Portland OR 97203 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal structures, and structures comprised primarily of metal, for mounting, or fixing in place, solar panels or solar 
modules.

Cl.9;Solar cells; photovoltaic solar panels for production of electricity; apparatus for converting electromagnetic 
radiation to electrical energy, namely, photovoltaic solar modules.

Cl.19;Non-metal structures for mounting, or fixing in place, solar panels or solar modules.
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Priority claimed from 23/03/2016; Application No. : 15269061 ;European Union 

3381858    28/04/2016
[International Registration No. : 1304598]
MNEMONICA
Via Piediluco 7 I-00199 ROMA (RM) Italy

Proposed to be Used
IR DIVISION
Cl.38;Distribution of data or audio visual images via a global computer network or the internet; transmission and 
distribution of data or audiovisual images via a global computer network or the internet; audiovisual transmission 
services.

Cl.41;Services for the production of cine-films; cultural activities; post-production editing services in the field of music, 
videos and film.

Cl.42;Electronic storage of videos; electronic storage of digital video files; electronic storage services for archiving 
databases; computer services concerning electronic data storage; electronic storage services for archiving databases, 
images and other electronic data; electronic storage services for archiving electronic data; electronic storage of audio 
files; electronic storage of digital audio files; design of software for multimedia data storing and recalling; development of 
software for multimedia data storing and recalling.
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Priority claimed from 13/01/2016; Application No. : 014996904 ;European Union 

3382214    23/05/2016
[International Registration No. : 1304639]
CameronTec AB
Box 7742 SE-103 95 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software used to test and simulate commodities and equities electronic trading 
applications.

Cl.42;Design and development of computer software and computer software platforms.
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Priority claimed from 04/01/2016; Application No. : 014975692 ;European Union 

3382218    24/05/2016
[International Registration No. : 1304641]
SZ DJI Technology Co., Ltd.
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park Shenzhen 518057 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Engines, other than for land vehicles; control mechanisms for machines, engines or motors; anti-vibration 
mountings for machines.

Cl.9;Batteries, electric; chargers for batteries; computer software, recorded; computer software for controlling the 
operation of balancing apparatus (such as gimbals); computer software for controlling the operation of payloads; 
computer software for controlling the operation of audio and video devices; cases adapted for photographic equipment; 
camera mounts; memory cards for cameras.

Cl.42;Conversion of data or documents from physical to electronic media; electronic data storage; computer 
programming; installation of computer software; updating of computer software; computer software design; maintenance 
of computer software; computer software consultancy; consultancy in the design and development of computer 
hardware; off-site data backup; providing search engines for the internet; creating and maintaining web sites for others; 
hosting of digital content on the internet; hosting platforms on the internet; development and testing of computing 
methods, algorithms and software.
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3382234    21/12/2015
[International Registration No. : 1304529]
GUANGDONG HAILEA GROUP CO., LTD.
Sinli Industrial Zone, Sinli Road, Raoping County 515700 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Pumps [machines]; compressed air machines; blowing machines.

Cl.11;Cooking utensils, electric; kettles, electric; hot plates; alcohol burners; heating apparatus, electric; heating 
installations; solar thermal collectors [heating]; sterilizers; radiators, electric; lighters.
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3382244    28/03/2016
[International Registration No. : 1304560]
Nitto Kogyo Corporation
2201, Kanihara, Nagakute city Aichi Prefecture 480-1189 Japan

Proposed to be Used
IR DIVISION
Cl.9;Distribution boards (electricity); panel boards (electricity); high-voltage power receiving equipment; control panels 
(electricity); terminal panels (electricity); switchboards (electricity); circuit breakers (electricity); switches (electricity); 
disconnectors (electricity); terminal blocks (electricity); enclosures and racks for electrical distribution boards; 
enclosures and racks for electrical panel boards; enclosures and racks for high-voltage power receiving equipment; 
enclosures and racks for electric control panels; branch boxes (electricity); enclosures and racks for electric 
switchboards; control apparatus and remote surveillance apparatus for measuring, controlling and monitoring electric 
power, voltage, electric current and temperature; panels for monitoring load current; charging apparatus for electric and 
hybrid vehicles; enclosures and racks for charging apparatus for electric and hybrid vehicles; enclosures and racks for 
monitoring apparatus; electric outlets; power distribution or control machines and apparatus; enclosures and racks for 
telecommunication devices and apparatus; enclosures and racks for electronic equipment for LAN system; enclosures 
and racks for transmitters used for broadcasting; enclosures and racks for television apparatus and TV broadcast 
apparatus; enclosures and racks for telephone apparatus; wiring boards (telecommunication); telephone apparatus; 
electrical outlet for communications; electric installations for the remote control of industrial operations; 
telecommunication devices and apparatus; enclosures and racks for computers; enclosures and racks for server 
computers; computer programs used for choosing enclosures and racks for telecommunication devices and apparatus; 
computer programs used for choosing electrical panel boards; computer programs choosing cooling systems for 
enclosures and racks for telecommunication devices and apparatus; computer programs choosing cooling systems for 
electrical distribution boards and electric control panels; electronic display apparatus for advertisement; enclosures and 
racks for electronic display apparatus for advertisement; enclosures for electronic circuits; electronic machines and 
apparatus; enclosures and racks for measuring or testing machines and instruments; measuring or testing machines and 
instruments; boxes for wattmeters; measuring instrument and apparatus for electric power, voltage, and electric current; 
electric or magnetic meters and testers; alarm panels for electric facilities; fire alarms; gas alarms; anti-theft warning 
apparatus; ducting for electric cables; junction boxes for sending electricity from solar battery (electricity); junction 
boxes for optical fibers; telecommunication cables; optical cables; junction boxes; power distribution boxes; electric 
wires and cables.

Cl.11;Heat exchangers not being parts of machines; air cooling apparatus for industrial purposes; air conditioning-
apparatus for industrial purposes; peltier cooling apparatus for industrial purposes; industrial electric heating apparatus; 
industrial dehumidifiers; air conditioning apparatus for supplying conditioned air to enclosures and racks for electric 
apparatus; panel units being accessories of air conditioning apparatus for shutting off cold air and exhaust heat; 
ventilating exhaust fans; ventilating fans for commercial or industrial use; ventilating louvers; air conditioning fans for 
raised floor; freezing machines and apparatus; household electrothermic appliances; air cooling apparatus for household 
purposes; air conditioning apparatus for household purposes; peltier cooling apparatus for household purposes; electric 
heating apparatus for household purposes; dehumidifiers for household purposes.
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Priority claimed from 16/05/2016; Application No. : 87038342 ;United States of America 

3382257    25/05/2016
[International Registration No. : 1304188]
Andis Company
1800 Renaissance Blvd. Sturtevant WI 53177 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Shaving cream and lotion; compressed air in cans for cleaning and dusting; cleaning solution for electric clipper 
blades; shaving gel; disposable wipes impregnated with cleansing chemicals or compounds for shaving.

Cl.4;Lubricant for electric clipper blades.

Cl.5;Disinfectant for electric clipper blades.

Cl.7;Clippers (machines); shearing machines for animals; hair clipping machines for animals; hair cutting machines for 
animals; shears, electric; scissors, electric.

Cl.8;Hair clippers for animals, electric and non-electric; hair clippers and trimmers for personal use, electric and non-
electric; blades for hair clippers for animals, electric and non-electric; and blades for hair clippers and trimmers for 
personal use, electric and non-electric; scissors; electric hair curling irons; electric straightening irons; electric flat iron; 
electric irons.

Cl.11;Hand held electric hair dryers; electric shaving cream or lather dispenser; combination electric hair dryer and 
styling brush; electric coffee makers; electric hair dryer for pets, animals.

Cl.21;Grooming tools for pets, namely, combs, brushes, coat rakes and de-shedding combs.
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Priority claimed from 09/11/2015; Application No. : 40201519586U ;Singapore 

3382262    04/05/2016
[International Registration No. : 1304347]
OTG Enterprise Pte. Ltd.
138 Cecil Street, 12-1A Cecil Court Singapore 069538 Singapore

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams; compotes; eggs; milk and milk products; edible oils and fats; fruit-based snack foods; potato snack foods; fruit-
based snack food; banana based snack food products; potato based snack food products; snack foods made from eggs; 
snack foods made from meat; snack foods consisting principally of meat; snack foods consisting principally of 
vegetables; snack foods made from dehydrated vegetables; snack foods made from dried vegetables; snack foods made 
from extruded vegetables; snack foods made from pre-cooked vegetables; snack food products consisting of chicken 
meat; potato products in the form of snack foods; snack food products made wholly or principally of potatoes; snack 
foods made from potatoes and wheat (potatoes predominating); processed nuts; roasted nuts; food products made from 
preserved fruits; food products made from preserved nuts; food products made from preserved vegetables; salted nuts; 
jellies; jams; nut products; nuts, prepared; food products made from cooked, dried and preserved nuts; mixtures of nuts 
and dried fruits; potato chips; potato sticks; edible seaweed; food products made from seaweeds; sugar coated peanuts.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; cereal-based snack foods; biscuits; candy; chips [cereal products]; flour preparations for food; 
non-medicated sweets; cookies; crackers; nut confectionery; rice cakes; rusks; popcorn; roasted corn; cereal 
preparations; peanut confectionery; candy bars; cream crackers; prawn crackers; rice crackers; rice-based snack food; 
snack foods made from corn; snack foods made of wheat; snack foods prepared from grains; snack foods prepared from 
maize; cereal snack foods flavoured with cheese; potato flour based snack food products; snack food products made 
from cereals; snack food products made from rice; snack foods consisting principally of bread; snack foods made of 
whole wheat; snack foods prepared from potato flour; snack food products made from soya flour; flavourings for snack 
foods (other than essential oils); wafers (biscuits); rolled wafers (biscuits).

5049



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 17/02/2016; Application No. : 302016000015958 ;Italy 

3382264    26/02/2016
[International Registration No. : 1304262]
PININFARINA S.P.A.
Via Bruno Buozzi, 6 I-10121 TORINO Italy

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; cars; automobile bodies; engines for land vehicles; couplings for land vehicles; suspension shock 
absorbers for vehicles; head-rests for automobile seats; automobile hoods; automobile chassis; reversing alarms for 
vehicles; luggage carriers for vehicles; tires for vehicle wheels; vehicle wheels; safety belts for vehicle seats; vehicle 
bumpers; motors, electric, for land vehicles; electric vehicles; clutches for land vehicles; casings for pneumatic tires 
[tyres]; windshield wipers; brakes for vehicles; transmissions, for land vehicles; windscreens; pneumatic tires; doors for 
vehicles; rims for vehicle wheels; vehicle seats; turbines for land vehicles; anti-theft devices for vehicles; anti-glare 
devices for vehicles; gear boxes for land vehicles; torque converters for land vehicles; steering wheels for vehicles; air 
bags [safety devices for automobiles]; direction signals for vehicles; sun-blinds; hoods; wheel covers; mudguards; 
rearview mirrors; spoilers; chassis; steering wheels; sport vehicles; micro vehicles; remote control vehicles, other than 
toys.

Cl.42;Engineering; mechanical and electrical engineering services; technical planning and consultancy in the field of 
light engineering; software engineering services for data processing programs; engineering services in the field of motive 
power; analysis and testing services relating to electrical engineering apparatus; styling [industrial design]; analysis of 
product design; analysis and evaluation of product development; industrial analysis and research services; design and 
development of testing and analysis methods; analysis and evaluation of products and services with respect to possible 
future applications; consultancy relating to technical and scientific analysis; industrial research, testing and analysis 
services; industrial design; design of mechanical components; draftsman's services in the nature of technical drawing; all
the aforesaid services concerning the automotive field.
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Priority claimed from 06/11/2015; Application No. : 4223828 ;France 

3382269    20/04/2016
[International Registration No. : 1304341]
SOLYEM 
25 rue Aristide Briand F-69800 SAINT-PRIEST FR

Proposed to be Used
IR DIVISION
Cl.6;Metal couplings and joints for pipes; metal expansion joints for piping and ducting.

Cl.7;Universal joints; mechanical joints [parts of machines]; metal engine gaskets for vehicles; joints [parts of engines]; 
non-metal engine gaskets for vehicles.

Cl.12;Universal joints for land vehicles.

Cl.17;Gaskets; cylinder jointing; metal seals; pipe seals; sealant compounds for joints; joint tapes for drywall; tapes for 
drywall joints; drywall joint compounds; drywall joint coatings; graphite packing for joints; expansion joint fillers; pipe 
joints not of metal; joints not of metal; seals for pipe connections; pipe joint sealants; electromagnetic interference 
shielding joints; electromagnetic interference protection joints; couplings and joints not of metal for pipes; rings of 
rubber for use as pipe connection seals; rings of metal for use as pipe connection seals; rings of metal for use as pipe 
connection joints; sealing rings, beads and washers.

Cl.42;Advice and technical project studies in connection with joints; research and development of new products for 
others in the field of joints.
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Priority claimed from 05/01/2016; Application No. : 014974001 ;European Union 

3382753    20/06/2016
[International Registration No. : 1304231]
BilleBeino Clothing and Accessories Oy
c/o Obsido Holding Oy, Rautatienkatu 14 A 4 FI-33100 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.14;Gemstones, pearls and precious metals, and imitations thereof.

Cl.24;Textile goods, and substitutes for textile goods.

Cl.25;Footwear; headgear; clothing; hats.
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Priority claimed from 31/03/2016; Application No. : 686460 ;Switzerland 

3383000    22/04/2016
[International Registration No. : 1304245]
cereneo International AG
Seestrasse 18 CH-6354 Vitznau Switzerland

Proposed to be Used
IR DIVISION
Cl.36;Financial sponsorship of sports competitions, of sports events and of participants to sports competitions; 
financial sponsorship of athletes.

Cl.41;Sports training.

Cl.42;Research in the fields of neurology and therapy; medical and scientific research.

Cl.44;Physical rehabilitation and psychological rehabilitation; medical services in the field of neurology.
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Priority claimed from 09/11/2015; Application No. : 40201519589X ;Singapore 

3383094    04/05/2016
[International Registration No. : 1305397]
OTG Enterprise Pte. Ltd.
138 Cecil Street, 12-1A Cecil Court Singapore 069538 Singapore

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams; compotes; eggs; milk and milk products; edible oils and fats; fruit-based snack foods; potato snack foods; fruit-
based snack food; banana based snack food products; potato based snack food products; snack foods made from eggs; 
snack foods made from meat; snack foods consisting principally of meat; snack foods consisting principally of 
vegetables; snack foods made from dehydrated vegetables; snack foods made from dried vegetables; snack foods made 
from extruded vegetables; snack foods made from pre-cooked vegetables; snack food products consisting of chicken 
meat; potato products in the form of snack foods; snack food products made wholly or principally of potatoes; snack 
foods made from potatoes and wheat (potatoes predominating); processed nuts; roasted nuts; food products made from 
preserved fruits; food products made from preserved nuts; food products made from preserved vegetables; salted nuts; 
jellies; jams; nut products; nuts, prepared; food products made from cooked, dried and preserved nuts; mixtures of nuts 
and dried fruits; potato chips; potato sticks; edible seaweed; food products made from seaweeds; sugar coated peanuts.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; cereal-based snack foods; biscuits; candy; chips [cereal products]; flour preparations for food; 
non-medicated sweets; cookies; crackers; nut confectionery; rice cakes; rusks; popcorn; roasted corn; cereal 
preparations; peanut confectionery; candy bars; cream crackers; prawn crackers; rice crackers; rice-based snack food; 
snack foods made from corn; snack foods made of wheat; snack foods prepared from grains; snack foods prepared from 
maize; cereal snack foods flavoured with cheese; potato flour based snack food products; snack food products made 
from cereals; snack food products made from rice; snack foods consisting principally of bread; snack foods made of 
whole wheat; snack foods prepared from potato flour; snack food products made from soya flour; flavourings for snack 
foods (other than essential oils); wafers (biscuits); rolled wafers (biscuits).

5054



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 10/07/2015; Application No. : UK00003117309 ;United Kingdom 

3383464    21/12/2015
[International Registration No. : 1305215]
Brambles Technology Pty Limited
Level 40, Gateway, 1 Macquarie Place Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.6;Metal pallets; containers of metal; wire slings, chain slings, cargo-handling nets made of wire or chain; modular 
portable accommodations, modular portable work spaces; modular portable buildings, building units and/or building 
structures made of metal, all for onshore and offshore locations; transport containers of metal, transportable 
constructions and structures made of metal; boxes of common metal, metal boxes for storage purposes; metal frames, 
metal frameworks; baskets, racks, skips and/or tanks of metal; metal hardware; metal goods for use in construction; 
building materials of metal; metal containers for the storage and/or transportation of goods; unprocessed and semi-
processed materials of metal; parts and fittings for all the foregoing.

Cl.7;Machines and machine tools for the treatment of materials and/or for manufacturing; machines for making nails; 
nail guns and nail hammers, all being power operated tools; conveyors; sorting machines, other than for money; 
wrapping and packaging machines; machines and apparatus, all for the mechanical handling of materials, goods, loads 
and/or containers; machines for making or constructing pallets; palletising machines; parts and fittings for all the 
aforesaid goods.

Cl.9;Computer software for use in on-line ordering of equipment, managing account profiles, reporting equipment 
movement, accessing order shipping status, accessing real-time account information, accessing current and historical 
invoices, placing service requests and generating custom reports, all in the field of pallets and containers; computer 
databases for storing, retrieving and transmitting data, all the foregoing relating to business logistics systems for the 
tracking of pallets, containers and materials handling equipment; parts and fittings for all the aforesaid goods.

Cl.12;Vehicles for use in handling materials; self-propelled platforms for the transport of goods; platform cars, platform 
trucks; fork lift trucks; unmanned conveying vehicles; rope and/or cable transport apparatus and installations; parts and 
fittings for all the aforesaid goods.

Cl.16;Paper; cardboard; boxes, cartons, containers, packing, packaging, stuffing, wrapping materials; all made of paper 
and/or cardboard; printed matter; paper containers, cardboard containers; containers in this class made of cardboard or 
made wholly or partly of fibre board for use in the storage, handling and transport of goods; plastic film for wrapping 
purposes; parts and fittings for all the aforesaid goods.

Cl.17;Plastics in the form of sheets, liners, films, rods, blocks and/or tubes; materials for packing, stopping and/or 
insulating; strapping made wholly or principally of plastics materials; parts and fittings for all the aforesaid goods.

Cl.20;Non-metallic pallets; non-metallic containers; pallets made of cardboard; parts and fittings for all the aforesaid 
goods.

Cl.35;Business management, business assistance, business administration, business information, business data 
analysis; business efficiency expertise services; business efficiency; evaluations relating to commercial matters; expert 
assessments in business and operational matters; ordering services for third parties; business administration and 
assistance services in the nature of providing computerized reporting services relating to pallets and containers, which 
allow users to manage account profiles, report equipment movement, access order shipping status, current and historical 
invoices and real-time account information, place service requests and generate custom reports; preparation of business 
reports; provision of expert evaluations and/or reports relating to business matters; vehicle fleet management services 
(business management services for others); information, advisory and consultancy services relating to all the foregoing.

Cl.37;Repair of material handling equipment; maintenance and repair of vehicles, unit load equipment, pallets and 
containers, fork lift trucks; lubrication of vehicles and equipment; repair and maintenance of containers, bins and cargo 
containers, all aforementioned goods for use in airplanes; repair and maintenance of aircraft galley cart equipment and 
related food handling apparatus and equipment; repair, cleaning, renovation, reconditioning and/or maintenance of 
pallets, pallet racks, pallet cages, pallet collars, stillages, containers, crates, tubs, boxes, trolleys, trucks; repair, cleaning, 
renovation, reconditioning and/or maintenance of wheeled cages, carriers, racks, racking, shelves, shelving, platforms, 
stands, and wheeled containers; information, advisory and consultancy services relating to all the foregoing.

Cl.38;Providing access to databases; access services, namely, the online provision of web-based applications and 
software, including the provision of such applications and software that can be accessed by any web enabled device with 
internet connectivity; providing access to databases to enable users to submit and retrieve data, reports and/or customer 
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account information; information, advisory and consultancy services relating to all the foregoing.

Cl.39;Hire, rental and/or leasing of containers, pallet jacks, forklift trucks and hand trucks, cases, case-pallets, boxes, 
sacks, pallet cages, pallet converters, roll pallets, bins, display cages, bulk bags; hire, rental and/or leasing of apparatus, 
instruments, and equipment for lowering and/or elevating palletised goods, packaging machines, packaging materials, 
metal racks, racking systems to house palletised goods, plastic re-usable crates used in transportation; hire, rental and/or 
leasing of refrigeration apparatus, appliances, equipment, installations, machines, refrigeration chambers, containers, 
rooms and/or units, chilling chambers, containers, rooms and/or units, cooling chambers, containers, rooms and/or units, 
freezer apparatus, installations and/or equipment, freezer storage units, walk-in freezers; hire, rental and/or leasing of 
storage units, containers, boxes and/or modules used to transport equipment; packaging and/or storage of goods; 
transportation of goods by air, rail, boat and truck; warehouse storage of goods; renting, leasing and/or hiring of aircraft 
equipment, namely, airline containers, airline pallets including wheel pallets, airline galley carts, recycling containers, and 
storage containers; providing computerized tracking for others of aircraft equipment, namely, aircraft containers, airline 
pallets, airline galley carts, trailers, and delivery containers; information, advisory and consultancy services relating to all 
the foregoing.

Cl.42;Hiring of computer programs; hiring of computer programs for the tracking of materials handling equipment hired 
to customers and/or providing tracking information to such customers; designing of computer software; computer 
programming; design services for packaging; information, advisory and consultancy services relating to all the foregoing;
access services, namely, the online provision of web-based applications and software, including the provision of such 
applications and software that can be accessed by any web enabled device with Internet connectivity.

Cl.43;Hire, rental and/or leasing of modular portable accommodations, modular portable work spaces, modular portable
buildings, building units and/or building structures made of metal; information, advisory and consultancy services 
relating to all the forgoing.
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Priority claimed from 18/02/2016; Application No. : 015119894 ;European Union 

3383471    30/04/2016
[International Registration No. : 1305245]
MAZZONI LB S.P.A.
Corso Sempione, 212 bis I-21052 BUSTO ARSIZIO (VA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Food processing machines for the confectionery industry and for processing of liquorice; food preparation 
machines for use in industry; machines and installations for production of soap, glycerine, rim blocks, detergents, rubber,
plastic materials, for the chemical industry; extruders; spraying machines; filtration machines; centrifugal separators; 
coating machines; mixers (machines); machines and installations for the chemical industry, including sulfonation 
installations, installations for the production of surfactants and installations for the production of preparations deriving 
from oleochemicals; centrifuges.

Cl.11;Sterilisers; evaporators; pasteurisers; appliances for cooking foodstuffs; destilators; chemical processing 
equipment; all aforementioned goods for industrial purposes.

Cl.37;Installation, maintenance and repair, in particular of machines and installations designed for processing 
foodstuffs and for the chemical industry.
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Priority claimed from 12/10/2015; Application No. : 30 2015 106 883 ;Germany 

3384712    19/03/2016
[International Registration No. : 1304806]
GIMMI GmbH
Carl-Zeiss-Str. 6 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; lamps, pumps and light sources for medical 
purposes; cameras for medical purposes.
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Priority claimed from 08/12/2015; Application No. : 1322662 ;Benelux 

3384733    25/02/2016
[International Registration No. : 1304868]
Coöperatie Royal FloraHolland U.A.
Legmeerdijk 313 NL-1431 GB Aalsmeer NL

Proposed to be Used
IR DIVISION
Cl.31;Agricultural, horticultural and forestry products and grains, fresh fruits and vegetables; seeds, natural plants and 
flowers.

Cl.35;Business management; business administration; office functions; business intermediary services in transactions 
relating to agricultural, horticultural and forestry products, including flowers and plants; (online) retail store and 
wholesale services in the field of agricultural, horticultural and forestry products, including flowers and plants; holding 
auctions for agricultural, horticultural and forestry products, including flowers and plants; advertising and sales 
promotion; business organization management and business economics consultancy; market research and analysis; 
provision of trade information; compiling and managing of databases; organizing of exhibitions and fairs for commercial 
purposes; lobbying for commercial purposes for the sake of the horticultural sector.

Cl.39;Transport; packaging and storage of goods, including flowers and plants; rental of transport vehicles, including 
stack cars; rental of containers and packaging for flowers and plants; providing of packaging; logistic planning in the 
field of transport; rental of cargo handling space; consultancy in the field of the aforementioned services.
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3384745    24/02/2016
[International Registration No. : 1254037]
MODANISA ELEKTRONIK MAGAZACILIK VE TICARET ANONIM SIRKETI
Ahmediye Mahallesi Halk Caddesi, Sunar is Merkezi No:37/21 ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; auctioneering; business management; business administration; office functions; 
compilation of information into computer databases; compilation of statistics; import-export agencies; on-line advertising 
on a computer network; organization of exhibitions for commercial or advertising purposes; organization of fashion 
shows for promotional purposes; presentation of clothing, footwear, headgear on communication media, for retail 
purposes; price comparison services; bringing together for the benefit of others of clothing, footwear, headgear 
excluding the transport thereof enabling them to view and purchase those goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publication of books; publication 
of electronic books and journals on-line; publication of texts, other than publicity texts; providing on-line videos, not 
downloadable; providing on-line electronic publications, not downloadable; photography; photographic reporting; 
organization of fashion shows for entertainment purposes; organization of exhibitions for cultural or educational 
purposes; organization of competitions [education or entertainment], translation services.
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3384748    28/04/2016
[International Registration No. : 1294228]
Trimble Inc. 
935 Stewart Drive Sunnyvale, CA 94085 US

Proposed to be Used
IR DIVISION
Cl.35;Distributorship services featuring technology products used in the fields of mapping and surveying; subscription 
and business consulting services using data to increase accuracy and efficiency in the fields of mapping and surveying.

Cl.37;Installation, maintenance and repair of computer hardware, computer hardware systems, and technology 
products; all in the fields of mapping and surveying.

Cl.41;Training services, one-on-one personalized training services, and educational services, namely, providing 
courses of instruction, classes, seminars, workshops, and non-downloadable webinars, all featuring instruction in the use
and operation of computer hardware and software, and technology products, used in the fields of mapping and surveying.

Cl.42;Installation, repair, maintenance and updating of computer software; consulting services relating to the selection, 
implementation and use of computer software, computer hardware, and technology products; custom design and 
development of computer software; technical support services, namely, troubleshooting of computer and hardware 
problems; all in the fields of mapping and surveying.
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3384753    28/03/2016
[International Registration No. : 1304901]
Nitto Kogyo Corporation
2201, Kanihara, Nagakute city Aichi Prefecture 480-1189 Japan

Proposed to be Used
IR DIVISION
Cl.9;Distribution boards (electricity); panel boards (electricity); high-voltage power receiving equipment; control panels 
(electricity); terminal panels (electricity); switchboards (electricity); circuit breakers (electricity); switches (electricity); 
disconnectors (electricity); terminal blocks (electricity); enclosures and racks for electrical distribution boards; 
enclosures and racks for electrical panel boards; enclosures and racks for high-voltage power receiving equipment; 
enclosures and racks for electric control panels; branch boxes (electricity); enclosures and racks for electric 
switchboards; control apparatus and remote surveillance apparatus for measuring, controlling and monitoring electric 
power, voltage, electric current and temperature; panels for monitoring load current; charging apparatus for electric and 
hybrid vehicles; enclosures and racks for charging apparatus for electric and hybrid vehicles; enclosures and racks for 
monitoring apparatus; electric outlets; power distribution or control machines and apparatus; enclosures and racks for 
telecommunication devices and apparatus; enclosures and racks for electronic equipment for LAN system; enclosures 
and racks for transmitters used for broadcasting; enclosures and racks for television apparatus and TV broadcast 
apparatus; enclosures and racks for telephone apparatus; wiring boards (telecommunication); telephone apparatus; 
electrical outlet for communications; electric installations for the remote control of industrial operations; 
telecommunication devices and apparatus; enclosures and racks for computers; enclosures and racks for server 
computers; computer programs used for choosing enclosures and racks for telecommunication devices and apparatus; 
computer programs used for choosing electrical panel boards; computer programs choosing cooling systems for 
enclosures and racks for telecommunication devices and apparatus; computer programs choosing cooling systems for 
electrical distribution boards and electric control panels; electronic display apparatus for advertisement; enclosures and 
racks for electronic display apparatus for advertisement; enclosures for electronic circuits; electronic machines and 
apparatus; boxes for wattmeters; measuring instrument and apparatus for electric power, voltage, and electric current; 
electric or magnetic meters and testers; alarm panels for electric facilities; fire alarms; gas alarms; anti-theft warning 
apparatus; ducting for electric cables; junction boxes for sending electricity from solar battery (electricity); junction 
boxes for optical fibers; telecommunication cables; optical cables; junction boxes; power distribution boxes; electric 
wires and cables; batteries, electric; batteries and cells.

Cl.11;Heat exchangers not being parts of machines; air cooling apparatus for industrial purposes; air conditioning-
apparatus for industrial purposes; peltier cooling apparatus for industrial purposes; industrial electric heating apparatus; 
industrial dehumidifiers; air conditioning apparatus for supplying conditioned air to enclosures and racks for electric 
apparatus; panel units being accessories of air conditioning apparatus for shutting off cold air and exhaust heat; 
ventilating exhaust fans; ventilating fans for commercial or industrial use; ventilating louvers; air conditioning fans for 
raised floor; freezing machines and apparatus; household electrothermic appliances; air cooling apparatus for household 
purposes; air conditioning apparatus for household purposes; peltier cooling apparatus for household purposes; electric 
heating apparatus for household purposes; dehumidifiers for household purposes; electric lamps and other lighting 
apparatus.
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Priority claimed from 27/01/2016; Application No. : 015042278 ;European Union 

3385828    11/04/2016
[International Registration No. : 1305348]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; optical devices, enhancers and correctors; safety, 
security, protection and signalling devices; diving equipment; navigation, global positioning system tracking and location 
devices; downloadable electronic maps; measuring, detecting and monitoring instruments, indicators and controllers; 
educational apparatus and simulators; computer games (software); computer game software; computer game 
entertainment software; downloadable software; downloadable electronic games; video game software; interactive 
multimedia computer game programs; games software for use on mobile phones, tablets and other electronic mobile 
devices; games software downloadable to mobile phones, tablets and other electronic mobile devices; software for use 
on mobile phones, tablets and other electronic mobile devices; software downloadable to mobile phones, tablets and 
other electronic mobile devices; applications software featuring computer games; cases and covers for mobile phones, 
tablets, laptop computers and netbooks, portable media players, cameras and other photographic equipment; laptop 
bags; lanyards (straps) for mobile phones; eyewear; eye glasses; summer glasses; sunglasses; mobile phone covers; 
radios incorporating alarm clocks; excluding applications or game applications which interact with or allow interaction 
with electronic cards (other than electronic ordinary playing cards), printed cards or printed puzzles.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software; excluding applications or game 
applications which interact with or allow interaction with electronic cards (other than electronic ordinary playing cards), 
printed cards or printed puzzles.
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Priority claimed from 12/10/2015; Application No. : 30 2015 106 880 ;Germany 

3385899    19/03/2016
[International Registration No. : 1304882]
GIMMI GmbH
Carl-Zeiss-Str. 6 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; lamps, pumps and light sources for medical 
purposes; cameras for medical purposes.
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3385953    16/03/2016
[International Registration No. : 1305389]
SHIHLIN ELECTRIC & ENGINEERING CORPORATION
16 F., No. 88, Sec. 6, Zhongshan N. Rd., Shilin Dist., Taipei City 111 Taiwan China

Proposed to be Used
IR DIVISION
Cl.7;Control mechanisms for machines, engines or motors; engines, other than for land vehicles.

Cl.9;Condensers [capacitors]; solenoid valves [electromagnetic switches]; circuit breakers; time switches, automatic; 
voltage surge protectors; switches, electric; relays, electric; meters; inverters; control panels; temperature controllers.
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Priority claimed from 09/10/2015; Application No. : Z.447917 ;Poland 

3385954    08/04/2016
[International Registration No. : 1305361]
NUTRA SP. Z O.O.
Ul. Slominskiego 15 lok. 509 PL-00-195 Warszawa Poland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; make-up.

Cl.5;Dietetic foods adapted for medical purposes, excluding those for gynecological purposes; dietary supplements; 
nutraceuticals (dietary supplements).

Cl.29;Functional foods namely yoghurts, oils, butters, margarine, dairy products, milk, edible oils and fats with health-
promoting properties; food namely yoghurts, butters, margarines, dairy products, milk, edible oils and fats.
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Priority claimed from 17/11/2015; Application No. : 1735086 ;Australia 

3387019    11/05/2016
[International Registration No. : 1305755]
ResMed Limited
1 Elizabeth Macarthur Drive Bella Vista NSW 2153 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for controlling respiratory apparatus; computer software for controlling a medical ventilator; 
computer software for use in conjunction with patient management, inventory management and compliance and therapy 
management in the field of respiratory disorders.

Cl.10;Medical apparatus for treatment of respiratory disorders; medical ventilators and parts therefor; respirators for 
artificial respiration and parts therefor; humidifiers for medical use and parts therefor; medical apparatus, namely, 
continuous positive airway pressure (cpap) and automatic positive airway pressure (apap) devices and parts therefor; 
respiratory masks for medical purposes and parts therefor; headgear for medical respiratory masks and parts therefor; 
respiration monitors and parts therefor; medical apparatus and instruments for monitoring respiratory events, and parts 
therefor; medical apparatus and instruments for monitoring respiratory events that transmit data about those respiratory 
events through the internet, and parts therefor; medical, dental and oral devices for treating bruxism, respiratory sleep 
disorders and snoring and parts therefor.

Cl.42;Providing temporary use of on-line non-downloadable software and applications for patient monitoring and 
compliance management in the field of respiratory disorders, and sleep-disordered breathing; providing temporary use of 
online non-downloadable software and applications for the purposes of tracking, monitoring and reporting of patient 
diagnostic, compliance and therapy data collected from patient monitoring devices, in the field of respiratory disorders, 
and sleep-related breathing disorders.
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Priority claimed from 18/09/2015; Application No. : 30 2015 053 436 ;Germany 

3387327    14/03/2016
[International Registration No. : 1305705]
Covestro Deutschland AG
Kaiser-Wilhelm-Allee 60 51373 Leverkusen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; artificial resins, unprocessed; unprocessed plastics; adhesives used in industry; spirit 
gum for industrial purposes; adhesives for the building industry.

Cl.17;Caoutchouc; gutta-percha; rubber; asbestos; mica; plastics in extruded form for use in manufacture; packing, 
stopping and insulating materials; semi-finished goods of polycarbonate and plastics; flexible pipes, not of metal; sheets 
of plastic (not for packaging); extruded plastic in the form of plates for use in manufacturing; extruded plastic in the form 
of bars for use in manufacturing; extruded plastic in the form of rods for use in manufacturing.

Cl.19;Building and construction materials, not of metal; plastic films, tarpaulins, rods, panels, tubes and shaped 
profiles of plastic being building and construction materials; plaster of paris being building and construction material; 
cement; cement slabs; fireclay; asphalt; translucent building panels made from plastics materials; surfacings 
(construction materials); tiles (not of metal); building glass; stones (binding agents for making -); non-metallic rigid pipes 
and tubes for building; asphalt, pitch and bitumen; buildings, transportable, not of metal; plastic material in the form of 
bands (semi-finished) for building purposes; plastic tubing for building purposes.
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Priority claimed from 04/03/2016; Application No. : 40201603971P ;Singapore 

3387447    19/05/2016
[International Registration No. : 1305536]
InMobi Pte Ltd.
30 Cecil Street, 19-08 Prudential Tower Singapore 049712 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer software; computer game software; video game software; computer programs 
[downloadable software]; virtual reality software; virtual reality game software; computer game software downloadable via
a global computer network and wireless devices.

Cl.41;Entertainment information; entertainment services; game services provided online from a computer network; 
electronic games services provided by means of the Internet (non-downloadable); providing on-line computer games; 
provision of games by means of a computer based system; video game entertainment services; advisory services relating 
to entertainment; arranging of exhibitions for entertainment purposes; conducting of exhibitions for entertainment 
purposes; dissemination of entertainment material; publication of multimedia material online; interactive entertainment 
services; organisation of competitions (education or entertainment); organising events for entertainment purposes; 
providing information, including online, about education, training, entertainment, sporting and cultural activities; 
provision of news for entertainment purposes.
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Priority claimed from 06/08/2015; Application No. : VA 2015 01939 ;Denmark 

3387448    01/02/2016
[International Registration No. : 1305601]
RSP SYSTEMS A/S
Egelundsvej 18, Hjallese DK-5260 Odense S Denmark

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; CDs, DVDs and other digital storage media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; computer 
software; fire-extinguishing apparatus; computer programmes for data processing; computer operating system software; 
data communication software; computer software platforms; databases (electronic); database management computer 
software; application software; computer software applications; scientific apparatus for measuring diabetes; computer 
application software for administration of diabetes; computer application software to create and maintain electronic 
logbooks; computer software for use with blood glucose measuring meters; software and software applications for 
mobile telephones, smartphones, tablets and other mobile devices and hand-held computers; data processing apparatus 
for measuring, transmitting and receiving diabetes-related information and health-related information via mobile 
telephones, global computer networks and radio frequency technologies, namely, pagers, telephones, wireless data 
networks, messaging devices, personal digital assistants and satellite communications equipment; data processing 
systems for transmitting and receiving diabetes-related information to and from a central database, said system 
consisting of a glucose monitor, computer software and hardware and equipment based on radio frequency technology, 
namely, mobile telephones, pagers, telephones, wireless data networks, messaging devices, personal digital assistants 
and satellite communications equipment.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; equipment, apparatus, instruments and measuring equipment for medical and diagnostic 
purposes, in particular for use in relation to the treatment of diabetes, or medical apparatus for measuring and displaying 
measurement data for body fluids, in particular of glucose, lactate, urea and cholesterol, and fittings therefor, included in 
this class, in particular blood glucose monitors; non-invasive medical apparatus and instruments for medical and 
diagnostic purposes, in particular for use in relation to the treatment of diabetes; device for measuring blood sugar.

Cl.35;Advertising; business management; business administration; office functions; database management services 
including compilation of customer-specific data and information, systemisation and storage of said information in written 
form and in pictorial form and in databases, processing of said information and providing of the results of said 
information processing; computerised file management; conducting of trade fairs for industrial, commercial and 
advertising purposes, exhibitions for industrial, commercial and advertising purposes, advertising events; demonstration 
of goods and services on the internet; advertising agencies; public relations services; organisation and conducting of 
trade fairs, exhibitions and events for commercial and advertising purposes, including virtually on the internet; 
conducting of product and service presentations and promotions, including in virtual form on the internet; advertising 
services relating to pharmaceuticals for the treatment of diabetes; wholesale and retail services, and online or mail order 
sales services of scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or 
reproduction of sound or images, magnetic data carriers, recording discs, compact discs, DVDs and other digital 
recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data processing 
equipment, computers, computer software, fire-extinguishing apparatus, computer programs for data processing, 
computer operating system software, computer software for data communication, computer software platforms, 
electronic databases, computer software for database management, application software, computer software 
applications, devices for measuring diabetes, computer application software for diabetes management, computer 
application software for creating and maintaining electronic log books, computer software for use together with apparatus
for measuring blood glucose, software, and software applications for mobile telephones, smartphones, tablets and other 
mobile devices and hand-held computers, apparatus for measuring, transmitting and receiving diabetes-related 
information and health-related information via mobile telephones, global computer networks and radio frequency 
technologies, namely, pagers, telephones, wireless data networks, messaging devices, personal digital assistants and 
satellite communications, systems for transmitting and receiving diabetes-related information to and from a central 
database, said system consisting of a glucose monitor, computer software and hardware and equipment based on radio 
frequency technology, namely, mobile telephones, pagers, telephones, wireless data networks, messaging devices, 
personal digital assistants and satellite communications, surgical, medical, dental and veterinary apparatus and 
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instruments, artificial limbs, eyes and teeth, orthopedic articles, suture materials, equipment, apparatus, instruments and 
measuring equipment for medical and diagnostic purposes, in particular for use in relation to the treatment of diabetes, or 
medical apparatus for measuring and displaying measurement data for body fluids, in particular of glucose, lactate, urea 
and cholesterol, and fittings therefor, included in this class, in particular blood glucose monitors, non-invasive medical 
apparatus and instruments for medical and diagnostic purposes, in particular for use in relation to the treatment of 
diabetes.

Cl.38;Telecommunications, in particular providing of access to internet platforms; transmission of information via the 
internet; providing of access to flies via the internet; transmission of information via online access to databases; 
database services, namely, providing access to computer databases.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; maintenance of software; updating of computer 
software for diagnostic service of clinical results in relation to diabetes; computer programming; database services, 
namely, providing scientific information about diabetes for others via computer and communication networks; design and 
development of databases; application service provider services; development of software solutions for smartphones and 
smart devices; computer software design; computer software research; rental of software applications; scientific and 
technological services; development of medical software solutions for smartphones and smart-devices; development and 
implementation of smartphone software solution for diabetes management; writing of computer programs for medical 
applications; design and development of computer software and computer databases in the pharmaceutical and medical 
field; providing on-line non-downloadable software for use in reporting and analyzing the measurement and monitoring of 
glucose in diabetes patients; providing on-line, non-downloadable, internet-based software application for use in 
reporting and analyzing the measurement and monitoring of glucose in diabetes patients; industrial analysis and research
services; scientific project management; scientific project management for the conducting of clinical trials; providing 
computerized scientific information in the field of scientific analysis, treatment, education and research; scientific 
research services about people affected by diabetes in developing countries; clinical research; consultancy services 
relating to the scientific evaluation of drugs and compounds having diagnostic properties; information provided online 
from databases or the Internet in connection with medical research services, clinical research data and clinical trials in 
relation to diabetes management; medical and scientific research, namely, conducting clinical trials and studies for 
pharmaceutical preparations related to the treatment of diabetes-related diseases and disorders and providing scientific 
information on the efficacy of pharmaceutical preparations for the treatment of diabetes-related diseases and disorders; 
scientific and medical research services; consultancy services relating to the medical evaluation of drugs and 
compounds having diagnostic properties; updating of computer software for diagnostic service of clinical results in 
relation to diabetes.

Cl.44;Medical services; medical services provided in relation to conducting of clinical trials; providing computerized 
information relating to medical analysis and medical treatment; database services, namely, providing medical information 
about diabetes for others via computer and communication networks; medical services and pharmaceutical consultancy 
services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, horticulture and forestry
services.
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Priority claimed from 20/10/2015; Application No. : 62989/2015 ;Switzerland 

3387454    15/04/2016
[International Registration No. : 1305949]
Nomoko AG
Löwenstrasse 2 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, firmware and software, particularly software for two or three-dimensional simulation; digital 
photographic cameras; photographic apparatus; scanners; printers for use with computers.

Cl.38;Electronic transmission of 3D models, images, photographs, art, graphic images, graphic designs, clip art, press 
photographs, illustrations, digital animations, video clips, film clips and audio data via a global computer network and 
other computer networks; provision of access to content, websites and Internet portals; provision of access to Internet 
platforms for the purpose of exchanging digital photos.

Cl.42;Scientific and industrial research; programming for computers; consulting relating to computer software; 
research in the field of photography.
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3387473    12/05/2016
[International Registration No. : 1306025]
Groove Musical Experience Limited
87 Harley House, Regent's Park London NW1 5HN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Video films; media for storage and/or reproduction of visual and/or sound images; pre-recorded discs, records, 
tapes, CDs, sound and video recordings; interactive and multimedia software; publications in electronic form; computer 
software relating to entertainment and animation.

Cl.38;Broadcasting; telecommunications services; radio and television broadcasting.

Cl.41;Entertainment; production, recording and distribution of films, videos and audio recordings; recording studio 
services; production of animation and other special effects for film, television or radio; production and presentation of 
live performances; projection of films; cinema services; publication services; entertainment services in the nature of 
production and post-production editing services of multimedia content, other than advertising content; video, movie and 
television filming services.
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Priority claimed from 25/11/2015; Application No. : 86831515 ;United States of America 

3387474    13/05/2016
[International Registration No. : 1306008]
Johnny Rockets Licensing, LLC
2 South Pointe Drive, Suite 200 Lake Forest CA 92630 United States of America

Proposed to be Used
IR DIVISION
Cl.30;Hamburger sandwiches, tuna salad sandwiches, egg salad sandwiches, chicken sandwiches, peanut butter and 
jelly sandwiches, ice cream and pies.

Cl.43;Restaurant services.
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3387483    22/04/2016
[International Registration No. : 1305495]
Jitka Klett
Na Císarce 3223/24 CZ-150 00 Praha 5 Czech Republic

Proposed to be Used
IR DIVISION
Cl.18;Handbags, bags, briefcases, purses, umbrellas.

Cl.25;Clothing, footwear, bathing suits, headgear for wear, belts, gloves, pelisses, scarves.

5075



Trade Marks Journal No: 1795 ,   01/05/2017           Class 99 
 

Priority claimed from 04/05/2016; Application No. : 164269898 ;France 

3387487    18/05/2016
[International Registration No. : 1305804]
INVIVO NSA
Talhouët F-56250 SAINT-NOLFF France

Proposed to be Used
IR DIVISION
Cl.5;Nutritional additives for foodstuffs for livestock and horses, as well as for pets (solely when intended for 
incorporation into their products by manufacturers of pet food), nutritional and food additives and supplements for 
livestock and horses, namely products made with trace elements, vitamin and mineral supplements, veterinary products 
for the care of livestock and horses, sanitary products for livestock and horses and disinfectants for livestock and horses.

Cl.31;Foodstuff for livestock and horses, as well as for pets (solely when intended for incorporation into their products 
by manufacturers of pet food), products for animal litter and drying products for livestock litter.

Cl.44;Consulting services relating to agriculture, advice and assistance relating to animal food and animal health and 
hygiene.
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3387499    18/03/2016
[International Registration No. : 1305729]
TAI JAAN PLASTIC INDUSTRY CO., LTD (VIETNAM)
Block M-1a-CN, Street D9, My Phuoc Industrial Zone, Ben Cat Township Binh Duong Province Viet Nam

Proposed to be Used
IR DIVISION
Cl.6;Water-pipe valves of metal, water-pipes of metal, junctions of metal for water-pipes, plugs of metal for water-pipes.

Cl.17;Plastic flexible pipes, namely PVC flexible water-pipes, flexible pipe for industrial uses, junctions, not of metal, for 
water-pipes, plastic joint parkings for water pipes.

Cl.20;Valves of plastic for water-pipe.
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Priority claimed from 11/11/2015; Application No. : 014782163 ;European Union 

3387510    28/04/2016
[International Registration No. : 1305504]
AlternativaPlatform Ltd.
60/2, Melita Street Valletta VLT 1122

Proposed to be Used
IR DIVISION
Cl.9;Downloadable interactive entertainment software for playing video games; downloadable interactive entertainment 
software for playing computer games; computer software applications, downloadable; software applications for use with 
mobile devices; games software; computer games software; video games software; electronic game software for mobile 
phones.

Cl.41;Electronic games services provided by means of the internet; electronic games services provided by means of a 
global communication network; educational and training services relating to games; games services provided on-line 
from a computer network; providing on-line computer games; providing information on-line relating to computer games 
and computer enhancements for games.

Cl.42;Computer software design; computer programming; computer programming of computer games; computer 
software design and updating; rental of computer software; updating of computer software; installation of computer 
software.
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Priority claimed from 16/10/2015; Application No. : 1319089 ;Benelux 

3387528    09/03/2016
[International Registration No. : 1305730]
VMI Holland B.V.
Gelriaweg 16 NL-8161 RK EPE

Proposed to be Used
IR DIVISION
Cl.7;Machines for processing rubber, steel wire and/or synthetic wire, used for manufacturing tires or tire components, 
as well as machine tooling for the aforementioned machines, namely drums, knife assemblies, gripper assemblies, die 
assemblies; machines accessories for the aforementioned machines, namely cartridges, lifting gear, parts and 
replacement parts not included in other classes.

Cl.37;Installation and maintenance services related to machines for manufacturing tires or tire components.
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